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Joint Inspection Report in compliance of Hon’ble National Green Tribunal, Southern
Zone, Chennai order dated 30.07.2021 in OA No. 161/2021 (SZ) regarding remediation

of mercury contaminated soil at M/s Hindustan Unilever Limited (HUL), Kodaikanal

1. Background:
Hon’ble Tribunal in the matter of OA No. 161/2021 order dated 30.07.2021 constituted a joint

committee and directed as follows:

“... In order to ascertain the genuineness of the allegations made in the newspaper report and
also the alleged violations of directions issued by the NGT PB, New Delhi in OA no. 211/2018,
we feel it appropriate to appoint joint committee consisting of 1) A Senior Scientist from CPCB,
Regional Office, Chennai and 2) a Senior Scientist from TNPCB as designated by its Chairman
to inspect the area in question and submit a report as to whether the directions issued by the
Principal Bench in the year 2018 in OA no. 211/2018 are being strictly complied with by the
5th respondent/HUL while undertaking the remediation process and if there is any violation,
what is the nature of violations committee by them and if any, environmental compensation has
to be imposed on account of such violations, then the committee is also directed to assess the
environmental compensation and submit the report to this tribunal on or before 31.08.2021 by

e-filing.

In mean time committee is directed to inspect the area immediately, file an interim report

regarding any prima facie violation before that date...”
A copy of the said order is annexed at Annexure-1.

In compliance to the Hon’ble Tribunal order, following officials from CPCB and TNPCB
jointly inspected the contaminated area of M/s Hindustan Unilever Limited (HUL), Kodaikanal
on 17.08.2021:

Officials from TNPCB , DEE Office,
Officials From CPCB, RD, Chennai

Dindugal
i.  Smt. H.D. Varalaxmi, i. Dr. R. Chandrasekaran
Scientist-D & Regional Director DEE, Dindugal

ii.  Sh. R. Rajkumar, Scientist-D




Officials of M/s HUL present during joint inspection of the Committee

I. Sh. Sanjay Harlalka, GM - Plastics and Network Design
i Sh. John George, Manager Remediation Works

iii. Sh. Manivasagam, Factory Manager

iv. Sh. Suresh Babu, Project Manager

V. Smt. Sharmila, SHE Executive

2. About M/s HUL Contaminated Site
Environmental Site Assessment and Risk Assessment Studies, carried out in post closure of
factory operations, reported the fact that three areas within the factory premises with elevated
mercury concentrations in soil requires remediation. The soil contamination was due to the air
containing mercury vapours from the manufacturing sections settling down close to the

manufacturing buildings over 18 years of operation.

NEERI evaluated different technologies for undertaking soil remediation and recommended
that soil washing and vacuum retorting are the most appropriate technologies suited for the site
remediation. Further, 11T Delhi, Central Soil Water Conservation Research Training Institute
(CSWCRTI), Ooty and National Botanical Research Institute (NBRI), Lucknow also carried
out studies individually. Based on the above study reports, the Scientific Expert Committee
recommended that the Site Specific Target Level (SSTL) as 20 mg/kg (total mercury) for
remediation of soil. The Committee also recommended to proceed the clean-up of
contaminated soil within the premises. The CPCB has agreed with the SSTL of 20 mg/kg (total
mercury) for Kodaikanal contaminated area.

Following all the above, as the first stage of soil remediation, the TNPCB granted permission
to M/s HUL on 30th December, 2016 to conduct the soil remediation trial at the site, using the
remediation pilot plant that had previously been installed at the site. Soil remediation trials
were conducted in two phases. In the first phase non-contaminated soil was undertaken
between 16th August, 2017 and 29th September, 2017 to stabilize the remediation equipment
and to set the preliminary operating parameter and in the second phase contaminated soil trials
between 4th October, 2017 and 18th November 2017.



The findings of trial run were presented to the Scientific Expert Committee (SEC) meeting held
on 21.11.2017 wherein the unit was asked to submit the up-scaling plan for soil washings,
improvement plan to retort pilot. Further to the submission of up-scaling plan by the unit, the
SEC meetings were conducted on 19.03.2018 and 17.05.2018 and committee recommended
that the approval by TNPCB be given and commence the soil remediation works. Then the
TNPCB granted permission to the unit on 4th June 2018 to commence the soil remediation
work with the SSTL (remediation standard) of 20 mg/kg.

Based on the soil survey study conducted in the premises, contamination was identified in 4
acres of area out of 20.03 acres of the factory land. As per the study estimated quantity of soil
to be evacuated, treated and remediate is 14,000 to 15,000 MT around the depth of 30 to 60
cm, whereas in few areas it may have to go deeper also. The mercury contamination is less than
100 mg/kg around 85 to 90 % of the identified area and 10 to 15% above 100 mg/kg. The aerial

view of the site is shown below:
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3. Directions of Hon’ble Tribunal, PB, Delhi in OA No. 211/2018 in the matter of
Navroz Mody Vs. Union of India &Ors.

An application was filed before the Hon’ble NGT, Principal Bench in OA No. 211/2018
challenging the TNPCB letter dated 04.06.2018. The applicant’s main contention was on the
SSTL (remediation standard). The applicant prayed that the remediation standard to be fixed
as 6.6 mg/kg instead of 20 mg/kg. The Hon’ble NGT (PB) in its order dated 1st August, 2018
directed the CPCB to secure an expert opinion whether the SSTL of 20 mg/kg is the right
remediation standard, or the Screening level of 6.6 mg/kg is the right standard.

Accordingly, CPCB constituted an expert committee consisting of 8 members from I1T Delhi,
II'T Bombay, II'T Madras, IITR Lucknow, NEERI Nagpur, AIIMS Delhi and ICMR Delhi. The
expert committee members met on 12" and 24" September, 2018 and deliberated on the SSTL
(remediation standard). Based on the opinion of the expert committee, CPCB has filed an
affidavit before Hon’ble NGT(PB) recommending 20 mg/kg as the SSTL for remediation of
mercury soil contaminated site at M/s HUL Kodaikanal.

Hon’ble NGT, PB, Delhi in its order dated 01.11.2018 has accepted the opinion of CPCB and

directed to carry out the remediation work as per the recommendations, which is as follows;

Q) To permit remediation of mercury contaminated soil in the premises of closed
thermometer factory and its adjoining areas to the recommended remediation
target level of 20 mg/kg (total mercury) with valid authorisation from Tamil Nadu
Pollution Control Board.

(i) Considering the reported environmental impacts in Pambar Shola river in down
gradient of closed thermometer factory, it is proposed that a detailed site
assessment be carried out to ascertain the extent of contaminated and if required,

an ecological risk assessment study may also be carried out.

As per the direction of Hon’ble NGT, the trial runs to be monitored by the SECM, TNPCB &
CPCB.

Further, the applicant appealed Hon’ble NGT, PB order dated 01.11.2018 in OA No. 211/2018

before the Hon’ble Supreme Court, whereas the appeal was dismissed.



4. Progress of Remediation Work
(i) Statutory approvals:

M/s HUL has informed that they have obtained various statutory permissions/NOCs/
clearances for starting the soil remediation work such as TNPCB, Hill Area Conservation
Authority, Forest Department, Industrial Safety and Heath, TN Power Generation &
Distribution, Directorate of Public Health, District Collector and Kodaikanal Municipality. The
details are as follows: The NOC/Approval copies are annexed at Annexures 2A to 2Q.

Statutory Authority Permission/ NOC obtained for

Tamilnadu Pollution Control Board Soil remediation permission, Consent to
Establish, Consent to Operate (soil washing),

Consent to operate full scale

Hill Area Conservation Authority after NOC | Soil remediation and associated civil work
from Kodaikanal Municipality, Dy. Director
Town and Country Planning, Forest
Department, PWD Water Resources
Agricultural  Department, Geology &
Mining, District Collector , AAA Committee

Industrial Safety and Health Factory licence — power & manpower, layout

approval, contract labour approval

TN power generation & Distribution Electrical drawing approval, Increase in MD
from 300 to 900 KVA, Electrical inspection

Kodaikanal ~ Municipality ~ with  the | Soil remediation and associated civil work
recommendation from HACA and NOC
from the Dy Director Town and Country
Planning & Dy Director of Public Health

Services .

NOC from Tahasildhar, Agriculture | Tree removal to facilitate the soil
Engineering, Forest Department, District | remediation
Collector & DFO

Geology & mining Use of heavy earth moving machinery




NOC from Tahasildhar, Agriculture | Entry into reserved forest for sampling
Engineering, Forest Department, District | (Weekly sampling @ factory boundary,
Collector & DFO Pambar Shola Study by NEERI Pre & Post

monsoon)

(if) Committees Constituted for monitoring of Remediation Work

The Supreme Court Monitoring Committee (SCMC) on Hazardous Waste was constituted by
the Hon’ble Supreme Court for monitoring implementation of the directions of the Hon’ble
Supreme Court in its order dated 14.10.2003 in W. P. (C) No. 657/1995, in the matter of India

Research Foundation Vs Union of India & Others.

The SCMC visited different states including Tamil Nadu for the mandate given by the Hon’ble
Supreme Court. In its part of the visit to industries in Tamil Nadu, the committee visited the
closed thermometer factory of M/s HUL, Kodaikanal on 20th September 2004. In its visit
report, “TNPCB is directed to make an assessment of the extent of contamination and to
calculate the costs involved in rehabilitation/remediation of contaminated areas in association
with a reputed organisation such as NEERI. TNPCB is further responsible for ensuring that
costs of such remediation are borne by Hindustan Lever Ltd, if necessary, by invoking rule
16(2) of the said rules *

Thereafter, a sub-committee of the SCMC visited Tamil Nadu and reviewed the directions
issued by the SCMC HUL, Kodaikanal remediation related issues were also reviewed by the
SCMC, and directions were issued:

e 18.07.2005 — Defining the role of Local Area Environment Committee LAEC —
protocol for decontamination need not be approved by the LAEC- only the SCMC or
the TNPCB can approve or clear the protocol — LAEC needs to be informed of the
action proposed to be carried out — HUL may proceed with decontamination.

e 16-08-2005 — directions w.r.t. decontamination and rehabilitation at HUL.

e 05-09-2005 — constituted Scientific Experts Committee (SEC) for oversight of

decontamination work



e (7.02.2006 — recommended risk assessment study to develop a soil remediation

criterion for the site is to be taken up

Further to the above, all decontamination and remediation activities at the site are undertaken
based on the recommendation of the ‘SCMC constituted Scientific Experts Committee’ and
orders from TNPCB. The remediation work is undertaken under the guidance of the NEERI,
as per the direction from the SCMC. The LAEC is associated with the remediation, as advised
by the SCMC. The composition of SEC & LAEC are given below;

Scientific Experts Committee

Dr. T Thirunalasundari Member

Retd. Professor and Head of Department of Industrial Biotechnology
Bharathidasan University

Dr. K. Dharmalingam Member

Retd. Emeritus Professor Madurai Kamaraj University & Presently
Director — Research, Aravind Medical Research Foundation

Dr. T. Rajendran Member

Retd. Professor of Chemistry , Vivekananda College, Madurai & PSNA
Engineering College, Dindigul

Dr. S Rajamani Member
Retd. Director Grade Scientist , CLRI — CSIR , Chennai
Dr. S K Bhargava Member

Former Chairman, State Expert Appraisal Committee , U P, Former Chief
Scientist & Head, Indian Institute of Toxicology Research, Lucknow

Dr. P Singaram Member
Retd. Professor, Tamil Nadu Agriculture University, Coimbatore

Local Area Environment Committee ( LAEC)

Revenue Divisional Officer, Kodaikanal Chairman

The District Environmental Engineer Convener

Tamil Nadu Pollution Control Board

The Municipal Commissioner, Kodaikanal Member

Sri. K Gopalakrishnan, Member

Pond’s Hindustan Lever Ex-Employees Association, Kodaikanal

Sri. Raja Mohamed, Member




Pond’s Hindustan Lever Ex-Employees Association, Kodaikanal

Dr. C Thamarai Selvi, Member
Assistant Professor, Mother Terresa Woman University, Kodaikanal

Thiru. Navroz Mody, Special
Tamil Nadu Alliance Against Mercury, Applicant OA No. 211/2018 Invitee
Smt. Meena Subramanium, Villa Prakriti Special
Invitee
The Factory Manager, Hindustan Unilever Limited Industry

(iii) Site Preparatory work

The contaminated site is marked as three Area A, B & C having area of 4450 sq. m., 3269
Sg. m & 10139 sqg. m respectively. The contaminated areas are divided into zones (100m x
100m), zones are divided into blocks (one zone into 10 blocks of 10m x 10 m), blocks are
divided into grids (one block into 25 grids of 2 m x 2 m). The smallest area for excavation
is 2m x 2 m grid. So that the work progress of the remediation shall be assessed & monitored

easily. The contour of soil contaminated area is shown below:

Soil Contamination Contour- Area A, B & C

Area A - 4450 Sq.m
Area B - 3269 Sa.m

Area C - 10139 Sg.m

T A B&C - 17858 Sq.m
=3

eaan C& factory bldg - 350 Sgq.m
sen A&C - 280 Sgq.m
ean B&C - 77 Sg.m
Total of Road Area - 707 Sg.m
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During the excavation of soil in the remediation area, chances are there for soil erosion &
tree falling, so HUL has obtained permission for cutting the 440 trees in the remediation
site, in which 425 trees were removed so for and stored. The cutted trees will be disposed

for incineration after approval of TNPCB.

Soil erosion control measures are taken as per the guidance from 1ISWC. These measures
include 6 soil retaining walls, one silt settling tank & 4 silt traps, trap structure provided in
the drains to hold back the soil. The soil collected in silt traps will be removed and taken for
remediation. During the rain, work will be stopped and pits shall be covered with tarpaulin
until a time surface water runoff cease across excavation area. Surface water will be routed
thru silt settling tank and silt traps. The excavated area after backfilling, will be covered

with geo-jute blankets and planting grass carpets to avoid soil movement in erosion.

(iv) Commissioning & Operation of machinery for soil remediation

Soil Washing Plant, Soil Retorting Plant, Process Water Treatment Plant, Grey Water

Treatment Plant, Sewage Treatment Plant & Air Handling Units,

Soil Washing plant consists of log washers, washing nozzles, vibratory sieves, hydro
cyclone etc. connected with a series of conveyors. The soil particles from water is separated
using decanters & filter press. During the soil washing process, the mercury content is
getting concentrated in the finer fractions. The washed soil is removed as five fractions
based on the sizes 1% fraction above 25 mm size, 2" fraction 5 — 25 mm size, 3" fraction,
1.5 to 5 mm size, 4" fraction 75 micron to 1.5 mm and last fraction less than 75 mm. The
mercury washed is got concentrated in the last fraction less than 75 mm, which is further
taken to Retorting. The Other four fraction, it is ensured that mercury content is less than 20
mg/kg and sent for refilling after validation test by NEERI. If the mercury content is more
than 20 mg/kg, then the fractions are again sent for washing. The process of remediation

work is shown below;



Excavation of
mpacted sois on
site

Residual material T.reated S.oil
and waste (< 20 mg'kg)
I = ’i‘ )
Disposal into Backfilling on site & restoration
3“‘*‘0”2'-':!:50': off of soil as per ISWC guidance
|

As on the date of inspection on 17.08.2021, 3 batches of non-contaminated soil of 65 MT
and 36 batches of contaminated soil of 244 MT (net weight), out of which 181 MT of washed
soil from four fraction is stored for refilling. The soil to be refilled is kept in the open yard
covered with tarpaulin sheet. The remaining 63 MT of soil obtained from last fraction
containing mercury is stored in the drums in the closed shed for further processing in
retorting. During the inspection, samples of washed soil stored in open yard is collected and

sent for analysis.

The Retorting plant was imported from the Germany and completed erection in the Month
of February 2021. Presently, the plant is under trial commissioning. As on the date of
inspection on 17.08.2021, 45 T MT (net weight) mercury concentrated soil from washing
process is tested in retort. The retorting process is yet to stabilise and thereafter
commissioning trials will be undertaken to establish the capacity of the plant and output of
retorted soil meeting the remediation standard before the Soil Retorting Plant is ready full-

scale remediation

The process flow diagram is shown below:
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The wastewater generated from the washing process is estimated around 300 KLD for which
ETP is provided. The ETP consisting of Grid Chamber, collection tank, equalisation tank,
dosing system, flocculation tank, lamella clarifier, filter feed tank, sand & carbon filter,
treated effluent collection tank and filter press. The treated wastewater is again recycled for

washing.

Other than the above remediation & treatment facilities, M/s HUL has provided analytical

lab and occupational health centre.

Soil excavation, Soil commissioning trials in Soil Washing plant and Soil Backfilling
activities were stopped between 07.05.2021 and 10.08.2021 due to Covid lockdown

(v) Present Status of Soil Excavation

The excavation is taken up in layers of 30 cm depth. After sampling and analysis of samples
collected at 5 cm and 25 cm depth in a grid of 2m x 2 m and if the mercury content is above
20 mg/kg it is excavated up to a layer of 30 cm depth. The excavation in a grid from a block
will be continued in layers of 30 cm till the mercury content is less than 20 cm. At present,
E0607, EO707, E0608 & EQ0708 blocks are being excavated and soil excavated from
retaining walls totalling 249 T (net weight) were moved for soil washing. Thereafter, the
mercury content in the grids on the block of area is validated by NEERI by taking
independent sampling and analysis. The washed soil having mercury below 20 mg/kg stored
is about 181 MT, which is to refilled in the excavated area after mixing the fresh soil. So
far, no backfilling activity has taken place. This treated soil only stored at the site as heaps
of soil and covered with tarpaulin before backfilling.

Soil meeting the remediation standard of 20 mg/kg, from 4 streams of output from Soil
washing Plant, output of Soil retort, natural soil will be homogenised using a homogeniser

and will be refilled.

(vi) Monitoring at Remediation Site

At present, NEERI and IISWC personnel are posted at the site for monitoring the

remediation process, taking samples, analysing Hg content and giving clearance at every
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stage of remediation. In addition, Senior Scientists visit the site periodically for reviewing

the remediation work at Kodaikanal site.

Soil samples from the contaminated area, soil washing, retorting, homogenisation process,

silt trap, water sampling from wastewater treatment plant are taken in a defined frequency

as per the Monitoring Framework given in the Upscaling plan. In addition, Air monitoring

at the workplace, Air Handling Units (19 nos.) whenever the equipment in the section are

operational and fence line monitoring for mercury are carried out as per the monitoring

Framework.

The analysis of mercury content is being carried out in the laboratory established at the site

and records are being maintained.

Summary of the work progress

The chronological summary of the work progress carried out by HUL is as follows:

Date or period

Event or Task carried out

01-11-2018 Order from the Hon’ble Principal bench of the NGT

Nov 2018 to Soil treatment equipment soil washing , soil retort and other equipment —

Feb 2019 finalisation of specification, vendors, and ordering

13-12-2018 SEC Meeting ( Meeting #1 : Soil remediation ) @ Madurai

17-01-2019 Indian Institute of Soil and Water Conservation Director Dr. O.P.S. Khola, ISWC
— Ooty visited the site w.r.t the guidance on soil erosion control measures, soil
rehabilitation and vegetation. Also inspected the trees identified for removal to
facilitate soil remediation

07-02-2019 SEC Meeting ( Meeting #2 : Soil remediation ) @ Madurai, Visit of
Dr.S.K.Bhargava SEC member at site

20-02-2019 HACA clearance for soil remediation and associate civil work

05-03-2019 Dismissal of an appeal made by applicant in the matter of OA no. 211/2018
against the NGT order by the Supreme Court

March 2019 Upgradation of Occupational Heath Centre

April 2019 Upgradation of Analytical Lab

14-05-2019 Contaminated soil, building debris and vegetation stabilization Trials @ TSDF,

Virudunagar

06-05-2019 to
19-09-2019

Delineation of contaminated Area A, B & C for remediation
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Apr 2019 to
Jan 2020

&
Oct 2020

Site preparation activities for soil remediation:
(1) Soil retaining walls (6 nos.)
(i) Construction of silt setting tank and upgrading of silt traps (4nos)
(iii)
(iv)  Approach roads for access to contaminated area
(v)  Weighbridge

Longitudinal wall & Drains around contaminated area ‘C’

02-01-2020 to

Trees removal to facilitate soil remediation

31-01-2020

18-03-2020 Consent to Establish for soil remediation facilities granted by TNPCB
23-04-2020 to Covid 19 — 1st lockdown period

22-05-2020

July 2020 Installation of Soil Washing Plant

Oct 2020 Installation of Process Water Treatment Plant & 400 KL water storage tanks.
Oct 2020 Upgradation Grey Water Treatment Plant & Sewage Treatment Plant
June 2020 Installation of Air Handling Units (12 nos.)

Mar 2020 Installation of electrical infrastructure — Transformer, MV Panel, SSB etc
23-09-2020 to Pambar Shola and River sampling by NEERI

03-10-2020

28-12-2020 Consent to Operate Soil Washing Section ( Phase 1)

12-01-2021 LAEC meeting held ( Online )

Jan & Feb 2021

Mechanical assembly testing of Soil Washing Plant

Jan & Feb 2021

Installation of addl. AHUs including wet scrubber (7 nos.)

23-Feb-2021 Commissioning Trials of Soil Washing Plant

15.10.2020 to Receipt of consignment from econ Germany, Installation of Soil Retort —

11.02.2021 Mechanical Assembly

08-03-2020 to Pamber Shola and River sampling by NEERI

16-03-2021

May 2021 Electrical MD increase & Standby DG installation

05-05-2021 Consent to Operate for full scale soil remediation.

10-05-2021 to Covid 19 — 2nd lockdown period

28-07-2021

May 2020 Maintenance on retort heating modules installation & Retort Safety Devices
Testing with limited resources

12-06-2021 Maintenance, testing of retort running and operational parameters setting with
limited resources

10-08-2021 Hazardous Waste Authorisation granted by TNPCB
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11-08-2021 Soil Washing Plant Commissioning Trials & Soil Retort testing are underway

24-06-2021 TNPCB inspection post news in dailies by JCEE , DEE, AEE - inspection on
HWA

17-08-2021 NGT committee inspected the site in the matter of OA no. 161 of 2020

26-08-2021 SEC Meeting ( Meeting #3 : Soil remediation ) Online

5. Details of Consents & Authorisation issued by TNPCB

Consents

TNPCB has issued Consent to Establish taking into account the Scientific studies conducted
earlier and the Hon’ble Apex Court, the NGT directions, to carry out the soil remediation work
vide Proc No. T2/TNPCB/F.1039DGL/RL/DGL/W&A/2020 dated 17/03/2020 with the
validity up to 31.03.2024 for the following.

Treated Soil-650 T/Month

Mercury- 10 Kg/Month.

Sewage- 7.0 KLD- On land for gardening

Trade Effluent-1 - 300.0 KLD {290 KLD - Recycled for soil washing process, 5 KLD
- On land for irrigation, 5 KLD - Soil dust suppression}

5. Trade effluent-11 - 4.0 KLD {1.5 KLD- Recycled for soil washing process, 2.50 KLD
- Recycled for toilet flushing}

A wnp e

Further, TNPCB has issued partial Consent to Operate- (CTO phase - 1) to the unit vide Proc
No. T2/TNPCB/F.1039DGL/RL/DGL/W&A/ 2020 dated: 28/12/2020 with a validity up to
31.03.2021

Presently, TNPCB has issued Consent to Operate (CTO for entire process).

T2/TNPCB/F.1039DGL/RL/DGL/W&A/2021 dated: 05/05/2021 with valid upto 31.3.2022

Authorisation
TNPCB has issued Hazardous Waste Authorisation vide Prco No. T2/TNPCB/F.1039DGL/
HWA/RL/DGL/2021 dated 10/08/2021 with valid upto 31.3.2023 for the following waste
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Name of

Schedule / Name of the Hazardous . Activities for which
Processes Waste (with Quantity Authorization is issued
category No)
Schedule 1 /5. Industrial 5.1-Used or spent | 2.0 Generation, Collection,
operations using mineral or | oil T/Annum | Storage, Transportation to
synthetic oil as lubricant in TNPCB Authorized
hydraulic systems or other Recycler (Recyclable)
applications
Schedule 1 /35. Purification | 35.2-Spent ion 1.0 Generation, Collection,
and treatment of exhaust exchange resin T/Annum | Storage, Transportation to
air/gases, water and waste containing toxic Common TSDF of
water from the processes in | metals TNWML, Viruthunagar for
this schedule and common landfill (Landfillable)
industrial effluent treatment
plants(CETP’s)
Schedule 1 /35. Purification | 35.3-Chemical 80 Generation, Collection,
and treatment of exhaust | sludge from waste | T/Annum | Storage, Transportation to
air/gases, water and waste | water treatment Common TSDF of
water from the processes in TNWML, Viruthunagar for
this schedule and common landfill (Landfillable)
industrial effluent treatment
plants (CETP’s)
Schedule 1 /35. Purification | 35.1-Exhaust Air | 12.5 Generation, Collection,
and treatment of exhaust or Gas cleaning T/Annum | Storage, Transportation to
air/gases, water and waste residue Common TSDF of
water from the processes in TNWML, Gummidipoondi
this schedule and common for Incineration Incinerable)
industrial effluent treatment
plants(CETP’s)
Schedule 11 /Class A: Based | A7-Mercury 73.25 Generation, Collection,
on Leachable Concentration | concentration T/ARnum Storage, Transportation to
Limits [TCLP/STLC] limit equal to (or) Common TS_DF of
more than 0.2 TNWM L, V|ru_thunagar for
mg/L landfill (Landfillable)
Schedule 11 /Class A: Based | A7-Mercury 195 Generation, Collection,
on Leachable Concentration | concentration T/Annum | Storage, Transportation to

Limits [TCLP/STLC]

limit equal to (or)
more than 0.2
mg/L

Common TSDF of
TNWML, Gummidipoondi
for Incineration
Incinerable)
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Schedule 11 /Class B: Based | B1-Asbestos 19.5 Generation, Collection,

on Total Threshold Limit concentration T/Annum | Storage, Transportation to
Concentration [TTLC] Common TSDF of
TNWML, Viruthunagar for
landfill (Landfillable)

limit equal to (or)
more than 10,000
ma/kg

The quantity of hazardous waste stored from 2006 to March, 2013 is given below:

Name of the Waste Stored Waste store[glr (t)irlllsi\/larch 2021
Used or spent oil 3.0
Spent resin 0.2
ETP sludge 5.1
Spent carbon 0.3
e Glass scarp 0.3
e Used florescent tube 0.2
e Removed insulation material 1.8
e Used PPEs 2.5
e Used Rubber materials 0.7
e Used plastics, PVC bags 15
e Used thermocol insulation materials 0.2
e Used swaps/ sponge 0.5
Removed asbestos roof sheets 9.2

6. Sampling of Soil Samples by the Joint Committee

In order to cross verify the mercury content in the washed soil & to identify the authenticity of
the NEWs item with regard to contamination of soil runoff to the river. The committee has
collected the samples from the heap of washed soil stored in the open yard covered with
tarpaulin and also the silt samples from the silt trap system. The analysis of samples taken are

under progress.
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7. Compliance of Direction in OA No. 211/2018 in the matter of Navroz Mody Vs. Union of
India & Ors.

a) To permit remediation of mercury contaminated soil in the premises of closed
thermometer factory and its adjoining areas to the recommended remediation target
level of 20 mg/kg (total mercury) with valid authorisation from Tamil Nadu Pollution

Control Board.

HUL has obtained statutory approvals and initiated the work for remediation of soil. As
per the present work schedule HUL committed to complete the remediation work by
31.01.2024 and post remediation activities by 31-10-2024. Activities wise time target is

given in below pert chart;
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Project Activities Start End [[f::lcritt::] JQ18 5016 DO18 MQ19 JQ19 5019 DQ19 MQ20 JO20 SQ20 DQ20 MQ21 Ja21 501 DO MO2 JO22 5022 DQ22 MQZ3 JQ23 5023 DQ23 MO 24 JO24 5024 DQM
)|

1 |Pre remediation actities 01-06-2018 | 10-08-2024 Ll
11 |Statutory approvals 0108208 | 10082021 | 38
12 |Ste preparation work 11042013 3010-2020 | 19
13 |Delineation of contaminated area 05-05-2020 | 18-08-2020 4
14 (hstaliation of machinery and facities 11-04-2020 | 31012021 10
141 |Instalation of machinery and facities Except Retort | 15-04-2020 | 1-07-2020 4
142 |hnstalation of Retort 1-10-2020| 31052021 7
2 |Preparation of equipment for remediation 01-04-2021 | 30-40-2021

21 |Readiness of Soil Washing Plant 02021 3020 | N
211 |Tesfing of Soil Washing Plant 01112021 | 22-02-2021 2
212 |Commissioning trials of ol Washing Plant ZH2-2021| 30-10-20H §
22 |Readiness of Retort Plant 01-08-2021| 30-10-2021 ]
221 |Modifications & Testing of Retort Plant 01-08-2021| 30-09-2021 4
222 |Commissioning trials of Retort Plant 01-40-2021 | 30-10-2024 1
23 |Demoltion of unwanted bulding in remedation area | 01-01-2022 | 28-02-2022 | 2
24 |Disposal of waste 01-10-2021| 30-08-2024

3 |Remediation of contaminated areas 0112001 | H-01-204

31 |Demonstration for full scale remediation (12021 31012022 J
32 |Remediation of Area C M-02-2022) 22022 | N
33, |Remediation of area B 01-1-2023 | 30-04-2023 4
34 |Remediation of area A 11052023 | 30-11-2023 7
35 |Validation of Soil Remediation 0122023 #1204 ) 2
4 |Postremediation activities 01-02-204 | H10-204

41 |Post remediation montoring 01-02-2024 | 30-07-2024 | 6
42 |Demoltion of Remediation plant area buikdings 0022024 | 3032024 | 3
43 |Disposal of waste & materials 0042024 ) 3005204 | 2
44 |Final site validation and clearence 11-08-2024 | J0-08-2024 | 2
45 |Ste Closure activity M-10-2024) 310204 | 1
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b) Considering the reported environmental impacts in Pambar Shola river in down
gradient of closed thermometer factory, it is proposed that a detailed site assessment
be carried out to ascertain the extent of contaminated and if required, an ecological
risk assessment study may also be carried out.

NEERI is undertaking the Site Assessment Study in the Pambar Shola and Pambar river
located in the down gradient direction of the factory to ascertain the extent of
contamination and if required will undertake an ecological risk assessment study. As
per the sampling protocol, Plant (Bark, Bush, Shrub, Grass), Lichen, Soil samples in
Pambar Shola & Soil, Sediment, Water, Fish (if available) in Pambar river are required

to be taken.

PCCF & Chief Wildlife Warden granted permission on 13-01-2020 for collecting
samples from the forest for the study. Due to the Covid 19 situation, the sampling
activity was delayed. NEERI completed pre-monsoon sampling for the study in Pambar
Shola and Pambar river from 23™ Sept 2020 to 3™ October 2020. Samples were
collected from 44 locations in Pambar Shola consisting of Vegetation (Bark, Leaf,
Bush, Grass, Moss), Lichen, Soil samples and 23 locations in Pambar river consisting

of Water, Soil, Sediment, Moss, Algae, Fish samples.

Again, PCCF extension of permission for post-monsoon sampling was granted by
PCCF for post monsoon sampling on 03-03-2021. Post monsoon sampling from

Pambar river carried out 8" March to 16™ March 2021. The Site Assessment Study

Report is being reviewed by NEERI’s internal team and likely to be submitted within
End of August 2021.
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Fig 4 Selecled Sampling grids
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Comments on the allegation made in newspaper items

Allegation: In its Verdict the NGT directed that the clean-up should be done only after
obtaining all valid authorisations from TNPCB, and that an extensive site assessment and
ecological risk assessment study should be done. Still no study has been carried out by the
TNPCB, and the company has been allowed to excavate highly toxic soil, and process and
handle mercury wastes without a valid authorisation. The unauthorised work has been going
since December, 2020.

Hon’ble Tribunal order it is stated that “Considering the reported environmental impacts in
Pambar Shola river in down gradient of closed thermometer factory, it is proposed that a
detailed site assessment be carried out to ascertain the extent of contaminated and if
required, an ecological risk assessment study may also be carried out”. Accordingly, study

has been carried out by NEERI and report is under finalisation.

In respect to Authorisation, sequence of events for obtaining authorisation is as follows:

e The unit had HWA till 15.03.2011 — TNPCB advised the unit to take up disposal while

undertaking soil remediation.

e The unit submitted HWA dated 16.12.2009 for disposal. TNPCB ordered suspension of
remediation activities in October 2010. The application returned by DEE on 27.10.2014.

e The unit submitted HWA application no. 8585686 dated 18.03.2017 before undertaking
remediation trials. TNPCB advised the unit to apply after completing trials and while

commencing soil remediation. The HWA was returned on 11.07.2017

e The unit applied for HWA application no. 15372348 dated 28.09.2020 while applying for
Consent to Operate for Soil remediation. Thereafter, unit has submitted clarification based
on the queries raised by TNPCB.

e At present M/s HUL has obtained Hazardous Waste Authorisation vide Prco No.
T2/TNPCB/F.1039DGL/ HWA/RL/DGL/2021 dated 10/08/2021 with valid upto
31.3.2023.

e So, for the waste generated in the premises is stored in closed shed and not disposed.
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Allegation: The excavated soil with high mercury concentration — a hazardous waste has
reportedly been stored in the open in violation of TNPCB consent. Mercury is being released

into Pambar-shola and Kodaikanal Wildlife Sanctuary

During the visit, it is observed that the washed soil having mercury content less than 20 mg/kg
is kept in the open yard covered with tarpaulin sheet. This soil is kept for validation purpose

by NEERI before refilling in the evacuated area.

Washed Soil

The excavated contaminated soil is kept in the closed shed and highly concentrated soil from
washing is stored in the drum for further process (retorting)
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Excavated Soil Stored in Closed Shed & High Concéntréted Soii Siorage in Prdcess AA:rea

Moreover, the unit has provided the silt settling tank & silt traps, trap structure provided in the

drains to hold back the soil from the evacuated/ contaminated area to avoid carryover of the

particles along with the storm water.

Drain, Settling Tank & Silt Traps
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However, committee has collected the soil sample to verify the mercury content in washed

soil, evacuated area (validated area) and silt traps.
NEERI has conducted study of Pambar-shola and Pambar River and report is under finalisation.
Suggestions/ Conclusion:

(1)  The unit has obtained all necessary approvals and started trail commission of Soll
Retorting treatment. The delay in remediation work is due to COVID-19 situation.
However, the unit has submitted the pert chart targeting to complete the remediation &

post remediation work by October, 2024.

(i) During the committee visit no illegal or open dumping of excavated untreated soil
storage is observed. The unit claims that the washed soil having mercury content less
than 20 mg/kg is stored in open yard with tarpaulin closing which is ready for refilling
after validation of NEERI. However, the committee has collected the samples to ensure
the authenticity.

(ili)  As per the direction of Hon’ble Tribunal in OA No. 211/2018 in the matter of
Navroz Mody Vs. Union of India & Ors., NEERI has conducted study of Pambar-
shola and Pambar River and report is under finalisation.

By considering the above facts and observation of the Joint Committee, the Hon ble Tribunal
may pass appropriate Order (s)/Direction (s) as deemed fit and Joint Committee request two

weeks time to submit the analysis report.

H.D. Varalaxmi
Sc. E & Regional Director
CPCB, Regional Directorate (Chennai)

Dr. R.Chandrasekaran

District Environmental Engineer
TNPCB, Dindigul
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Annexure 1

Item No.04:

BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI

Original Application No. 161 of 2021 (SZ)
(Through V1deo Conference)

IN THE MATTER OF _>“ " g

Tribunal on its own motion Suo- Motu bas“ed
On the news item published in Deccan Clh,romcle newspaper
Chennai Edition dated 6.2021, under the caption “
“Penalise Comp mping toxfé waste inKodaikanal: Aetivists

And the New In 2021

any, fo
%regynewspaper ‘Chennai Editio t
Under the caption Z( Begins Solid Resed1at1on yvorks 1 \K 7
/
.ﬂmt(s)

“ / Versus
(5 — - -
\
1. T “ c%ry to Govt. of TdmikNadu,
Govt. Secr @Fort George,
Chenw Qﬂu 600 009
\\ G
2. The Chai

Central Poll Onm u.;/
Parivesh Bhawan, EW

New Delhi — 110 032.

3. The Secretariat to Govt. of Tamil Nadu,
Department of Environment, Climate Change & Forests,
Govt. Secretariat, Fort Gorge,
Chennai, Tamil Nadu - 600 009.

4. The Chairman,
Tamil Nadu Pollution Control Board,

1
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No. 76, Anna Salai, Guindy,
Chennai, Tamil Nadu — 600 032.

5. Hindustan Unilever Limited (HUL),
Rep. by its Chairman & Managing Director,

Unilever House, B.D. Sawant Marg,
Chakala, Andheri (E),

Mumbai — 400 099. /3 )\/1 .‘J..ﬁ .
'{: , ‘7 \..: ‘/:.
6. The District Collector, (NS
Dindigul District, LKA

District Collect
First Floo
Dindigul

ring: Z)( .07.2021.
W < ‘umr
Hom TICE K. RAMAKRISHNAN, JUDICIAL
[
&\D%( SATYAGO ERT MEMBER
For Apphc“ \ 7 By Cour
For Responde“ %Shan

D Ashwini fi

Date of h

T ———

CORAM:

ORDER

1. The above case has been SuoMotu registered by this Tribunal on
the basis of the newspaper report published in ‘Deccan
Chronicle’, Chennai Edition dated 24.06.2021, under the caption

“Penalise Company for dumping toxic waste in Kodaikanal:

2
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. A

Activists and also another newspaper report published in the
‘New Indian Express, Chennai edition, dated 25.06.2021, under
the caption “HUL” Begins Solid-Remediation works in
Kodaikanal”

. It is alleged in the newspaper reports, that there was an earlier
case in respective of this fs.'lsué‘,b'ef\ore the Principal Bench of
National Green Tribunal, il\Ie\’/\'r-Dellhi in the year 2018, as O.A.

No. 211 o 18 and that matter was d‘sed of by this

Trlburb 1V1ng certain dlrectlons as to ho ‘mediation
- A\
y done on the basrs of the report to be sub“ by the

oll‘utron Control Board (SPCB) and the Ceﬁtr“.!tion

-'./ T o -:/ I
ntr le) (CPCB) as commlttee appomted bﬂﬁ}he ibunal.
O
ordmg teﬂhe newspape port that th ompany mely,
K S/ M. .
(HUB)*" has

i stag é} nilever
remed cess thelr‘:tlke against

the d1rect! 1ss‘y the Pr1nc1p'ch

Tribunal, New Delhi in O.A. No. 211 of 2018 and also they are

National Green

dumping hazardous waste in a place which is abutting the
Kodaikanal Wildlife Sanctuary, and drains into the Pambar Shola
through the Pambar stream which feeds the Vaigai River. The
soil contains huge quantity of mercury and if it is not properly

3
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. Is

treated before discharging into any water body or dumpsites, it
will result in further degradation of soil which will result in
damage to environment.

. Ongoing through the allegations made in the both the
newspaper report, this Tribunalnjs satisfied that that there arises
a substantial question‘ ofij f?feﬂi}irehment which requires the
interference of this Tribunel: So tﬁe matter is admitted.

. When the ‘ter came. up for hearmg fhdmlssmn today

throu o Conference Dr D Shanmu\ gn

, \\W.’_':_‘_f
res”nts 1, 3 and 6, Mrs. P. Jeyalakshml re ed 2

|
r“ent 2rov151ona11y and Mr. C. Ka51rajan th‘rm“
o e <\:;

= i
ol |
wl
Q

presented

shwini re&sented 4™ respondent.
—

o

notlceZto the res

|

g

ents by regi ered p
ack e gemﬁc. due, a by e- I@éal ng'With the
newsp e‘rt an§§ﬂl ¢Rf6®$?tu ‘ce&
cause title i ed‘ S '

. In order to ascertain the genuineness of the allegations made in

s with full

the newspaper report and also the alleged violations of
directions issued by the Principal Bench of National Green
Tribunal, New Delhi in O.A. No. 211 of 2018, we feel it
appropriate to appoint a joint committee consisting of (1) A

4
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Senior Scientist from the Central Pollution Control Board
(CPCB), Integrated Regional Office, Chennai, and (2) a Senior
Scientist from the Tamil Nadu Pollution Control Board (TNPCB)
as designated by its Chairman to inspect the area in question
and submit a report as to whether the directions issued by the
Principal Bench of Natienail'v_\'fGreen‘iTribunal, New Delhi in the
year 2018, in O.A. No. 21.1:o'f220i8 are being strictly complied

with by t’Sth respendent/(HUL) whil8iandertaking the

\
remed prpcess and 1f there is any V1Q}a hat is the

\

‘ff VlOlatIOIlS commltted hy them \N‘ any,
|
e“mental compensatlon has to be 1mposed bn “nt of

< T)
ch yiolat S, then the committee is also dlreﬁd tojassess the
Sst‘onment1compensatlo - d submit t Qr'etgort;“S this
M on’ o{gefore 31.08. by e- Qngl
OCR6 MWM not 1‘hehof Image
PDF along‘th “sary hardcop' beq)duced as per

rules.

orm of

search

8. In the meantime the committee is directed to inspect the area
immediately, file an interim report regarding any prima facie
violation before that date.

9. The Registry is directed to communicate this order to the

5
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members of the committee, official respondents immediately
through e-mail along with the copy of the newspaper report and
the gist of the Suo Motu proceeding with full cause title so as to
enable them to comply with the direction and for filing their

independent response to the gllegations made in the newspaper
LT AROYS

. S IANSH( T o
report and filing the repo;x,'glg;‘dﬁqgcéed by this Tribunal.
NG
10.As and when the interim reports were filed, the Registry is
o AR NN
S\l ) .
directed t‘lace the - matter . before Tribunal for
£ LS

that the hearing can b a‘\a and the
' can Be gi*n.

4 Wrishnan)

O.A. No. 161/2021(SZ)
30.07.2021. Sr.
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SN 174
TAMIL NADU POLLUTION CONTROL BOARD

Category of the Industry :

RED

CONSENT ORDER NO. 2104136526432 DATED: 05/05/2021.

PROCEEDINGS NO.T2/TNPCB/F.1039DGL/RL/DGL/W/2021 DATED: 05/05/2021

SUB: Tamil Nadu Pollution Control Board -CONSENT TO OPERATE —After CTE -M/s. HINDUSTAN
UNILEVER LIMITED , S.F.No. TS5/2, KODAIKANAL villageK odaikkaanal Taluk and Dindigul
District - Consent for the operation of the plant and discharge of sewage and/or trade effluent under
Section 25 of the Water (Prevention and Control of Pollution) Act, 1974 as amended in 1988
(Central Act 6 of 1974) — Issued- Reg.

REF: 1. CTE Proc No. T2/ TNPCB/F.1039DGL/RL/DGL/W& A/2020 dated 17/03/2020.
2. CTO Proc NO.T2/TNPCB/F.1039DGL/RL/DGL/W& A/2020 dated 28/12/2020 for phase-1
operation.
3. Application No. 36526432 dated 12/02/2021
4. 1R No : F.1039DGL/RL/DEE/DGL/2021 dated 12/04/2021
5. Minutes of 278th CCC meeting held on 30.4.2021 (vide item No. 278-31)

CONSENT TO OPERATE is hereby granted under Section 25 of the Water (Prevention and Control of Pollution) Act, 1974 as
amended in 1988 (Central Act, 6 of 1974) (hereinafter referred to as “ The Act”) and the rules and orders made there under to

Whole Time Director- Supply Chain,
M/s. HINDUSTAN UNILEVER LIMITED
S.FNo. TS5/2,
KODAIKANAL Village,
Kodaikkaanal Taluk,
Dindigul District.

Authorising the occupier to make discharge of sewage and /or trade effluent.

Thisis subject to the provisions of the Act, the rules and the orders made there under and the terms and conditions incorporated
under the Special and General conditions stipulated in the Consent Order issued earlier and subject to the special conditions annexed.

This CONSENT isvalid for the period ending March 31, 2022

For Member Secretary,
Tamil Nadu Pollution Control Board,
Chennai

To

Whole Time Director- Supply Chain,
M/s.HINDUSTAN UNILEVER LIMITED,
Unilever House

B.D.Sawant Marg

Chakala,

Thisis computer generated order. Signatureisnot required. 1
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Andheri(E)

Mumbai ,

Pin: 400039

Copy to:

1.The Commissioner, KODAIKANAL-Municipality, Kodaikkaanal Taluk, Dindigul District .
2. The District Environmental Engineer, Tamil Nadu Pollution Control Board, DINDIGUL.
3. The JCEE-Monitoring, Tamil Nadu Pollution Control Board, Madurai.

4. File

SPECIAL CONDITIONS

This consent to operate is valid for operating the facility for the manufacture of products (Col. 2) at the
rate (Col. 3) mentioned below. Any change in the products and its quantity has to be brought to the
notice of the Board and fresh consent has to be obtained.

Sl Description Quantity Unit
No.
Product Details
1. | Treated soil 650 T/month
By-Product Details
1. | Mercury 10 Kg/month

This consent to operate is valid for operating the facility with the below mentioned permitted outlets
for the discharge of sewage/trade effluent. Any change in the outlets and the quantity has to be
brought to the notice of the Board and fresh consent has to be obtained.

Outlet No. |Description of Outlet Maximum daily discharge |Point of disposal
in KLD
Effluent Type: Sewage
1. Sewage 7.0 On land for gardening
Effluent Type: Trade Effluent
1. Trade Effluent | 300.0 290 KLD - Recycled for

soil washing process, 5
KLD - On land for
irrigation, 5 KLD - Soill
dust suppression

2. Trade Effluent Il 4.0 1.5 KLD- Recycled for
soil washing process,
2.50 KLD - Recycled for
toilet flushing

The effluent discharge shall not contain constituents in excess of the tolerance Limits aslaid down
hereunder.

Thisis computer generated order. Signatureisnot required. 2
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S. Parameters Unit TOLERANCE LIMITS- OUTLETS-Nos
No. Sewage Trade Effluent
1 2
1. |pH 55t0 55t09
9
2. |Temperature oC - shall not
exceed 5°C
abovethe
receiving
water
temperature
3. [|Particlesize of Suspended |- - shall pass 850
solids micron IS
seve
4. |Tota Suspended Solids mg/I 30 100
5. |Tota Dissolved solids mg/I - 2100
(inorganic)
6. |Oil & Grease mg/| - 10
7. |Biochemical Oxygen mg/I 20 30
Demand (3 days at 270C)
8. |Chemical Oxygen Demand |mg/Il - 250
9. |[Chloride (asCl) mg/| - 1000
10. |Sulphates (as SO4) mg/| - 1000
11. |Total Residual Chlorine mg/| - 1
12. |Ammonical Nitrogen (asN) |mg/l - 50
13. |Total Kjeldahl Nitrogen (as |mg/l - 100
N)
14. |Free Ammonia (as NH3) mg/| - 5
15. |Arsenic (asAs) mg/| - 0.2
16. |Mercury (asHgQ) mg/| - 0.01
17. |Lead (asPb) mg/I - 0.1
18. |Cadmium(as Cd) mg/| - 2
19. |Hexavaent Chromium (as |[mg/l - 0.1
Cr+6)
20. |Total Chromium (as Cr) mg/I - 2
21. |Copper (asCu) mg/| - 3
22. |Zinc (asZn) mg/l - 1
23. |Selenium (as Se) mg/I - 0.05
24. |Nickel (as Ni) mg/I - 3
25. |[Boron (asB) mg/| - 2
26. |Percent Sodium % - -
27. |Residua Sodium Carbonate |mg/l - -
28. [Cyanide (as CN) mg/| - 0.2
29. |Fluoride(asF) mg/l - 2
30. |Dissolved Phosphates(asP) |mg/l - 5
31. |[Sulphide (as9) mg/| - 2
32. |Pesticides mg/l -
33. |Phenolic Compounds (as mg/l - 1
C6H50H)
34. |Radioactive materials @) micro - 10-7
Alpha emitters curie/ml
35. |Radioactive materials b). micro - 10-6
Beta emitters curie/ml
36. |Feca Coliform MPN/100ml |- -

All units of the sewage and Trade effluent treatment plants shall be operated efficiently and
continuously so as to achieve the standards prescribed in S| No.3 above or to achieve the zero liquid
discharge of effluent as applicable.

Thisis computer generated order. Signatureisnot required. 3
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The occupier shall maintain the Electro Magnetic Flow Meters/water Meters installed at the inlet of
the water supply connection for each of the purposes mentioned below for assessing the quantity of
water used and ensuring that such meters are easily accessible for inspection and maintenance and for
other purposes of the Act.

a. Industrial Cooling, Spraying in mine pits or boiler feed.

b. Domestic purpose.

c. Process.

The occupier shall maintain the Electro Magnetic Flow Meters with computer recording arrangement
for measuring the quantity of effluent generated and treated for the monitoring purposes of the Act.

Log book for each of the unit operations of ETP have to be maintained to reflect the working
condition of ETP along with the readings of the Electro Magnetic Flow Meters installed to assess
effluent quantity and the same shall be furnished for verification of the Board officials during
inspection.

The occupier shall at his own cost get the samples of effluent/surface water/ground water collected in
and around the unit by Board officials and analyzed by the TNPC Board Laboratory periodically.

Any upset condition in any of the plants of the factory which is, likely to result in increased effluent
discharge and result in violation of the standards mentioned in Sl. No.3 above shall be reported to the
Member Secretary / Joint Chief Environmental Engineer-Monitoring and the concerned
District/Assistant Environmental Engineer of the Board by e-mail immediately and subsequently by
Post with full details of such upset condition.

The occupier shall always comply and carryout the order/directions issued by the Board in this
Consent Order and from time to time without any negligence. The occupier shall be liable for action as
per provisions of the Act in case of hon compliance of any order/directions issued.

The occupier shall develop adequate width of green belt at the rate of 400 numbers of trees per
Hectare.

The occupier shall provide and maintain rain water harvesting facilities.

The occupier shall ensure that there shall not be any discharge of effluent either treated or untreated
into storm water drain at any point of time.

In the case of zero liquid discharge of effluent units, the occupier shall adhere the following conditions
aslaid under.

1). The occupier shall ensure zero liquid discharge of effluent, thereby no discharge of untreated /
treated effluent on land or into any water bodies either inside or outside the premises at any point of
time.

1) The occupier shall operate and maintain the Zero liquid discharge treatment components
comprising of Primary, Secondary and tertiary treatment systems at all times and ensure that the RO
permeate/Evaporator condensate shall be recycled in the process and the final RO reject shall be
disposed off with the reject management system ensuring zero liquid discharge of effluents in the
premises.

lii) The occupier shall operate and maintain the reject management system effectively and recover the
salt from the system which shall be reused in the process if reusable or shall be disposed off as ETP
sludge.

iv) In case of failure to achieve zero discharge of effluents for any reason, the occupier shall stop its
production and operations forthwith and shall be reported to the Member Secretary/Joint Chief
Environmental Engineer-Monitoring and the concerned District/Assistant Environmental Engineer of
the Board by e-mail immediately and subsequently by Post with full details of such upset condition.
v) The occupier shall restart the production only after ascertaining that the Zero discharge treatment
system can perform effectively for achieving zero discharge of effluents.

Additional Conditions:

Thisis computer generated order. Signatureisnot required. 4




Page 37

1. The unit shall carry out the remediation process of soil washing & soil retort to remove mercury
contamination within the premises as permitted.

2. The unit shall start soil excavation in sequential manner from the mercury contaminated areas
earmarked in grid within the premises for the remediation process

3. The unit shall treat the mercury contaminated soil adopting process of soil washing and soil retort
and collect the treated soil & mercury from remediation process as permitted.

4. The unit shall treat the mercury contaminated soil as per Site Specific Target Level of 20 mg/Kg as
mentioned in Hon’ble NGT order.

5. The unit shall furnish monthly progress report on the remediation process to TNPCB Corporate
office and District office.

6. The unit shall utilize the treated soil for refilling within the unit premises as reported.

7. The unit shall operate and maintain the STP for the treatment of sewage so asto bring the quality of
treated sewage to satisfy the discharge standards prescribed by the Board at all times.

8. The unit shall utilise the treated sewage within the premises for gardening purposes.

9. The unit shall operate and maintain the ETP — | for the treatment of trade effluent generated from
soil washing (300 KLD) so as to bring the quality of treated trade effluent to satisfy the discharge
standards prescribed by the Board at all times.

10. The unit shall utilise the treated trade effluent of 290 KLD for soil washing, 5 KLD for dust
suppression and remaining 5 KLD for gardening purpose as permitted.

11. The unit shall operate and maintain the ETP - 1l for the treatment of trade effluent ( 4 KLD)
generated from grey washing so as to bring the quality of treated trade effluent to satisfy the discharge
standards prescribed by the Board at all times.

12. The unit shall utilise the treated trade effluent from ETP 11 of 1.50 KLD for soil washing and
remaining 2.50 KLD for toilet flushing as permitted.

13. The unit shall regularly analyze the treated trade effluent and submit the report to Board.

14. The unit shall carryout the remediation of mercury contaminated soil under the monitoring and
guidance of Scientific Expert Committee as already constituted and TNPCB officials.

15. The unit shall obtain Authorization under Hazardous and Other Wastes (M& TB) Rules, 2016 for
handling of hazardous wastes.

16. Soil remediation work shall be carried out following the approved ‘ Soil Remediation Upscaling
Plan’ under the monitoring of TNPCB and Scientific Expert Committee.

17. Recommendations of Scientific Expert Committee shall be implemented during soil remediation
from time to time.

18. A detailed site assessment be carried out to ascertain the extent of contamination and an ecological
risk assessment study shall be carried out in Pambar Sholariver in down gradient of unit.

19. Soil remediation process in which workers are to be involved shall be subjected to periodical
medical examination and records shall be maintained. The details of such examination shall be
intimated to joint Direct of Industrial Safety and Health, Dindigul.

20. Workers shall be provided with appropriate personal protective Equipment during operation.

21. The unit shall dispose the cut trees without bark by incineration in cement plant with prior approval
from TNPCB.

22. The unit shall comply with orders of Hon’ble NGT(PB), New Delhi in O.A.N0.211/2018.

23. The unit shall not use ‘single-use and throw-away plastic items * such as plastic sheets used for
food wrapping, spreading on dining table etc., plastic plates, plastic coated tea cups, plastic tumbler,
water pouches and packets, plastic straw, plastic carry bag and plastic flags irrespective of thickness,
within the industry premises. Instead unit shall encourage use of eco friendly alternative such as
banana leaf, arecanut palm plate, stainless steel, glass, porcelain plates/cups, cloth bag, jute bag etc.,

For Member Secretary,
Tamil Nadu Pollution Control Board,
Chennai

Thisis computer generated order. Signatureisnot required. 5
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GENERAL CONDITIONS

The occupier shall make an application along with the prescribed consent fee for grant of renewal of
consent at least 60 days before the date of expiry of this Consent Order along with all the required
particulars ensuring that there is no change in Production quantity and change in sewage/Trade
effluent.

This Consent is issued by the Board in consideration of the particulars given in the application. Any
change or alteration or deviation made in actual practice from the particulars furnished in the
application will also be ground for review/variation/revocation of the Consent Order under Section 27
of the Act and to make such variation as deemed fit for the purpose of the Act.

The consent conditions imposed in this order shall continue in force until revoked under Section
27(2) of the Act.

After the issue of this order, all the ‘Consent to Operate’ orders issued previously under Water
(Prevention and Control of Pollution) Act, 1974 as amended stands defunct.

The occupier shall maintain an Inspection Register in the factory so that the inspecting officer shall
record the details of the observations and instructions issued to the unit at the time of inspection for
adherence.

The occupier shall provide and maintain an alternate power supply along with separate energy meter
for the Effluent Treatment Plant sufficient to ensure continuous operation of all pollution control
equipments to maintain compliance.

The occupier shall provide all facilities to the Board officials for inspection and collection of samples
in and around the factory at any time.

The occupier shall display the flow diagram of the sources of effluent generation and pollution control
systems provided at the ETP site.

The solid waste such as sweepings, wastage, package, empty containers, residues, sludge including
that from air pollution control equipments collected within the premises of the industrial plant shall be
collected in an earmarked area and shall be disposed off properly.

The occupier shall collect, treat the solid wastes like food waste, green waste generated from the
canteen and convert into organic compost.

The occupier shall segregate the Hazardous waste from other solid wastes and comply in accordance
with Hazardous Wastes (M anagement, Handling and Transboundary Movement) Rules, 2008.

The occupier shall maintain good house-keeping within the factory premises.

All pipes, valves, sewers and drains shall be leak proof. Floor washings shall be admitted into the
trade effluent collection system only and shall not be allowed to find their way in storm drains or open
areas.

The occupier shall ensure that there shall not be any diversion or by-pass of trade effluent on land or
into any water sources.

The occupier shall ensure that solar Evaporation pans shall be constructed in such a way that the
bottom of the solar pan is at least 1 m above the Ground level (if applicable).

The occupier shall furnish the following returns in the prescribed formats to the concerned District
office regularly.

a) Monthly water consumption returns of each of the purposes with water meter readings in Form-1 on
or before 5th of every month.

b) Y early return on Hazardous wastes generated and accumul ated for the period from 1st April to 31st
March in Form—4 before the end of the subsequent 30th June of every year (if applicable).

c) Yearly Environmental Statement for the period from 1st April to 31st March in Form -V before the
end of the subsequent 30th September of every year(if applicable).

If applicable, the occupier has to comply with the provisions of Public Liability Insurance Act, 1991 to
provide immediate relief in the event of any hazard to human beings, other living creatures/plants and
properties while handling and storage of hazardous substances.

The issuance of this consent does not authorize or approve the construction of any physical structures
or facilities or the undertaking of any work in any natural watercourse or in Government Poromboke
lands.

The issuance of this Consent does not convey any property right in either real personal property or any
exclusive privileges, nor does it authorize any injury to private property or Government property or
any invasion of personal rights nor any infringement of Central, State laws or regulation.

The occupier shall forth with keep the Board informed of any accident of unforeseen act or event of
any poisonous, noxious or polluting matter or emissions are being discharged into stream or well or air
as aresult of such discharge, water or air is being polluted.

If due to any technological improvements or otherwise the Board is of opinion that all or any of the
conditions referred to above requires variation (including the change of any treatment system, either in
whole or in part) the Board shall, after giving the applicant an opportunity of being heard, vary al or
any of such conditions and thereupon the applicant shall be bound to comply with the conditions as so
varied.

Thisis computer generated order. Signature is not required. 6
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In case there is any change in the constitution of the management, the occupier of the new
management shall file fresh application under Water (Prevention and Control of Pollution) Act, 1974,
as amended in Form-11 alongwith relevant documents of change of management immediately and get
the necessary amendment with renewal of consent order.

In case there is any change in the name of the company alone, the occupier shall inform the same with
relevant documents immediately and get the necessary amendments for the change of name from the
Board.

The occupier shall display this consent order granted to him in a prominent place for perusal of the
inspecting Officers of this Board.

For Member Secretary,
Tamil Nadu Pollution Control Board,
Chennai

** This consent order is computer generated by OCMMS of TNPCB and no signature is needed* *

Thisis computer generated order. Signatureis not required. 7
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SN 174
TAMIL NADU POLLUTION CONTROL BOARD

Category of the Industry :

RED

CONSENT ORDER NO. 2104236526432 DATED: 05/05/2021.

PROCEEDINGS NO.T2/TNPCB/F.1039DGL/RL//IDGL/A/2021 DATED: 05/05/2021

SUB: Tamil Nadu Pollution Control Board -CONSENT TO OPERATE —After CTE -M/s. HINDUSTAN
UNILEVER LIMITED , S.F.No. TS5/2, KODAIKANAL villageK odaikkaanal Taluk and Dindigul
District - Consent for operation of the plant and discharge of emissions under Section 21 of the Air
(Prevention and Control of Pollution) Act, 1981 as amended in 1987 (Central Act 14 of 1981)
—lIssued- Reg.

REF: 1. CTE Proc No. T2/ TNPCB/F.1039DGL/RL/DGL/W& A/2020 dated 17/03/2020.
2. CTO Proc NO.T2/TNPCB/F.1039DGL/RL/DGL/W& A/2020 dated 28/12/2020 for phase-1
operation.
3. Application No. 36526432 dated 12/02/2021
4. 1R No : F.1039DGL/RL/DEE/DGL/2021 dated 12/04/2021
5. Minutes of 278th CCC meeting held on 30.4.2021 (vide item No. 278-31)

CONSENT TO OPERATE is hereby granted under Section 21 of the Air (Prevention and Control of Pollution) Act, 1981 as
amended in 1987 (Central Act 14 of 1981) (hereinafter referred to as “The Act”) and the rules and orders made there under to

Whole Time Director- Supply Chain,
M/s. HINDUSTAN UNILEVER LIMITED,
S.FNo. TS5/2,
KODAIKANAL Village,
Kodaikkaanal Taluk,
Dindigul District.

Authorizing the occupier to operate the industrial plant in the Air Pollution Control Area as notified by the Government and to
make discharge of emission from the stacks/chimneys.

This is subject to the provisions of the Act, the rules and the orders made there under and the terms and conditions incorporated
under the Special and General conditions stipulated in the Consent Order issued earlier and subject to the special conditions annexed.

This CONSENT isvalid for the period ending March 31, 2022

For Member Secretary,
Tamil Nadu Pollution Control Board,
Chennai

To

Whole Time Director- Supply Chain,
M/s.HINDUSTAN UNILEVER LIMITED,
Unilever House

B.D.Sawant Marg

Chakala,

Andheri(E)

Thisis computer generated order. Signatureisnot required. 1
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Mumbai ,
Pin: 400039

Copy to:

1.The Commissioner, KODAIKANAL-Municipality, Kodaikkaanal Tauk, Dindigul District .
2. The District Environmental Engineer, Tamil Nadu Pollution Control Board, DINDIGUL.
3. The JCEE-Monitoring, Tamil Nadu Pollution Control Board, Madurai.

4. File

Thisis computer generated order. Signatureisnot required. 2
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This consent to operate is valid for operating the facility for the manufacture of products (Col. 2) at the
rate (Col. 3) mentioned below. Any change in the products and its quantity has to be brought to the

notice of the Board and fresh consent has to be obtained.

S Description Quantity Unit
No.
Product Details
1. | Treated soil 650 T/month
By-Product Details
1. | Mercury 10 Kg/month

This consent to operate is valid for operating the facility with the below mentioned emission/noise
sources along with the control measures and/or stack. Any change in the emission source/control
measures/change in stack height has to be brought to the notice of the Board and fresh

consent/Amendment has to be obtained.

Thisis computer generated order. Signatureisnot required. 3
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Point sour ce emission with stack :

Stack
No.

Point Emission Sour ce

Air pollution
Control measures

Stack height
from Ground
Level inm

Gaseous Discharge
in Nm3/hr

soil storage area

Micron filters,
Activated carbon
filter with stack

3.4

10000

soil storage area

Micron filters,
Activated carbon
filter with stack

15

3700

Soil feeding hopper

Micron filters,
Activated carbon
filter with stack

1.95

5000

Soil washing area

Micron filters,
Activated carbon
filter with stack

15

3700

Soil washing area

Micron filters,
Activated carbon
filter with stack

15

3700

Soil washing area

Micron filters,
Activated carbon
filter with stack

15

3700

Soil washing area

Micron filters,
Activated carbon
filter with stack

1.7

2500

Soil washing area

Micron filters,
Activated carbon
filter with stack

1.7

2500

Soil washing area

Micron filters,
Activated carbon
filter with stack

1.7

2500

10

Soil washing area

Micron filters,
Activated carbon
filter with stack

1.7

2500

11

Soil sample preparation are
for analysis

Micron filters,
Activated carbon
filter with stack

2.2

900

12

Analytical lab

Micron filters,
Activated carbon
filter with stack

1.64

900

13

De-contamination test
chamber

Micron filter and
activated carbon
filter with stack

3.5

900

14

De-contamination test
chamber

Micron filter,
Activated carbon
filter with stack

3.4

900

15

Retort soil feeding point

Micron filter,
Activated carbon
filter with stack

3.6

5000

16

Retort hall

Micron filter,
Activated carbon
filter with stack

2.5

5000

17

Retort hall

Micron filter,
Activated carbon
filter with stack

2.45

5000

18

Retort discharge point

Micron filters,
Activated carbon
filter with stack

2.7

10000

19

Retort Vac pump

Wet scrubber with

stack

2.75

500

20

DG set 910KVA

Acoustic
enclosures with
stack

11

3965

Thisis computer generated order. Signatureisnot required. 4
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[ Fugitive/Noise emission :
S Fugitive or Noise Emission |Typeof emission Control
No. sour ces measur es
1. DG set 910 KVA Noise Acoustic
insulation
3(a). Theemission shall not contain constituents in excess of the tolerance limits as laid down hereunder :
Sl. |Parameter Unit Tolerance limits Stacks

Annexure enclosed if applicable. -

3.(b) The Ambient Air in the industrial plant area shall not contain constituents in excess of the tolerance
limits prescribed below.

Sl |Pallutant TimeWeighted |Unit Tolerance Limits
No. Average Industrial, Ecologically
Residential, Sensitive Area
Rural and other |(notified by
area Central Govt.)
1 Sulphur Dioxide |Annual microgram/m3 50 20
(SO2) 24 hours microgram/m3 80 80
2. Nitrogen Dioxide | Annual microgram/m3 40 30
(NO2) 24 hours microgram/m3 80 80
3. Particulate Matter | Annual microgram/m3 60 60
(SizeLessthan |24 hours microgram/m3 100 100
10 micro M) or
PM 10
4. Particulate Matter | Annual microgram/m3 40 40
(SizeLessthan |24 hours microgram/m3 60 60
2.5 microM ) or
PM2.5
5. Ozone (0O3) Annual 8 Hours 100 100
24 hours 1 Hour 180 180
Sl |Pallutant TimeWeighted |Unit Tolerance Limits
No. Average Industrial, Ecologically
Residential, Sensitive Area
Rural and other |(notified by
area Central Govt.)
6. Lead (Pb) Annual microgram/m3 0.5 0.5
24 hours microgram/m3 1.0 1.0
7. Carbon 8 Hours miligram/m3 02 02
Monoxide (CO) |1 Hour miligram/m3 04 04
8.  |Ammonia(NH3) |Annua microgram/m3 100 100
24 hours microgram/m3 400 400
9. Benzene (C6H6) |Annual microgram/m3 5 5
10. |Benzo(O) Pyrene |Annual nanogram/m3 01 01
BaP
—particulate phase
only
11. |Arsenic (As) Annual nanogram/m3 06 06
12. | Nicke (Ni) Annual nanogram/m3 20 20

3(c) The Ambient Noise Level inthe industrial plant area shall not exceed the limits prescribed below:

Limitsin L.eg.-dB(A) Day Time Night Time
IndustrialArea 75 70

4.  All units of the Air pollution control measures shall be operated efficiently and continuously so as to
achieve the standards prescribed in SI. No.3 above.

5.  Theoccupier shall not change or alter quality or quantity or the rate of emission or replace or ater the
air pollution control equipment or change the raw material or manufacturing process resulting in
change in quality and/or quantity of emissions without the previous written permission of the Board.

Thisis computer generated order. Signatureisnot required. 5
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The occupier shall maintain log book regarding the stack monitoring system or operation of the plant
or any other particulars for each of the unit operations of air pollution control systems to reflect the
working condition which shall be furnished for verification of the Board officials during inspection.

The occupier shall at his own cost get the samples of emission/air/noise levels collected and analyzed
by the TNPC Board Laboratory once in every 6 months/once in ayear/periodically for the parameters
as prescribed.

Any upset condition in any of the plants of the factory which is likely to result in increased emissions
and result in violation of the standards mentioned in SI.No.3 shall be reported to the Member
Secretary / Joint Chief Environmental Engineer-Monitoring and the concerned District/Assistant
Environmental Engineer of the Board by e-mail immediately and subsequently by Post with full
details of such upset condition.

The occupier shall always comply and carryout the order/directions issued by the Board in this
Consent Order and from time to time without any negligence. The occupier shall be liable for action as
per provisions of the Act in case of non compliance of any order/directions issued.

Special Additional Conditions:

The unit shall install the approved retrofit emission control device/equipment with at least 70%
Particulate matter reduction efficiency on all DG sets with capacity of 125 KVA and above or
otherwise the unit shall be shift to gas based generators within the time frame prescribed in the
notification No. TNPCB/Labs/DD(L)02151/2019 dated 10.06.2020 issued by TNPCB.

Additional Conditions:

1. The unit shall carry out the remediation process of soil washing & soil retort to remove mercury
contamination within the premises as permitted.

2. The unit shall operate and maintain the APC measures so as to achieve the AAQ/Emission/ANL
standards prescribed by the Board.
3. The unit shall operate and maintain continuous Air Quality Monitoring stations a. soil excavation
area b. Nearer to La Saleth Church (where some public is living) c. Mercury retort area to monitor
mercury level in the air.
4. The unit shall monitor the mercury level in the ambient air during excavation of contaminated soil
through hand held mercury analyser and shall furnish report.
5. The unit shall submit compiled data of the mercury level in the ambient air through continuous air
quality monitoring stations and hand held analysers and submit the same to the Board periodically.
6. It shall be adhered that where the trees need to be cut during remediation project within the
premises, compensation plantation in the ratio of 1:10 (i.e. planting of 10 trees for every one tree that
Is cut) shall be done.
7. The unit shall not use ‘single-use and throw-away plastic items * such as plastic sheets used for food
wrapping, spreading on dining table etc., plastic plates, plastic coated tea cups, plastic tumbler, water
pouches and packets, plastic straw, plastic carry bag and plastic flags irrespective of thickness, within
the industry premises. Instead unit shall encourage use of eco friendly alternative such as banana leaf,
arecanut palm plate, stainless steel, glass, porcelain plates/cups, cloth bag, jute bag etc.,

For Member Secretary,
Tamil Nadu Pollution Control Board,
Chennai

Thisis computer generated order. Signature is not required. 6
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GENERAL CONDITIONS

The occupier shall make an application along with the prescribed consent fee for grant of renewal of
consent at least 60 days before the date of expiry of this Consent Order along with all the required
particulars ensuring that there is no change in production quantity and emission.

This Consent is given by the Board in consideration of the particulars given in the application. Any
change or alteration or deviation made in actual practice from the particulars furnished, in the
application will aso be ground for review/variation/revocation of the Consent Order under Section 21
of the Act.

The conditions imposed shall continue in force until revoked under Section 21 of the Act.

After the issue of this order, all the ‘Consent to Operate’ orders issued previously under Air
(Prevention and Control of Pollution) Act, 1981 as amended stands defunct.

The occupier shall maintain an Inspection Register in the factory so that the inspecting officer shall
record the details of the observations and instructions issued to the unit at the time of inspection for
adherence.

The occupier shall provide and maintain an alternate power supply along with separate energy meter
for the Air Pollution Control measures sufficient to ensure continuous operation of all pollution
control equipments to ensure compliance.

The occupier shall provide all facilities to the Board officials for collection of samplesin and around
the factory at any time.

The applicant shall display the flow diagram of the sources of emission and pollution control systems
provided at the site.

The liquid effluent arising out of the operation of the air pollution control equipment shall also be
treated in a manner and to the satisfaction of standards prescribed by the Board in accordance with the
provisions of Water (Prevention and Control of Pollution) Act, 1974 as amended.

The air pollution control equipments, location of inspection chambers and sampling port holes shall be
made easily accessible at all time.

In case of any episodal discharge of emission, the industry shall take immediate action to bring down
the emission within the limits prescribed by the Board.

If applicable, the occupier has to comply with the provisions of Public Liability Insurance Act, 1991 to
provide immediate relief in the event of any hazard to human beings, other living creatures/plants and
properties while handling and storage of hazardous substances.

The issuance of this consent does not authorize or approve the construction of any physical structures
or facilities or the undertaking of any work in any natural watercourse or in Government Poromboke
lands.

The issuance of this Consent does not convey any property right in either real personal property or any
exclusive privileges, nor does it authorize any injury to private property or Government property or
any invasion of personal rights nor any infringement of Central, State laws or regulation.

The occupier shall forth with keep the Board informed of any accident of unforeseen act or event of
any poisonous, noxious or polluting matter or emissions are being discharged into stream or well or air
as aresult of such discharge, water or air is being polluted.

If due to any technological improvements or otherwise the Board is of opinion that all or any of the
conditions referred to above requires variation (including the change of any treatment system, either in
whole or in part) the Board shall, after giving the applicant an opportunity of being heard, vary al or
any of such conditions and thereupon the applicant shall be bound to comply with the conditions as so
varied.

In case there is any change in the constitution of the management, the occupier of the new
management shall file fresh application under Air (Prevention and Control of Pollution) Act, 1981, as
amended in Form-1 alongwith relevant documents of change of management immediately and get the
necessary amendment with renewal of consent order.

In case there is any change in the name of the company alone, the occupier shall inform the same with
relevant documents immediately and get the necessary amendments for the change of name from the
Board.

The occupier shall display this consent order granted to him in a prominent place for perusal of the
inspecting Officers of this Board.

For Member Secretary,
Tamil Nadu Pollution Control Board,
Chennai

** This consent order is computer generated by OCMMS of TNPCB and no signature is needed* *

Thisis computer generated order. Signatureis not required. 7
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AUTHORISATION No. 21HFC15372348 dated 10/08/2021
Proceeding No. T2/TNPCB/F.1039DGL/HWA/RL/DGL /2021 dated 10/08/2021

Sub:  Tamil Nadu Pollution Control Board — Hazardous Waste Authorization-Fresh- M/s. HINDUSTAN
UNILEVER LIMITED, S.F.No. TS 5/2, KODAIKANAL Village, KODAIKKAANAL Taluk,
Dindigul District - Authorization under Rule 6 (2) of the Hazardous and Other Wastes (M anagement
and Transboundary Movement) Rules, 2016 enacted under Environment (Protection) Act, 1986 —
Issued- Reg.

Ref: 1. Application No. 15372348 dated: 28.09.2020 under HOWM Rules, 2016
2. HWA-IR.No. 1039DGL/HWA/RL/DEE/DGL/2021 dated 25.07.2021

FORM 2
[Seerule 6 (2)]

FORM FOR GRANT OR RENEWAL OF AUTHORISATION TO THE OCCUPIERS,
RECY CLERS, REPROCESSORS, REUSERS, USER AND OPERATORS OF DISPOSAL
FACILITIES

1. Number of authorization: 21HFC15372348 and dated : 10/08/2021

2. Whole Time Director- Supply Chain of M/s. HINDUSTAN UNILEVER LIMITED is hereby granted
an Authorisation based on the enclosed signed Inspection report for generation & handling of
hazardous or other wastes or both on the premises situated at S.F.No. TS 5/2, KODAIKANAL
Village, KODAIKKAANAL Taluk, Dindigul District.
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S | Schedule/ Nameof the [Nameof HazardousWaste| Quantity | Activities for which

No Processes (with category No) Authorization is

issued

1 |Schedulel /5. Industrial 5.1-Used or spent oil 2.0 T/Annum | Generation, Collection,
operations using mineral or Storage, Transportation
synthetic oil aslubricant in to TNPCB Authorized
hydraulic systems or other Recycler (Recyclable)
applications

2 | Schedulel /35. Purification and 35.2-Spent ion exchange resin | 1.0 T/Annum | Generation, Collection,
treatment of exhaust air/gases, | containing toxic metals Storage, Transportation
water and waste water from to Common TSDF of
the processes in this schedule TNWML,
and common industrial Gummidipoondi for
effluent treatment plants Incineration (Incinerable)
(CETP'9)

3 | Schedulel /35. Purification and 35.3-Chemical sludge from 80 T/Annum | Generation, Collection,
trestment of exhaust air/gases, |waste water treatment Storage, Transportation
water and waste water from to Common TSDF of
the processes in this schedule TNWML, Viruthunagar
and common industrial for landfill (Landfillable)
effluent treatment plants
(CETP's)

4 | Schedulel /35. Purification and 35.1-Exhaust Air or Gas 12.5 T/Annum | Generation, Collection,
trestment of exhaust air/gases, |cleaning residue Storage, Transportation
water and waste water from to Common TSDF of
the processes in this schedule TNWML,
and common industrial Gummidipoondi for
effluent treatment plants Incineration (Incinerable)
(CETP's)

5 |Schedulell /Class A: Based on| A7-Mercury concentration 73.25 Generation, Collection,
L eachable Concentration limit equal to (or) morethan | T/Annum Storage, Transportation
Limits[TCLP/STLC] 0.2 mg/l to Common TSDF of

TNWML, Viruthunagar
for landfill (Landfillable)

6 |Schedulell /Class A: Based on| A7-Mercury concentration 19.5 T/Annum | Generation, Collection,
L eachable Concentration limit equal to (or) more than Storage, Transportation
Limits[TCLP/STLC] 0.2mgl/l to Common TSDF of

TNWML,

Gummidipoondi for

Incineration (Incinerable)
7 | Schedulell /Class B: Based on | B1-Asbestos concentration 19.5 T/Annum | Generation, Collection,

Total Threshold Limit
Concentration [TTLC]

limit equal to (or) more than
10000 mg/kg

Storage, Transportation
to Common TSDF of
TNWML, Viruthunagar
for landfill (Landfillable)

This authorization shall be valid for a period upto 31/03/2023.
The Authorization isissued subject to the following general and special conditions annexed.

A. GENERAL CONDITIONS OF AUTHORIZATION

1

2.

RAMASAMY

RAJAMANICKAM
For Member Secretary
Tamil Nadu Pollution Control Board

Digitally signed by RAMASAMY
RAJAMANICKAM
Date: 2021.08.10 19:21:48 +05'30"

Chennai

The authorised person shall comply with the provisions of the Environment (Protection) Act, 1986 and
the rules made there under.

The authorization or its renewal shall be produced for inspection at the request of an officer authorized
by Tamil Nadu Pollution Control Board.

The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous and other
wastes except what is permitted through this Authorisation.

Any unauthorized change in personnel, equipment or working conditions as mentioned in the
application by the person authorized shall constitute a breach of his authorization.
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5. The person authorised shall implement Emergency Response procedure (ERP) for which this
authorisation is being granted considering all site specific possible scenarios such as spillages, |eakages,
fire ,etc and their possible impacts and also carry out mock drill in this regard at regular interval of
time.

6. The person authorised shall comply with the provisions outlined in the CPCB guidelines on
“Implementing Liabilities for Environmental damages due to Handling and Disposal of Hazardous
Wastes and Penalty”.

7. It is the duty of the authorized person to take prior permission of Tamil Nadu Pollution Control Board
to close down the facility.

8. The imported Hazardous and other wastes shall be fully insured for transit as well as the accidental
occurrences and its clean-up operation.

9 The record of consumption and fate of the imported hazardous and other wastes shall be maintained.

10. The Hazardous and other wastes which gets generated during recycling or reuse or recovery or pre-
processing or utilisation of imported hazardous or other wastes shall be treated and disposed of as per
specific conditions of Authorisation.

11  Theimporter or Exporter shall bear the cost of import or export or mitigation of damagesif any.
12 Anapplication for the renewal of an authorization shall be made as laid down under these Rules.

13 Any other conditions for compliance as per the Guidelines issued by the MoEF and CC or CPCB from
time to time.

14  Annual returns shall be filed by June 30th for the period ending 31st March of the previous financial
year.

B. SPECIFIC CONDITIONS - HW Generator

1 The occupier/generator shall be responsible for safe and environmentally sound management of
hazardous and other wastes.

2. The occupier shall follow the following steps for the management of hazardous and other wastes. (a)
prevention (b) minimization (c) reuse (d) recycling (e) recovery, utilisation including co-processing and
(f) safe disposal

3. The occupier shall take all the steps while managing hazardous and other wastes - (a) To contain
contaminants and prevent accidents and limit their consequences on human beings and the
environment; and (b) To provide persons working in the site with appropriate training, equipment and
the information necessary to ensure their safety.

4. The occupier shall store the hazardous and other wastes for a period not exceeding ninety days and shall
maintain a record of sale, transfer, storage, recycling, recovery, pre-processing, co-processing and
utilisation of such wastes and make these records available for inspection:

5. The hazardous and other wastes shall be stored temporally in an isolated area earmarked for the purpose
within the occupier’s premises (it shall not be accessible to rain water) till scientific disposal. The
storage area shall be fenced properly and a sign of danger shall be placed at the storage site.

6. The containers holding the hazardous and other wastes shall be kept in good condition and made of
materials which can withstand the physical and environmental conditions during storage and
transportation. Only properly cleaned containers shall be used for storage of hazardous and other
wastes.

7. The occupier handling hazardous or other wastes shall maintain records of such operations of
generation, handling, storage and disposal as per Form 3.

8. The hazardous and other wastes generated in the establishment of the occupier shall be sent or sold to
an authorised actual user or shall be disposed of in an authorised disposal facility.

0. The occupier handling hazardous or other wastes shall ensure that the hazardous and other wastes are
packaged in a manner suitable for safe handling, storage and transport as per the guidelines issued by
the Central Pollution Control Board from time to time

10. Thelabelling of package of hazardous or other wastes shall be done as per Form 8. The label shall be of
non-washable material, weather proof and easily visible.

11.  The hazardous and other wastes shall be transported from the occupier’s establishment to an authorised
actual user or to an authorised disposal facility in accordance with the provisions of these rules.
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12.  The transport of the hazardous and other wastes shall be in accordance with the provisions of these
rules and the rules made by the Central Government under the Motor Vehicles Act, 1988 and the
guidelines issued by the Central Pollution Control Board from time to time in this regard..

13.  The occupier shall provide the transporter with the relevant information in Form 9, regarding the
hazardous nature of the wastes and measures to be taken in case of an emergency and shall |abel the
hazardous and other wastes containers as per Form 8

14.  Theauthorisation for transport shall be obtained either by the sender or the receiver on whose behalf the
transport is being arranged.

15.  The transporter/sender of the hazardous and other wastes shall prepare and maintain manifest in Form
10.

16. The occupier or the operator or the transporter shall immediately intimate TNPCB through telephone,
e-mail about the accident and subsequently send a report in Form 11, where an accident occurs at the
facility of the occupier handling hazardous or other wastes and operator of the disposal facility or
during transportation

17.  The occupier who intends to get its hazardous and other wastes treated and disposed of by the operator
of atreatment, storage and disposal facility shall give to the operator of that facility, such specific
information as may be needed for safe storage and disposal.

18.  The occupier shall be liable for all damages caused to the environment due to improper handling and
management of the hazardous and other wastes.

19.  The occupier handling hazardous and other wastes shall submit annual returns containing the details
specified in Form 4 to TNPCB on or before the 30th day of June of every year for the preceding period
April to March.

20. Any increase in quantity of handling of hazardous and other wastes, any change in category of
hazardous and other wastes and any change in method of handling operations shall be brought to the
notice of the TNPCB and fresh authorization shall be obtained.

ADDITIONAL SPECIFIC CONDITIONS

1. The unit shall carry out the remediation process of soil washing & soil retort to remove mercury

contamination within the premises as permitted.

2. The unit shall treat the mercury contaminated soil as per Site Specific Target Level of 20 mg/Kg as mentioned

in Hon'ble NGT order

3. The unit shall comply with the provisions of Hazardous and Other Wastes (Management and Transboundary

Movement) Rules, 2016 while handling of hazardous waste.

4. The unit shall generate, collect, store and transport the HW Item 5.1 -Used or spent oil to TNPCB Authorized

HW Recyclers having valid consent under Water & Air Acts & Authorization under HOWM Rules, 2016.

5. The unit shall generate, collect, store and transport the HW Item 35.3-ETP sludge to common TSDF of

TNWML, Virudhunagar for landfill in the SLF as per agreement made.

6. The unit shall generate, collect, store and transport the HW Items 35.1 & 35.2 to common TSDF of TNWML,

Gummudipoondi for incineration as per agreement made

7. The hazardous wastes generation during remediation process under Schedule I1/Class A (A7) & ClassB (B1)

shall collected stored and transport to common TSDF of TNWML, Gummudipoondi & Virudhunagar for

incineration & landfilling as per agreement made.

8. The unit shall store the hazardous waste items 5.1, 35.1, 35.2, 35.3 under Schedule-l & Class A (A7) & Class

B (B1) under Schedule-11 on impervious floor under closed shed within the premises for a period not exceeding

ninety days as per the Rule (8) of HOWM Rules, 2016.

9. It shall be ensured that there is no seepage or leachate generation from the hazardous waste stored or stocked

within the premises.

10. The unit shall maintain records in FORM-3 for hazardous waste generation & disposal, furnish Annual

Returnsin FORM-4 for every financial year before 30th June & manifest document in Form-10 for transport of

hazardous waste as per provisions of HOWM Rules, 2016.

11. The unit shall update information on HW details in the display board installed at the factory entrance gate

regularly.

12. The unit shall furnish monthly progress report on the remediation process to TNPCB Corporate office and

District office.
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13. The unit shall operate with valid Consent under Water Act & Air Act, Authorization under HOWM Rules,
2016 at all times.
RAMASAMY Digitally signed by RAMASAMY

RAJAMANICKAM

RAJAMANICKAM  Date: 2021.08.10 19:22:24 +05'30'

For Member Secretary
Tamil Nadu Pollution Control Board
Chennai

To

Whole Time Director- Supply Chain
HINDUSTAN UNILEVER LIMITED
Unilever House

B.D.Sawant Marg

Chakala,

Andheri(E)

Mumbai

Pin:400039

Copy to:

1. The JCEE-Monitoring, Tamil Nadu Pollution Control Board, Madurai.
2. The District Environmental Engineer, Tamil Nadu Pollution Control Board, DINDIGUL.
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TAMIL NADU POLLUTION CONTROL BOARD -
From _~To '
Thiru. Md.Nasimuddin, I.A.S., The Authorised Signatcy,
Principal Secretary/Chairman (FAC), M/s. Hindustan Unilev:r Ltd.,
Tamil Nadu Pollution Control Board, St. Mary’s Road,
76, Mount Salai, Guindy, Kodaikanal,
Chennai — 600 032. Dindigul District — 624 101.

Letter No.T2/TNPCB/F.36448/27568/DGL/2018, dated:0+',06.2018

Sir,

Sub: TNPCB - Industries — M/s. Hindustan Unilever Limited (T 2ermometer
Faciaiy), Kodaikanal, Dindigul District — Soil Remediaticn assc yated civil
works, decontamination and disposal of machinery and materiais, disposal
of hazardous and contaminated wastes - reg.

Ref: 1. T/O Letter No. T14/TNPCB/F.33718/2016 dated 30.12.2016
2. Minutes of the Meeting of the Meeting of the Scientific Expert

Committee held on 4.07.2017

3. The unit's report on Soil Remediation Trials - November 2017

4. T/O: Letter No. T2/TNPCB/F.36448/27568/DGL/2017 dt:29.01.2018
5." The unit’s letter dated 09.02.2018

6. T/O.Letter No. T2/TNPCB/F.36448/27568/DGL/2018, dt:25.04.2018
7. The unit’s letter dated 02.05.2018

8. The unit's letter dated 03.05.2018

9. The unit's letter dated 04.05.2018

10. The unit’s letter dated 10.05.2018

11. T/O Letter No. T2/TNPCB/F.36448/27568/DGL/2018, d:24.05.2018

With reference to the letter 1% cited above the unit of M/s. Hindustan Unilever
Limited (Thermometer Factory), Kodaikanal, Dindigul District was issued permission to
carry out soit remediation trials for a three months subject to certain conditions
stipulated therein and obtaining clearance from concerned authorities. In this regard a
meeting was convened by the SEC on 04.07.2017 and 05.07.2017 for inspecting the
site and for deciding the procedure for the trials and it was recorded in the minutes
2" cited. Thereafter the unit has conducted trials between 16.08.2017 and _

18.11.2017. The report of the trials, 3 cited was placed in the SEC Meeting
dt:21.11.2017. The minutes of the meeting was communicated to the unit vide the
 reference 4" cited with an instruction to submit the soil remediation up scaling plan.

Thereafter, the unit submitted the soil remediation - up-scaling plan vide
reference 5™ cited. The deliberations on the soil remediation up-scaling plan were
made in the meeting of the SEC which was held oh 19.03.2018. The minutes of the
SEC meeting was communicated vide reference 6™ cited.

76, MOUNT SALAL GUINDY, CHENNAI - 800 032.
Tel:22353134, 22353135, 22353136, 22353137, 22353138, 22353139, 22353140, 22353141
Fax : 044-22353068
Email : tnpecb@md3.vsnl.net.in - www.tnpcb.gov.in



Subsequent to the meeting, the unit submitted requests }or permission for
civil works associa-2d with soil remediation vide reference 7" cited, decontamination
and disposal of ma:hinery and materials vide reference 8™ cited and for disposal of
the Hazardous an. Contaminated wastes vide reference 9" cited. The unit also
submitted the progress on action points deliberated in the SEC meeting held on
19.03.2018 vide re zrence 10" cited.

The Scientfic Expert Committee (SEC) reviewed the progress made by

M/s. Hindustan Un.ever Limited (Thermometer Factory), Kodaikanal, Dindigu! District

and deliberated th2 request made by the unit for  permission for civil works

associated with ¢ il remediation, decontamination and disposal of machinery and

materials and for jispesal of the Hazardous and Contaminated wastes. The SEC also

discussed in de ail;the soil remediation up-scaling plan and the aspects and features

of the new re nediation equipment comprising of soil washing plant and mercury

vacuum reto ;. The minutes of the SEC meeting held on 17.05.2018 was
communicat:.J to the unit vide reference 11" cited.

) Bas:d on the recommendations of the SEC, the following iﬁstructions are

issued to the unit of M/s. Hindustan Unilever Limited (Thermometer Factory),

Kodaikana!, Dindigul District:

1. The unit is permitted to' commence the soil remediation work by installing and
commissioning .the new improved version of soil washing plant and mercury
vacuum retort for the soil remediation work .

2. The soil remediation work should be carried out as per the soil remediation
up scaling plan, recommendations and other directions/ instructions issued by the
Board from time to time.

3. The soil remediation work should be undertaken under the guidance of National
Environmental Engineering Research Institute (NEERI), Nagpur and the Indian
Institute of Soil & Water Conservation, Udhagamandalam. NEERI’s representative
should be present throughout the remediation period for monitoring the same.

4. Prior to commencing the remediation work, necessary approvai and permission
should be obtained from the concerned authorities.

5. The unit should 'sgccessfully demonstrate the performance of the soil washing
plant as well as the mercury vacuum retort' towards fuffilling the objectives of
remediation during a period of 3 to 6 months.
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The performance evaluation report of the soil washing plant and the mercury
vacuum retort installed is crucial for taking further decisions. Relevant
performance parameters should be monitored with the involvement of National
Environmental Engineering Research Institute (NEERI) and the same shall be
submitted to the Board.

. During 3 to 8 months period as above, M/s. HUL should demonstrate the

performance in respect of the following:

~a. Achieve the target remediation standard of 20 mg/kg.

b. Ensure that environmental parameters are monitored , recorded and compiled
with during remediation process.

¢. Performance evaluation report of the soii washing plant and the-mercury retort
installed.

d. Soil erosion and rehabilitation measures to be implemented and demonstrated

e. Occupational Health measures to be implemented and ensure compliance.
Provide detail of soil input and output including overflow and underflow in the
sieves and also demonstration of the mercury distribution in  the process .

8. The unit shall carry out the following civil works associated with soil remediation

which are required to be carried out prior to commerngcing the soil remediation work.

Ad

i.

ii.
it
iv.

V.

. Terrace Walls construction

a
b. Access Roads repair/ new road for formation
¢. Drains re-routing/ new drains construction

d. Silt trap upgradation

e. Silt settling tank construction

ditional civil works comprising of

Vehici'e tyre wash station

Weigh bridge

Civil work for transformer

Foundation work for the equipment

Demolition of old Building’s and walls inside the factory premises.

9. The unit is permitted to carry out decontamination and disposal of machinery and

materials by adhering to the protocol prepared by Dr. Shyam Asolekar, Indian

Institute of Technology, Bombay.

10.

The unit shall dispose of the hazardous and contaminated wastes including

building debris as submitted to the authorised TSDF. in this regard, the unit should

76, MOUNT SALAI, GUINDY, CHENNAI - 600 032.

Tel 122353134, 22353135, 22353136, 22353137, 22353138, 22353139, 22353140, 22353141

Fax : 044-22353068
Email : tnpcb@md3.vsnl.net.in  www.tnpeb.gov.in

Page 54



Page 55

obtain the protocol from the TSDF operator for stabilsation and disposal of the

same. Prior to disposal, the protocol should be recommended by SEC and

approved by the Board.

The receipt of the letter shall be acknowledged.

Copy to

1.

The District Environmental Engineer,
Tamil Nadu Pollution Control Board,

- Dindigul — for necessary further action

The Joint Chief Environmental Engineer (Monitoring),
Tamil Nadu Poliution Control Board, '
Madurai

The Member Secretary,

Central Poliution Control Board

Parvesh Bhavan, CBD-cum Office Complex
East Arjun Nagar, Delhi — 110 032

The Regional director,

Central Pollution Control Board,

1st and 2nd Floors, Nisarga Bhavan,
A-Block, Thimmaiah Main Road,

7th D Cross, Shivanagar,

Bengaluru - 560 079

(fiﬁm‘g‘d}};é/{g

For Chairman

C’E‘ﬂe\w
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PROCEEDINGS OF THE PRINCIPAL CHIEF CON SERVATOR OF FOREST AND
CHIEF WILDLIFE WARDEN » CHENNAI -15
Present: Thiru.San jay Kumar Srivastava LE.S.,
PERMIT FOR ENTERING INTO KODAIKANAL WILDLIFE SANCTUARY AND COLLECTION
OF SAMPLES

Ref.No.WL (A)/ 13028/2019 Dated: 10- 05-2019

Sub:  Permission to collect soil and water samples our factory boundary in
levinge path located within forest Area-Order issued -
Ref: 1. Factory Manager, Hindustan Unilever Limited letter dated
13.03.2019
2. T2/TNPCB/F.36448/DGL/2018 d 24.05.2018
3. District Forest Officer & Wildlife Warden, Kodaikanal Wildlife
Sanctuary letter No 5725/2017 /dt 25.01.2019
LERE 2 1
In the letter first cited, permission is requested by  Hindustan Unilever Lid s
Kodaikanal for collection of soil and water samples from factory southern boundary in

2. In this regard, permission is hereby granted, under Section 28 (1) of Wildlife
(Protection) Act, in accordance with the orders of the Hon’ble High Court, Madras dated
06.01.2017 in W.P.N0.4686 of 2006, subject to the usual terms and specific conditions to be
laid down by the District Forest Officer, Kodaikanal F orest Division,

3. The Hindustan Unilever Litd, Kodaikanal should abide by the terms and conditions
stipulated by the District Forest Officer, Kodaikanal Forest Division concerned. Before
commencement of the above mentioned work in Kodaikanal Wildlife Sanctuary, they
should obtain prior permission from the District Forest Officer concerned for collection of
aforesaid soil and water samples as per the conditions stipulated by him . They should not
cause any damage to Wildlife and Forests.

)The applicant should contact the concerned Forest Rangers/Foresters and intimate
them in advance about their visits,

iii)  The Hindustan Unilever Ltd should not collect or disturb any stone and boulders
from aforesaid areas.
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iv) The Hindustan Unilever Ltd should not collect and disturb any flora and fauna
species

v) The District Forest Officer is request to ensure that collection of soil and water
samples should be done in presence of Field staff.

vi) The applicant should send two copies of the soil and water analysis report both in
the hard and soft copy, every three months to the District Forest Officer and to this office.

vii} The applicant should send two copies of final report (both in the hard and soft copy)
to this office and to the District Forest Officer,, Kodaikanal.

viii) The department will not be held responsible for any conflict and accident which may
take place by Wild animal attack during their collection period.

ix) This permission will be subject to revision /cancellation if any violation is noticed.

x)This permission will be subject to revision /cancellation based on the timely completion
of the work by the Institute. The review will be held after 1 years from the date of this

permission. C\&\ - —
—] )i
v o5\ U

PRINCIPAL CHIEF CONSERVATOR OF FORESTS
/ AND CHIEF WILDLIFE WARDEN
JTo \%\&/
Factory Manager,
Hindustan Unilever limited
St Mary’s Road

Kodaikaikanal-624101
Copy to the District Forest Officer, Kodaikanal Forest Division for information and necessary
action.
The District Forest Officer, Kodaikanal Forrest Division is requested to permit the

Hindustan Unilever Ltd to collect aforesaid samples in Kodaikanal Wildlife Sanctuary for a

period of three years from May 2019 to April 2022, subject to the usual terms and specific

it 2
conditions. C\&\r —
R

PRINCIPAL CHIEF CONSERVATOR OF FORESTS
AND CHIEF WILDLIFE WARDEN

Copy to the Conservator of Forests, Dindigul élrcle for information
Copy to Ts  Section for information
Copy to stock file WL5



Ref. No.WL 5(A)/ 13028 /2019 O/o. the Principal Chief Conservator of Forests
Panagal Maaligai , Saidapet, Chennai-15,
Dated : 13 -01-2020

Sub  Permission to carryout the detailed site assessment /ecological risk
assessment study in the Pambar Shola including river in downgradient of
closed thermometer factory to assess the Environmental and Ecological
impact by M/s.Hindustan Unilever Limited, Kodaikanal through National
Environmental Engineering Research Institute (NEERI),Nagpur and Forest
College and Research Institute (FCRI),Coimbatore -Order issued

Ref 1) Principal Chief Conservator of Forests and Chief Wildlife Warden
letter no WL 5(A) / 13028 /2019 dated 10.05.2019 and 30.10.2019

2) M/s.Hindustan Unilever Limited, Kodaikanal , letter dated 23.04.2019

3) Hon’ble National Green Tribunal ,Principal Bench, New Delhi order dt
01.11.2018 filed by Thiru. Navaroz Modi)

4) Principal Secretary/Chairman(FAC),Tamilnadu  Pollution Control
Board, Guindy, letter no T2/TNPCB/ F.36448/ 27568/DGL/2019 dt
24.05.2019

5) M/s.Hindustan Unilever Limited, Kodaikanal , letter dated 23.04.2019

6) The Chief Conservator of Forests, Dindigul Circle letter no 5999/2010
/D1 dt 18.10.2019 and 23.12.2019

7) The District Forest Officer &Wildlife Warden, Kodaikanal Wildlife
Sanctuary letter no 3929/2010/D2, Dated.14.10.2019

EE R R T

In the reference 1* cited, permission has been granted to the Hindustan Unilever Ltd 3
Kodaikanal to carryout the detailed site assessment /ecological risk assessment study in the
Pambar Shola including river in down gradient of closed thermometer factory to assess the
Environmental and Ecological impact by M/s.Hindustan Unilever Limited, Kodaikanal through
National ~ Environmental Engineering Research Institute (NEERI),Nagpur and  Forest
College and Research Institute (FCRI),Coimbatore and also collection of soil and water
samples from Pambar Shola and Pambar river in down gradient of closed thermometer factory
boundary located in forest area of Kodaikanal Wildlife Sanctuary for a period of November
2019 to October 2020.

2) Now, as requested by the Factory Manager, Hindustan Unilever Ltd , Kodaikanal in
the letter 2 ** cited, the collection of tree bark, shrub, grass and plant species are also
included as study area along with the other areas detailed in the reference 1% cited.Hence,
District Forest Officer, Kodaikanal Forest Division is requested to permit the Hindustan
Unilever Ltd , Kodaikanal to carry out aforesaid research study in the aforesaid areas in
Kodaikanal Forest Wildlife Sanctuary from January 2020 to October 2020 ., with the same terms
and conditions which were issued in the reference 1 * cited
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The condition laid down in Sl. No iv of Para 3 of the Proceeding No. WL5(A)/13028(1)/2019

dt 30.10.2019 is hereby withdrawn .

a) Location

Collection to be done Pambar Shola (43 location )

Plant samples

Tree bark, bush, shrub, grass (500g to 1kg)-/ 3- 5 samples
to be collected
Lichen- 100 g to 200 gram

Soil & sediment 1 kg
water sample 1L
Fish Sample( if available) 500 gto 1 kg

b) Location

Pambar River

6 to 8 location of three zones of Pambar River
(upstream,  downstream up to  Kumbakarai
falls .downstream beyond Kumbakarai falls)

3) The location of soil and water samples and plant samples collection may be approved

by the District Forest Officer, Kodaikanal Forests Division. The aforesaid quantity of Tree bark,

Lichens, plant samples and fish requested as per the TNPCB approved monitoring framework

may also be approved by the District Forest Officer.

To

Sd/-S.Yuvaraj

Principal Chief Conservator of Forests
and Chief Wildlife Warden

The District Forest Officer, Kodaikanal Forest Division for information and necessary action.
Copy to Factory Manager, Hindustan Unilever limited, St Mary’s Road

Kodaikaikanal-624101

Copy to the Principal Secretary/Chairman(FAC),Tamil Nadu Pollution Control Board, Guindy,

Chennai- 600032

Copy to the Chief Conservator of Forests, Dindigul Circle for information

Copy to Ts  Section for information
Copy to stock file WL5

True copy/by order/




Annexure 2B

Ref. No.WL 5(A) /13028 /2019 O/o. the Principal Chief Conservator of Forests
Panagal Maaligai , Saidapet, Chennai-15,
Dated : 03 -03 -2021

Sub  Permission to carryout the detailed site assessment /ecological risk
assessment study in the Pambar Shola including river in downgradient of
closed thermometer factory to assess the Environmental and Ecological
impact by M/s.Hindustan Unilever Limited, Kodaikanal through National
Environmental Engineering Research Institute (NEERI),Nagpur and Forest
College and Research Institute (FCRI),Coimbatore -Order issued

Ref 1) Principal Chief Conservator of Forests and Chief Wildlife Warden
letter no WL 5(A) /13028 /2019 13.01.2020
2) Principal Chief Conservator of Forests and Chief Wildlife Warden
letter no WL 5(A) / 13028 /2019 dt 30.10.2019
3) M/s.Hindustan Unilever Limited, Kodaikanal , letter dated13..01.2020
4) The Chief Conservator of Forests, Dindigul Circle letter no 1475/2021
D1 dt 18.02.2021

5) The District Forest Officer &Wildlife Warden, Kodaikanal Wildlife
Sanctuary letter no 3929/2010/D2, Dated.02.02.2021

ook ok ke okook ok

In the reference 1% cited, permission was granted to the Hindustan Unilever Ltd ,
Kodaikanal to carryout the detailed site assessment /ecological risk assessment study in the
Pambar Shola including river in down gradient of closed thermometer factory to assess the
Environmental and Ecological impact by M/s.Hindustan Unilever Limited, Kodaikanal through
National  Environmental Engineering Research Institute (NEERI),Nagpur and Forest
College and Research Institute (FCRI),Coimbatore and also collection of soil and water
samples and plant samples from Pambar Shola and Pambar river in down gradient of closed
thermometer factory boundary located in forest area of Kodaikanal Wildlife Sanctuary for a
period of January 2020 to October 2020.

2) Now, the Factory Manager, Hindustan Unilever Ltd , Kodaikanal in the letter third
cited has requested $ov extension of permission to  M/s.Hindustan Unilever Limited,
Kodaikanal through National Environmental Engineering Research Institute (NEERI),Nagpur
and Forest College and Research Institute (FCRI),Coimbatore to carry out aforesaid study and
also collection of soil and water samples and plant samples from Pambar Shola and Pambar

river in down gradient of closed thermometer factory boundary located in forest area of
Kodaikanal Wildlife Sanctuary.
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a) Location Collection to be done Pambar Shola (43 location )

Plant samples Tree bark, bush, shrub, grass (500g to 1kg)-/ 3- 5 samples
to be collected
Lichen- 100 g to 200 gram



prakash
Typewritten Text
Annexure 2B

prakash
Typewritten Text


Page 61

Soil & sediment 1 kg

water sample 1 liter

Fish Sample( if available) 500 gto1kg

b) Location Pambar River(21 location)

location of three zones of Pambar River (upstream,
downstream  up to Kumbakarai falls ,downstream
beyond Kumbakarai falls) (21 location)- Annexure -1

3)Hence, District Forest Officer, Kodaikanal Forest Division is requested to permit
the Hindustan Unilever Ltd . Kodaikanal and aforesaid institute to carry out aforesaid research
study in the aforesaid areas in Kodaikanal Forest Wildlife Sanctuary for a period of three weeks,
with the terms and conditions which were issued in the reference first and second cited ..

4) The location of soil and water samples and plant samples collection may be approved
by the District Forest Officer, Kodaikanal Forests Division. The aforesaid quantity of Tree bark,
Lichens, plant samples and fish requested as per the TNPCB approved monitoring framework
may ¢lso be approved by the District Forest Officer.

5) It is also informed that while entering into forests, precautionary and preventive
measures to avoid the risk of infection with COVID-19, should be strictly followed as
detailed below:-

i.  Body temperature should be checked up before/ after entering into forests
ii.  Any person reportedly suffering from Flu-like illness should not enter into forests

ii.  Social distancing of at least one meter to be followed at all times.
iv.  Use of face covers/masks is mandatory.
v.  Self-monitoring of health by all and reporting any illness at the earliest
vi. Incase of COVID infection, the protocol should be followed.
vii) Aarogya setu - App is a must for all.

o3 >/

for Principal Chief Conservator of Forests
and Chief Wildlife Warden

o TR
The District Forest Officer, Kodaikanal Forest Division for information and necessary action.
Copy to Factory Manager, Hindustan Unilever limited, St Mary’s Road
Kodaikaikanal-624101
Copy to the Principal Chief Conservator of Forests (HoD).Chennai
Copy to the Chairman,Tamil Nadu Pollution Control Board, Guindy, Chennai- 600032
Copy to the Chief Conservator of Forests, Dindigul Circle for information

Copy to Ts Section for information
Copv to stock file WL5




Annexure-|

Details of Sampling Locations with Latitue and Longitude

NS inckonGr Location Description -
0. North East

1 10.13.313 077.29.224 Levinge Path - Factory stream outlet

2 10.13.418 | 077.28.029 | Fairy Falls ’

3 10.13.278 077.28.471 Pambar Falls - Opp. St. Peter's school

4 10.13.227 077.28.880 | Vattakanal Falls

5 10.13.324 077.28.935 | 50 mtrs towards down falls
150 mtrs fowards down falls (before Lion

6 10.13.338 077.28.993 | Cave)

% 10.11.759 077.31.543 | Vengaya Parai

8 10.11.744 077.31.436 100 mtrs from main falls towards up
Near Bridge (vellakavi trecking path to

8 10.11.403 077.31.248 | Kumbakarai)

10 | 10.10.831 077.31.836 | Before main falls
Kumbakarai Falls - Kartar village (Kila

11 | 10.10.379 077.32.267 | vadagarai Municipal

12 | 10.10.556 077.32.088 | 100 mtrs towards main falls

13 | 10.10.667 077.31.949 | Further 100 mtrs towards main falls

14 | 10.10.782 077.31.856 | Kumbakarai Main falls

15 10.08.877 077.32.246 Near Alaguparai
Velankulam - Behind Banian Tree 3 kmtrs

16 | 10.08.515 077.32.320 | from Alaguparai
Pambarru Culvert - Batalagundu -

17 | 10.07.649 077.33.088 | Periyakulam Road (Minor bridge)
Pambarru river - Near Angalaparmeswari
temple - (Kumbakarai - Periyakulam

18 | 10.08.804 077.32.920 | Road) 3 kM from Kumbakarai tea shop

.19 | 10.10.775 077.31.728 | Kazhuthai Oodai - adjusant KK falls ~

20 | 10.11.101 077.30.889 | Vannathi Parai
100 mtrs up hill towards Vellakavi -

21 | 10.11.181 077.30.786 KazhuthaiOodai |
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O

Sub

ef. No.WL 5(A) /13028 /2019 O/o. the Principal Chief Conservator of Forests

Panagal Maaligai , Saidapet, Chennai-15,
Dated : 13 -01-2020-

_.\\

-

Permission to carryout the detailed site assessment /ecological risk
assessment study in the Pambar Shola including river in downgradient of
closed thermometer factory to assess the Environmental and Ecological
impact by M/s.Hindustan Unilever Limited, Kodaikanal through National
Environmental Engineering Research Institute (NEERI),Nagpur and Forest

College and Research Institute (FCRI),Coimbatore -Order issued

Ref 1) Principal Chief Conservator of Forests and Chief Wildlife Warden
letter no WL S(A)/ 13028 /2019 dated 10.05.2019 and 30.10.2019
2) M/s.Hindustan Unilever Limited, Kodaikanal , letter dated 23.04.2019
3) Hon'ble National Green Tribunal ,Principal Bench, New Delhi order dt

01.11.2018 filed by Thiru. Navaroz Modji)

4) Principal Secretary/Chairman(FAC),Tamilnadu  Pollution Control
Board, Guindy, letter no T2/TNPCB/ F.36448/ 27568/DGL/2019 dt

24.05.2019

5) M/s.Hindustan Unilever Limited, Kodaikanal , lctter dated 23.04.2019
6) The Chief Conservator of Forests, Dindigul Circle letter no 5999/2010

/D1 dt 18.10.2019 and 23.12.2019

7) The District Forest Officer & Wildlife Warden, Kodaikanal Wildlife

Sanctuary letterno 3929/2010/D2, Dated.14.10.2019

ook ok Rk ok ok

In the reference 1*' cited, permission has been granted to the Hindustan Unilever Ltd ,
Kodaikanal to carryout the detailed site assessment /ecological risk assessment study in the
Pambar Shola including river in down gradient of closed thermometer factory 1o assess the
Environmental and Ecological impact by M/s.Hindustan Unilever Limited, Kodaikanal through
National Environmental Engineering Research Institute (NEERI),Nagpur and  Forest

College and Research Institute (FCRI),Coimbatore and also collection of

2019 to October 2020.

soil and water
samples from Pambar Shola and Pambar river in down gradient of closed thermometer factory

boundary located in forest area of Kodaikanal Wildlife Sanctuary for a period of November

2) Now, as requested by the Factory Manager, Hindustan Unilever Ltd , Kodaikanal in
the letter 2 “ cited, the collection of tree bark, shrub, grass and plant species. are also

included as study area along with the other areas detailed in the reference

}Sf

cited. Hence,

District Forest Officer, Kodaikanal Forest Division is requested to permit the Hindustan

__Unilever 1td , Kodaikanal 10 carry out aforesaid research study-in-the aforesaid-areas—in-
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Kodaikanal Forest Wildlife Sanctuary from January 2020 to October 2020 , with the same terms

and conditions which svere issued in the reference 1 * cited
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“he condition laid down in Sl. No iv of Para 3 of the Proceeding No. WL5(A)/13028(1)/2019
1130.10.2019 is hereby withdrawn .

a) | Location Collection to be done Pambar Shola (43 location ) ]

Plant samples Tree bark, bush, shrub, grass (500g to 1kg)-/ 3- 5 samples
to be collected .
Lichen- 100 g to 200 gram
Soil & sediment 1 kg

water sample 1L

Fish Sample( if available) 500gt01 kg

b) | Location Pambar River =
6 to 8 location of three zones of Pambar River
(upstream, downstream up to Kumbakarai
& L _ falls .downstream beyond Kumbakarai falls)

3) The location of soil and water samples and plant samples collection may be approved
by the DJistrict Forest Officer, Kodaikanal Forests Division. The aforesaid quantity of Tree barii,
Lichens, plant samples and fish requested as per the TNPCB approved monitoring framework

may al ;0 be approved by the District Forest Officer.

Sd/-S.Yuvaraj

Principal Chief Conservator of Forests
and Chief Wildlife Warden
To
Tte D strict Forest Officer, Kodaikanal Forest Division for information and necessary action.
Ccpy to Factory Manager, Hindustan Unilever limited, St Mary’s Road
Kadaikaikanal-624101
Ccpy 1o the Principal Secretary/Chairman(FAC),Tamil Nadu Pollution Control Board, Guindy,
& Chennai- 600032
Copy to the Chief Conservator of Forests, Dindigul Circle for information
Copy to Ts  Section for information
Copy to stock file WLS

S ~a © }Mﬂul w9 .
i T ,
SUE@;}MJ dillto)wgl
.
o




PROCEEDINGS OF THE PRINCIPAL CHIEF CONSERVATOR OF FOREST AND
CHIEF WILDLIFE WARDEN, CHENNAI -15
Present:Thiru.Sanjay Kumar Srivastava LE.S.,
PERMIT FOR ENTERING INTO KODAIKANAL WILDLIFE SANCTUARY AND
COLLECTION OF SAMPLES
Ref.No.WL (A)/ 13028(1) -2019 Dated: 30 - 10-2019
Permission No:-71

Sub TNPCB-Industries —Remediation of mercury contaminated site of
M/s.Hindustan Unilever Limited, Kodaikanal, Dindigul District-Hon’ble
National Green Tribunal,Principal Bench, New Delhi order dt 01.11.2018(in
0.A No 211/2018 filed by Thiru.Navaroz Modi) —to conduct the detailed site
assessment /ecological risk assessment study to be carried out in Pambar
Shola including river in downgradient of closed thermometer factory to assess
the Environmental and Ecological impact-Order issued

Ref 1) Principal Chief Conservator of Forests and Chief Wildlife Warden letter

no WL 5(A) / 13028 /2019 dated 28 - 06 -2019, 30.08.2019 and
03.10.2019

2) Hon’ble National Green Tribunal ,Principal Bench, New Delhi order dt
01.11.2018 filed by Thiru. Navaroz Modi)

3) Principal Secretary/Chairman(FAC),Tamilnadu Pollution Control Board,
Guindy, letter no T2/TNPCB/ F.36448/ 27568/DGL/2019 dt 24.05.2019

4) M/s.Hindustan Unilever Limited. Kodaikanal , letter dated 23.04.2109

5) The Chief Conservator of Forests, Dindigul Circle letter no
5999/2010 /D1 dt 18.10.2019

6) The District Forest Officer & Wildlife Warden, Kodaikanal Wildlife
Sanctuary letter no 3929/2010/D2, Dated.14.10.2019

ol ok e ok
In the letter 4" cited, permission is requested by Hindustan Unilever Ltd ,
Kodaikanal to carryout the detailed site assessment /ecological risk assessment
study in the Pambar Shola including river in downgradient of closed thermometer
factory to assess the Environmental and Ecological impact by M/s.Hindustan
Unilever Limited, Kodaikanal through National Environmental Engineering
Research Institute (NEERI),Nagpur and Forest College and Research Institute
(FCRI),Coimbatore and also collection of soil and water samples from Pambar
~ Shola and Pambar river in downgradient of closed thermometer factory boundary
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located in forest area of Kodaikanal Wildlife Sa_;:éfti_ary-oln every Friday of the week
for entire remediation period of one year from May 2019 to April 2020.

2. In this regard, permission is hereby granted, under Section 28 (1) of Wildlife
(Protection) Act, in accordance with the orders of the Hon’ble National Green
Tribunal,Principal Bench, New Delhi order dt 01.11.2018 (in O.A .No.211 of 2018 filed by
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Thiru. Navaroz Modi). subject 1o the usual terms and specific conditions to be laid down
by the District Forest Officer and Wildlife Warden, , Kodaikanal Forest Division.

3. The Hindustan Unilever 1.td, Kodaikanal should abide by the terms and conditions
stipu ated by the District Forest Officer. Kodaikanal Forest Division concerned. Before
commencement of the above mentioned work in Kodaikanal Wildlife Sanctuary. they
should obtain prior permission from the District Forest Officer concerned for collection
of aforesaid soil and water samples as per the conditions stipulated by him. They should
not cause any damage to Wildlife and Forests. The following condition shall be followed:

i) The applicant should contact the concerned Forest Rangers/Foresters and
intiraate them in advance about their visits.

ii) The location of soil and water samples collection may be approved by the
District Forest Officer. Kodaikanal Forests Division. The quantity of soil and water
sample requested as per the TNPCB approved monitoring framework may also be
app-oved by the District Forest Officer.

ii1) The Hindustan Unilever Ltd should not collect or disturb any  stone and
boulders from aforesaid areas.

iv) The Hindustan Unilever Ltd should not collect and or disturb any flora and
fauna species

v) The District Forest Officer is request to ensure that collection of soil and water
sariples should be done in presence of Field staff.

vi) The applicant should send two copies of the soil and water analysis report both
in the hard and soft copy. every three months to the District Forest Officer and to this
office.

vii) The applicant should send two copies of final report (both in the hard and soft
copy) to this office and to the District Forest Officer,, Kodaikanal Forest Division .

viii) The department will not be held responsible for any contlict and /or accident
which may take place due to Wild animal attack /fire during their collection period.

ix) This permission will be subject to revision /cancellation if any violation is

—————ntticet—————— 3 e
x)This permission will be subject to revision /cancellation based on the timely
completion of the work by the Institute. The review will be held after 6 month from the

date of this permission. m
-
g

3
PRINCIPAL CHIEF CONSERVATOR OF FORESTS
AND CHIEF WILDLIFE WARDEN

%
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To
Factory Manager,
Hindustan Unilever limited
St Mary’s Road
Kodaikaikanal-624101
Copy to the District Forest Officer, Kodaikanal Forest Division for information and
necessary action.

The District Forest Officer, Kodaikanal Forrest Division is requested to permit the
Hindustan Unilever Ltd to collect aforesaid samples in aforesaid area in Kodaikanal
Wildlife Sanctuary for a period of one year from November 2019 to October 2020.
subject to the usual terms and specific conditions.

(B ’ﬁ b =l

“ PRINCIPAL CHIEF o — |
%im) CHIEF WILDLIFE WARDEN

Copy to the Principal Secretary/Chairman(FAC).Tamil Nadu Pollution Control Board, Guindy,
Chennai- 600032

Copy to the Chief Conservator of Forests, Dindigul Circle for information

Copy to Ts Section for information

Copy to stock file WL3S
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OFFICE OF THE JOINT DIRECTOR OF INDUSTRIAL

SAFETY AND HEALTH.
From | To
Thirumathi.C.Poongulazhi B.E., The Principal Employer,
Registering Officer, HINDUSTAN UNILEVER LIMITED,
Joint Director of Industrial R.S. NO 572, T.S. NO 270 TO 275,
Safety and Health, ST.MARY’S ROAD,
Dindigul - 624 001 KODAIKANAL - 624101 ]

No. K.Dis/ 1236 /2019, Dated 224 52019
Sir,

Sub : The Contract Labour Act 1970 and Tamil Nadu Contract
Labour Rules 1975 — Issue of Registration Certificate —Regarding.

Ref : Your Application Dated : 12.04.2019
‘With Reference to your application cited, the Registration Certificate No.
06/20106 dated: 30.01.2019 is amended and issued subject to the following conditions.

1.  The Contract Labour should be engaged only in the
nature of work mentioned in this certificate.

2. Contractors employing 20. workers and above shall obtain Licence
under Contract Labour Act and Rules from the Deputy Director
Industrial Safety and Health Dindigul

3. The Contractors should not Employee Child Labour.

4, The Contract Labour should not be engaged in production
related perenial work.

Encl:Registration }/ L ,\ﬁww.‘%ﬁal 7

Certificate Registerllﬁé Officer/,
Joint Director of Industrial
Safety and Health, Dindigul.

S

Copy to: Deputy Director Industrial Safety and Health Dindigul (79](
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[{See Rule 18 (1)}

CERTIFICATE OF REGISTRATION

Registration No. 06/2010  Revised Registration Fees Paid on 07.01.2019 :  Rs. 5,000/-

Date:. .04.2019 Revised Registration Fees Paid on 10.04.2019 ¢ Rs.15,000/-
Total : Rs. 20,000/-
Amendment Fees Paid on 10.04.2019  : Rs. 500/

GOVERNMENT OF TAMIL NADU

OFFICE OF THE REGISTERING OFFICER
Office of The Joint Director of Industrial Safety and Health, Dindigul.

A Certificate of Registration containing the following Particulars is hereby issued
under Contract Labour (Reg_ulatioh and Abolition) Act, 1970, and the rules made thereunder,
to HINDUSTAN UNILEVER LIMITED, R.S. NO 5/2, T.S. NO 270 TO 275, ST.MARY’S
ROAD, KODAIKANAL - 624101

1. Nature of the work carried on in the

establishment Soil Remediation

2. Names and Addresses of Contractors.

3. Nature of work in which Contract Labour is

_employed or is to be employed. As per list enclosed.

4. Maximum number of Contract Labour to be
employed on any day through each contractor.

5. Other particulars relevant to the employment of
contract Labour.

Encl : List ™\
N s
2l oy v 05
Reglst\é ngf\f;cer/s T;’ &

Joint Director of Industrial
Safety and Health, Dindigul.

b«

o
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EXISTING LIST OF CONTRACTOR AFTER THE AMENDMENT AS ON 08.01.2019
S.NO ]' Name and address of the contractor Nature of work in Maximum of
which contract contract labour to be
labour employed of employed on any day
is to be employed through each
-confractor
1. Tamilnadu Waste management Lid, Machinery removal / 14
Plot No.5-15, 28-33, Sipcot Industrial . Disposal
Complex, Gummidipoondi - 601 201.
2, ERM INDIA PRIVATE LIMITED, Consultancy services 2
B-1/1770, Vasant Kunj, '
New Delhi - 110070
3. Vinayaga Engineering, Mechanical / 13
Engineering Fabricators and Erectors Fabrication /erection
Periyakaraikadu, SIPCOT, Jobs
Cuddalore — 607005
4. SGS India Pvt Limited _ Analytical Lab 7
288/1,288/2, Second Main Road, services
Ambathur Industrial Estate, Sai Nagar,
Chennai — 600 058
s, NGN associates, GHK, gardening, 36
Good will centre building p t : factory upkeep and
road,kodaikanal — 624101 civil works
6. Mercy Electricals Electrical Jobs 4
Plot No.1, 1St Main, Ist street,
Nehru Nagar, Opp:Railway Station,
Hosur — 635 109, N
7. ISS SDB Security service (P) Itd Security services 13
Block no 222, D.No.28, 5% st
Karpaganagar, K.Pudur.
Madurai - 625007
8. Aparajitha Corporate Service Private Statutory Audit 1
Limited - '
No. 5A, Rathinasamy Nadar Street, BB
Kulam,
Madurai — 625 002
Total 90
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AMENDMENTS IN STRENGTH
S. | Name and Address of the Nature of work in Existing | Revised | Estimated
NO. | contractors which contract labour | Strength | Strength | date of
' is employed or is to be commenceme
‘employed ntofeach
contract work
under each
contractor
1 Vinayaga Engineering, Mechanical 13 30 15.04.2019
Engineering Fabricators and /Fabrication/erection
Erectors - Jobs
Periyakaraikadu, SIPCOT,
Cuddalore — 607005
2 NGN associates, GHK, Canteen, 36 60 15.04.2019
Good will centre building Gardening, Factory
ptroad, Upkeep and Civil
kodaikanal - 624101 Worsk .
3 Mercy Electricals Electrical Jobs 4 10 15.04.2019
Plot No.1, ISt Main, [st street,
Nehru Nagar, Opp:Railway
Station, Hosur — 635 109,
4. ISS SDB Security service (P) Security services 13 18 15.04.2019
itd
Block no 222, D.No.28, 5™ st
Karpaganagar, K.Pudur,
Madurai - 625007 .
Total 66 118
ADDITIONAL LIST OF CONTRACTOR AS ON 15.04.2019
S. | Name and address of the contractor | Nature of work in | Maximum no | Estimated date of
No. which contract of contract commencement
Labour employed | labour to be of each contract
oristo be employed on | work under each
employed any day contractor
through each
contractor
1. | Vinayaga Timbers, Convent Road, | Tree Cutting/ 30 15.04.2019
Kodaikanal 624 101. Removal - '
2. | tree care, Auroville Foundation, Tree Cutting / 6 15.04.2019
Discovery trust Kriya, Auroville " Removal
Main Road, Tamilnadu — 605 101.
3. | Fabricon Engineers, 53, NH-45A, Mechanical / 15 15.04.2019
Ariyur, Puduchery 605 102. Fabrication/Erectio
‘nJobs




4, | Eurofins Analytical Services India Analytical Lab 14 15.04.2019
- | Pvt Ltd #540/14, Doddanakundi Services ' Page 75
Industrial Area2 Bengaluru — 560 ‘
048 '
5. | M.Arunachalam Projects and Civil Works 15 15.04.2019
infrastures Pvt Lid, No.107/76,
Avvai Shanmugam Salai (Lloyds
Road), Royapettah, Chennai — 600
014.
6. | Guru Hospital, 4/120F, Pandikovil Occupational 4 15.04.2019
ring road, Mattuthavani airport Health Services
highway Madurai — 625 107.
7. | Shri Vaari Electricals Pvt Ltd, Electrical jobs 5 15.04.2019
No.C-37, Thruvi ka Industrial:
Estate, Guindy, Chennai — 600 032.
8. | Ion Exchange (India) Ltd, Service Water treatment 8 15.04.2019
Division, No.42, BN.Reddy plant
Road, T .Nagar, Chennai — 600 017. | erection/operation
Grand Total 97
DELETION LIST OF CONTRACTOR AS ON 15.04.2019
S. | Name and address of the Nature of work in | Maximum no of | Estimated date of
No. | contractor which contract contract labour | completion of
Labour employed or | to be employed | each contract
is to be employed on any day work under each
' through each contractor -
contractor
1. | SGS India Pvt Limited, Analytical Lab 7 15.04.2019
28B/1, 28B/2, Second Main Services
Road,
Ambathur Industrial Estate, Sai
Nagar, Chénnai — 600 058
2. | ERM INDIA PRIVATE Consultancy 2 15.04.2019
LIMITED, B-1/1770, Vasant Services
Kunj, New Delhi — 110 070
Grand Total 9




HINDUSTAN UNILEVER LIMITED, R.S. NO 5/2. T.S. NO

ROAD, KODAIKANAL - 624101

REVISED LIST OF CONTRACTOR AS ON 15.04.2019

270 TO 275, ST.MARY ST 29¢€- 76

Road), Royapettah, Chennai —
600 014,

S." | Name and address of the Nature of work in which | Maximum no of | Estimated
No. | contractor contract Labour employed | contract labour | date of
or s to be employed to be employed | commenceme
on any day nt of each
through each contract work
contractor under each
contractor
‘1. | Tamilnadu Waste management Machinery removal / 14 15.04.2019
Ltd, Plot No.5-15, 28-33, Sipcot Disposal
Industrial Complex,
Gummidipoondi - 601 201. .
2. | Vinayaga Engineering, Mechanical 30 15.04.2019
Engineering Fabricators and /Fabrication/erection Jobs
Erectors
Periyakaraikadu, SIPCOT,
Cuddalore - 607005
3. | NGN associates, 'GHK, Canteen, 60 15.04.2019
Good will centre building Gardening, Factory
p troad, Upkeep and Civil Work
kodaikanal — 624101
4. | Mercy Electricals Electrical Jobs 10 15.04.2019
Plot No.1, ISt Main, Ist street,
Nehru Nagar, Opp:Railway
Station, Hosur — 635 109.
5. | iSS SDB Security service (P) Itd Security services 18 15.04.2019 -
Block no 222, D.No.28, 5" st '
Karpaganagar, K.Pudur.
Madurai - 625007
6. | Aparajitha Corporate Services Statutory Audit | 15.04.2019
Private Limited No.5A,
Rathinasamy Nadar Street, BB
Kulam, Madurai 625 002.
7. | Vinayaga Timbers, Convent Tree Cutting / Removal 30 - 15.04.2019 -
Road, Kodaikanal 624 101. '
8. | Tree Care, Auroville Foundation, | Tree Cutting / Removal 6 _15.04.2019__
-Discovery trust kriya;Auroville—|_  —
Main Road, Tamilnadu ~ 605 101
9, Fabricon Engineers, 53, NH-45A, Mechanical / 15 15.04.2019
Ariyur, Puduchery 605 102. Fabrication/Erection Jobs
10. | Eurofins Analytical Services Analytical Lab Services 14 15.04.2019
India Pvt Ltd #540/14,
Doddanakundi Industrial Area2
Bengaluru — 560 048
11. | M.Arunachalam Projects and Civil Works 15 15.04.2019
infrastures Pvt Ltd, No.107/76,
Avvai Shanmugam Salai (Lloyds




2

Guru Hospital, 4/120F,

Pandikovil ring road,

Mattuthavani airport highway
Madurai — 625 107.

Occupational Health 4 15.04.2019
- Services ag

e’’’

13.

Shri Vaari Electricals Pvt Ltd,

No.C-37; Thruvi ka Industrial

Estate, Guindy, Chennai — 600
032.

Electrical jobs 5 15.04.2019 -

14.

Ion Exchange (India) Ltd,
Service Division, No.42,
B.N.Reddy _

Road, T.Nagar, Chennai — 600
017.

Water treatment plant 8 15.04.2019
erection/operation

Grand Total

230

1

s
Registe'r? "’Z}\é{\i{c\'}eap&ﬁﬁ, i

Joint Director of Industrial
Safety and Health, Dindigul.



Page 78



e
=i

Page 79

08378
DIRECTORATE OF INDUSTRIAL
SAFETY AND HEALTH

LICENCE BOOK

[Under Rule 4 (6} of the Tamil Nadu
Factories Ruies 1950]
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SAVE ENERGY SAVE NATION
GOVERNMENT OF TAMILNADU
ELECTRICAL INSPECTORATE

Phone: 0422- 2380223 Visit: www.tnei.tn.gov.in
E-Mail:seicbe@tn.gov.in
From \/1(0

THE SENIOR ELECTRICAL INSPECTOR, M/s. Hindustan Unilever Limited,

Corporation Commercial Complex St. Mary’s Road,
Dr Nanjappa Road, Kodaikanal - 624 101
Coimbatore-18 Dindigui Dist.

Letter No : DGL-1798/SEI/CBE/Drg/A2/2018 Dated : 13.3.2019

Sir,
Sub: ELECTRICITY - Existing Electrical Installations of voltage exceeding 650V
and up to and inclusive of 33 KV at the premises M/s. Hindustan Unilever
Limited, St. Mary’s Road, Kodaikanal - 624 101, Dindigul Dist. - HV/MV
Additions and Alterations - Drawing Showing the method of constriction
Scrutiny repott — issued.

Ref:  Your letter No : Nil Dt :1.3.2019.

eode o ofe e

I. The proposal for the following electrical installation as detailed below;
(i) Toerect 1 x 1600KVA, 22KV/433V & 1 x S00KVA 22KV/433V transformer
(i) To carry out HV/MV Installations. as per arrangements shown in;

L Drawing No: ME-HUL-01-02-19 Schematic layout ]
2. | Drawing No: ME-HUL-02-02-19 Site Plan & Physical o
3. | Drawing No: ME-HUL-03-02-19 Physical layout
“ | Drawing No: ME-HUL-04-02-19 Section view of TK. and VCB & MV
panel-2
5. | Drawing No: ME-HUL-05-02-19 22KV DP Structure Section View

were scrutinized and the scrutiny report is hereby issued subject to complying with the general
conditions, furnished in the ANNEXURE enclosed herewith.

II. The completion report obtained from the electrical contractor should be sent after the
completion of the work and testing along with the original receipted challan towards the payment
of required fees remitted into the Government treasury under the following head of account

1
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0043-00- Taxes and Duties on Electricity. |
102- Fees under the Indian Electricity Rules. |
AA - Fees under Indian Electricity Rule |
14 - Taxes- 71 Electricity Tax

| Code No: 0043-00-102-AA-1471

directly to this office with copy to the Chief Electrical Inspector to Government, Chennai and to
the Electrical Inspector/Dindugul for arranging an inspection.

IIl. A copy in each of the drawin gs scrutinized are sent herewith.

(Sd) xxxxx
Senior Electrical Inspector
Coimbatore

\‘{"?S\QjL \,.-\..'bw\-‘
\2i3)19

Assistant Electrical Ins pector

/True copy forwardedy//

Encl : 05 Nos. drawings
(Annexure Containing General and Specific Conditions)

Copy to: Thiru. Mercy Electricals, Plot No:1, 1* Main, 1" Street, Nehru Nagar, Opp. Railway Station,
Hosur-635 109,

Copy Submitted to: The Chief Electrical Inspector to Government, Chennai-32.
(Encl:05 Nos. drawings)

Copy to: The Electrical Inspectorf'Din_duguI\" (Encl:05 Nos. drawings)
& Draft Bill
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10.

11,

12.

13

14,

15.

16,

ANNEXURE
PART-A — GENERAL CONDITIONS

The scrutiny report takes into account of the present trends and practices followed in conformity with
the statutory provisions of Central Electricity Authority Regulations, 2010 (Measures relating to
Safety and Electric Supply), Bureau of Indian Standards, codes and practices in force on the date of
scrutiny report. In the event of any amendment/modification /insertion of new rules, codes and
practices, they should be complied with notwithstanding the scrutiny report issued. Revised drawings
as per the modified rules/new rules/ inserted should be submitted suo-motto by the consumer and fresh
serutiny report should be obtained superseding the previous one.

The installation works should be carried out in accordance with CEA Regulations 2010(Measures
relating to safety and Electric supply), Bureau of Indian Standards, applicable codes and practices and
as per the General and specific conditions & remarks stipulated in the scrutiny report.

Any electrical installation work including additions, alterations, repairs and adjustments to existing
electrical installations proposed and contained in the above drawing proposals shall be carried out
only by electrical contractors licensed in this behalf by Tamil Nadu Electrical Licensing Board under
regulation 29 of Central Electricity Authority Regulations 2010 (Measures relating to safety and
Electric Supply).

There should be a person holding valid Supervisory Competency Certificate appointed for the
operation and Maintenance of the installation.

The service of Mobile laboratory available in this department as well as in TANGEDCO may be
utilized for the purpose High voltage equipments and pre-commissioning tests.

The manufacturer’s test certificate should be got accepted separately before any equipments/Cables
above 650V are commissioned.

Work permit system should be evolved and adopted as per guidelines prescribed in IS 5216 while
undertaking erection and maintenance works in electric supply lines, circuits and electrical
equipments.

Whenever construction of building in the vicinity of bare electric supply lines is involved, provisions
contained under Regulation 53 to 64 of Central Electricity Authority Regulations 2010(Measures
relating to Safety and Electric supply) should be followed.

Clearances stipulated under Regulation 37 to 63 of Central Electricity Authority Regulations,
2010(Measures relating to Safety and Electric Supply) should be provided for the switch board, for
enabling convenient and safe working to the operating personnel.

Earthing system should be satisfy the requirements provided under Regulation 20,21,37,41 and 48 of
Central Electricity Authority Regulations, 2010 (Measures relating to Safety and Electric Supply) and
IS 3043 should be ensured, earthing system other than TT system of earthing should be justified by a
write up.

When independent (stand by) source of supply using generator set etc. is proposed, positive
arrangement should be made to prevent paralleling of such sources of supply either among them or
with the Supplier’s sources of supply under any circumstances.

When separately derived source of supply using isolation transformer is proposed for sensitive loads
like UPS, CNC machines, computers etc., neutral of such derived sources of supply should be earthed
electrically independent from any other source neutral.

ELCB should be provided at the source and itself for the circuits feeding socket outlets intended for
the utilization of portable/hand held equipments.

Suitable starting current limiting devices should be provided for the equipments when their starfing
current is likely to affect the other circuits by causing excessive voltage dip.

Fault level at various locations should be arrived at and the adequacy of fault clearing devices at the
respective locations should be ensured.

The relays and fault clearing devices should be coordinated for affording discriminative protection to
the circuit’s right from the HV panel up to the MV panel, downstream circuits and loads.

1 7—Any-other conditions-thatmay-be-imposed-on-an-inspection-at-alater date.—

3
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Part-B
Specific Conditions:

1. The duly filled up HV/MV questionnaire form attested by the consumer and the
contractor should be sent.

2. The compliance report for the last Regulation 30 defect report should be sent.

3. In the consumer DP structure the HT cable live parts level should be above the above the
HG fuse level.

4. In the consumer DP structure the HT cable should be taken on the transformer sids
avoiding the incoming side.

5. All the control panels should have standard busbar arrangement with HRC fuse back ~
protection and also each motor feeder should have adequate rated feeder control and
details sent.

6. The 61 KW fire hydrant motor should be connected to earth using earth flats,

7. The body and neutral of the proposed 1600KVA transformer should be provided withi
two separate and distinct earth connection using 25x3 mm Cu. flat and 80x6 mm Cu. flat
respectively,

8. Suitable flexible joints should be provided for busduct of 1600KVA transformer at both
ends.

9. Fire partition wall should be provided between the 1600KVA. transformer and HTVCE
and it should be extended upto 60cm horizontally and vertically from farthest part of Ir
transformer. a

10. For the 1600KVA transformer primary control VCB a clearance of 1000mm in drawout
position should be maintained.

11. In the existing 22KV consumer DP structure the phase to phase clearance should be
1068mm and phase to structure clearance should be 762mm.

12. Lab equipments details should be sent with Completion Report.

Fdokokok %



Annexure 2D

SAVE ENERGY SAVE NATION .
GOVERNMENT OF TAMIL NADU iage 86
ELECTRICAL INSPECTORATE 13 A
Phone: 0422-2380223 Mail: seicbe@tn.gov.in
From 0 G s %
THE SENIOR ELECTRICAL INSPECTOR. M/s.Hindustan Unilever Limited, —\,  fea .
Corporation Commercial Complex, St.Mary’s Road, S -
Dr. Nanjappa Road, Kodaikanal - 624 101 st >
Coimbatore 641 018. Dindigu! Dist. n Perrnew
Letter No : DGL 179818EUCBE!’SC!A2]2021-2 Dated 11.05.2021
Sirs,

Encl :

Sub:  Electricity — Electrical installations of voltage exceeding 650 V and up to and
inclusive of 33 KV at the premises of M/s.Hindustan Unilever Limited,
St.Mary’s Road, Kodaikanal - 624 101, Dindigul Dist— HV/MV Additions and
Alterations-Inspection under Regulation 43 of Central Electricity Authority
(Measures relating to Safety and Electric Supply) Regulations 2010, on 5.5.2021
— Approval accorded

Ref: 1. This office letter No: DGL 1798/SEI/CBE/Drg/A2/2018 Dated: 13.3.2019.

2. Your Letter No: Nil Dt. 20.4.2021 received on 3.5.2021 along with Completion
Report.
3. This office letter No. DGL 1798/SEI/CBE/A2/2021 Dated: 3.5.2021.

Electrical Inspector/Dindigul letter No. DGL 1798/EI/DGL/R43/2021
Dated: 5.5.2021

5. Your letter No. Nil Dated 10.5.2021 received on 11.5.2021 along with
Rectification Report.

deddedk ok Rk K

Approval is hereby accorded under Regulation 43(7) of Central Electricity Authority
(Measures relating to Safety and Electric Supply) Regulations, 2010 to commission the
electrical Installations inspected on 552021 at the above premises as detailed in the
Annexure enclosed herewith (07 pages) subject to complying with the terms and conditions
of the supplier.

The date of energisation of the installation should be intimated to this office. The
equipments permitted should be commissioned within six months from the date of issue of
this letter failing which fresh permission should be obtained.

Under Regulation 46 (7) of Central Electricity Authority (Measures relating to Safety
and Electric Supply) Regulations, 2010, the owner of the installation shall maintain and
operate the installations in a condition free from danger and as recommended by the
manufacturer or by the relevant codes of practice of the Bureau of Indian Standards.

(Sd) xxxxx
Senior Electrical Inspector (ifc)
Coimbatorg_

/ITrue copy forwarded//
py W’, €\
Assistant Electrical Inspector

Annexure containing List of Electrical Equipment (07 Pages)

Copy to: M/s. Mercy Elecrticals, Plot No 1, 1 st Main 1% Street. Nehtu Nagar, Opp. Railway

Copy t

Station, Hosur - 635 109 (With Annexure)
o: The Superintending Engineer/TANGEDCO LTD,
Dindigul Electricity Distribution Circle, Dindigul (With Annexure)

Copy Submitted to:The Chief Electrical Inspector to Government/ Chennai (With Annexure)
Copy to: The Electrical Inspector/ Dindigul (With Annexure)


prakash
Typewritten Text
Annexure 2D
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HINDUSTAN UNILEVER LIMITED

. , Annexure to SEI/CBE'S

St. Mary’s Road,

KODAIKKANAL Lt NODGLALAR SEI/CBE/n2/ 202t -2
LIST OF EQUIPMENTS ~ Pk 1-O5 202\

ADDITION

I. HT BREAKER22KV,HT 1 VCB +2 LBS PANEL
INCOMER -VCB

Make : MEGAWIN SWITCHGEAR-P-LIMITED
Type : MHVCBI12

SL. No : 191020/ 13989

Rating : 24KV, 630Amps, 25KA/3.0Sec.

CT Ratio : 100/5A

OUTGOING

LBS-1

Make : MEGAWIN SWITCHGEAR-P-LIMITED
Type : CSH24 /630 / ES/FT

SL. No 2019215

Rating : 24KV, 630Amps

LBS-2

Make : MEGAWIN SWITCHGEAR-P-LIMITED
Type : CSH24 /630 /ES /FT

SL. No : 2019214

Rating : 24KV, 630Amps

Mechanical Inter Lock - Between 22 KV DPS & 22 KV HT 1 VCB + 2 LBS
Panel Incomer VCB - 2 LOCK 1 KEY-"C" TYPE

II. HT BREAKER SINGLE VCB (NEAR BY 1600 KVA Tr )

Make : MEGAWIN SWITCHGEAR-P-LIMITED
Type : MHVCBI12

SL.No. : 191019 /13989

Rating : 24KV, 800Amps, 25KA/3.0Sec.

CT Ratio  : 100/5A

II1. HT Cable
1. 3 Cx240 Sq.mm 22KV, HT Alu. Armd XLPE Cable

From 22 KV DPS to 22 KV HT 1 VCB + 2 LBS PANEL

2. 3Cx185Sq.mm 22KV, HT Alu. Armd XLPE Cable
From LBS-1 to SOOKVA Transformer
From LBS-2 to Single VCB Panel, Single VCB Panel to 1600KV A Transformer

Cont. - 2.
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Page -2

IV. Transformer with OLTC

Make . VOLTAMP Transformers Limited

S1.No . JN-49078/1

Rating : 1600 KVA

Primary : 22000 Volts

Secondary : 433 Volts

Amps : 41.99/2133.4Amps.

OLTC

Make : CTR Manufacturing Industries Ltd..

SI. No : 1830211

V. MV BUS DUCT (1600 KVA TR. to MV Panel-2 )

Bus Bar size.

Phase + 2R x 125 x 12mm Aluminum Flat with Flexible Joints at both end
Neutral + 1R x 125 x 12 mm Aluminum Flat with Flexible Joints at both end
VI. MV Panel
EB Incomer
Rating. : 2500A 4P EDO type ACB- 01 No.
Make. : Siemens
SL. No. : 6640390509000

Breaking Capacity  : 66 KA

DG Incomer

Rating. : 2000A 4P EDO type ACB-01 No.
Make. : Siemens

SL. No. : 6640390509001

Breaking Capacity  : 66 KA

Out Goings

1250A TPN EDO type 50 KA ACB - 01 No.
800A TPN EDO type 50 KA ACB —-01 No
630A TPN MCCB 36 KA —-01 No
400A TPN MCCB 36 KA —02 Nos
250A TPN MCCB 36 KA —01 Nos
Bar size.

Phase » 2R x 125 x 12 mm Aluminum
Neutral : 1R x 125 x 12mm Aluminum

Cont. - 3.
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Page -3
VIi. SSB-3

Incomer
400A TPN MCCB 36 KA —-01 No
Out Goings
125A TPN MCCB 36 KA — 05 Nos.

63A TPN MCCB 25 KA —01 Nos
Bar size.
Phase : IR x 50 x 10 mm Aluminum flat.
Neutral : IR x 50 x 6 mm Aluminum flat.
LT Cable

IR x 3.5C x 185 Sg.mm XLPE Alu. Armd Cable from MV panel -2

VII. SOIL WASH SYSTEM CONTROL PANEL.
Incomer — 320A TP MCCB 36 KA - 01 No
Out Goings: Contactor and Relays & soft starter

LT Cable
2R x 3.5C x 185 Sq.mm XLPE Alu. Armd Cable from MV panel -2

VIII. RETORT CONTROL PANEL.
Incomer — 630A TP MCCB 36 KA - 01 No
Out Goings: Contactor and Relays & soft starter

LT Cable.
2R x 3.5C x 400 Sq.mm XLPE Alu. Armd Cable from MV panel -2

IX. AHU CONTROL PANEL-1.

Incomer — 125A TPN MCCB 36KA - 01 No
Out Goings: Contactor and Relays & soft starter
LT Cable.

3.5C x 70 Sq.mm XLPE Alu. Armd Cable from SSB-3

X. AHU_ CONTROL PANEL-2.
Incomer — 250A TPN MCCB 36KA - 01 No
Out Goings: Contactor and Relays & soft starter

LT Cable.
3.5C x 50 Sq.mm XLPE Alu. Armd Cable from MV panel-2

X. GRAY WATER CONTROL PANEL

Incomer — 125A TPN MCCB 36KA - 01 No
Out Goings: Contactor and Relays & soft starter
LT Cable

m XLPE Alu. Armd Cable from SSB-1

Cont. — 4.



X. PWTP WATER CONTROL PANEL

Incomer -

Page -4

125A TPN MCCB 36KA - 01 No

Out Goings: Contactor and Relays & soft starter

LT Cable

3.5C x 70 Sq.mm XLPE Alu. Armd Cable from SSB-3

X. STP CONTROL PANEL

Incomer —

63A TPN MCCB 25KA - 01 No

Out Goings: Contactor and Relays & soft starter

LT Cable

3.5C x 50 Sq.mm XLPE Alu. Armd Cable from SSB-1

X. LAB DB
Incomer —

250A TPN MCCB 36KA - 01 No

Out Goings: Contactor and Relays & soft starter

LT Cable

3.5Cx 50 Sq.mm XLPE Alu. Armd Cable from MV panel-2

VIII. APFC - 300KVAR

Incomer-800A TPN S0KA ACB

Capacitors and controls

SI. | Bank Capacitor CONTACTOR POWER
NO CONTROLLER
1 Capacitor 1 5 KVAR | Capacitor Duty Contactor 32 ATP MCCB
2 Capacitor 2 10 KVAR | Capacitor Duty Contactor 32 ATP MCCB
3 Capacitor 3 10 KVAR | Capacitor Duty Contactor 32 ATP MCCB
-+ Capacitor 4 25 KVAR | Capacitor Duty Contactor 80 A TP MCCB
3 Capacitor 5 25 KVAR | Capacitor Duty Contactor 80 A TP MCCB
6 Capacitor 6 25 KVAR | Capacitor Duty Contactor 80 A TP MCCB
7 Capacitor 7 25 KVAR | Capacitor Duty Contactor 80 A TP MCCB
8 Capacitor 8 25 KVAR | Capacitor Duty Contactor 80 A TP MCCB
9 Capacitor 9 25 KVAR | Capacitor Duty Contactor 80 A TP MCCB
10 | Capacitor 10 | 25 KVAR | Capacitor Duty Contactor 80 A TP MCCB
11 Capacitor 11 | 50 KVAR | Capacitor Duty Contactor 160A TP MCCB
12| Capacitor 12 | 50 KVAR | Capacitor Duty Contactor 160A TP MCCB

LT Cable

ot gppoanb e
)
- Fd
* eﬂlﬂé‘{qa"f

Sq.mm XLPE Alu. Armd Cable from MV panel-2

Page 90
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Page -5
LIST OF EQUIPMENTS

S1 M/C Description KW HP | KVA | VOLTAGE FEEDER
No No FROM
01 | 01 | HOPPER ™5 Tiss Soil Wash CP

02 | TRASH SCREEN PP TR prp= T
92 | 9 | FEED CONVEYOR 1 e | = 415V Soil Wash CP
03 04 ROTOMAX 37.00 B __ 415V Soil Wash CP
04 1 9 | PROGRADE 19 | o | o 415y | Soil Wash CP
03 06 SUMP PUMP -] 7.50 » . 415V Soil Wash CP
06 | 97 | p/W SCREEN MOTOR 2%070 4 -~ | - 415V Soil Wash CP
07 ] 98 | WING CONVEYOR -I 220 | - | - 415V Soil Wash CP
08 09 | WING CONVEYOR -2 2.20 - - 415V Soil Wash CP
i 10 | Wing Conveyor -3 2.20 i - 415V Soil Wash CP
10| 11 | WING CONVEYOR -4 50 A e | e 415V Soil Wash CP
" | 12 |FEED PUMP 750 | - | - s Soil Wash CP
'2 ] 13 | D/W SCREEN MOTOR 2R o | 415V Soil Wash CP
'3 | 14 | D/W SCREEN MOTOR 288 | - | - 415V Soil Wash CP
141 15 | sumppumP 2 750 | - | - 415V Soil Wash CP
'> | 16 | DECANTER-I 3000 | - | - 415V Soil Wash CP
'6 | 17 | DECANTER-2 3000 | - | - 415V Soil Wash CP
71" 18 | FEED PUMP 1850 | - | - P Soil Wash CP
'8 | 75 | HEATER $x41.30 | - ~| a5y Retort CP
19 1 76 | THERMAL OIL PUMP 11.00 4 - | a5 Retort CP
20 ;| THERMAL OIL FILLING |

PUMP . ~| 415V Retort CP

21 | 55 |AHU-12 550 - | asv AHU CP-2
2 | 53 |AHU-13 5.50 . i 415V AHU CP-2
2 | s4 |AHU-14 930 | - -~ 415v AHU CP-2
24| s5 | AHU-15 550 | - | a5y AHU CP-2
2 | 56 | AHU-11 550 | - ~| 415V AHU CP-2
26 | 57 | AHU-16 550 7| - ~ | 415v AHU CP-2

Cont. -6
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Page -6
27 | sg | SCRUBER 220 | - . 415V AHU CP-2
28 | 59 | COOLING TOWER 1.50 - . 415V AHU CP-2
29 | 100 | Effluent Transfer Pump - | 5.50 . ~| a15v | pwrpPCP
30 | 401 | Effluent Transfer Pump - 2 550 | - ~| 415v | pwTPCP
31 | 102 | Equalization Tank Blower-1 | 220 | - ~| 415v  |pwrPCP
32 | 103 | Equalization Tank Blower-2 | 2.20 . | a15v  |pwrPCP
33 | 104 | FILTER FEED PUMP- | 2.20 . | 415v  |pwTPCP
34 | 105 | FILTER FEED PUMP -2 220 - . 415V PWTP CP
35 COAGULANT  DOSING
106 0.03
PUMP = . 230V | PWTP CP
36 FLOCCULANT  DOSING
107 0.03
PUMP . - 230V PWTP CP
37 HYPOCHLORITE DOSING
108 0.03
PUMP - “- 230V PWTP CP
38 | 109 | COAGULANT MIXER 0.01 = i 230V PWTP CP
39 | 110 | FLOCCULANT MIXER 037 " - 415V PWTP CP
40 || | OZONE  DISIN FECTION |
SYSTEM ' - o 415V PWTP CP
4l SLUDGE TRANSFER
112 0.75
PUMP-1 ” = 415V PWTP CP
42 SLUDGE TRANSFER
13 0.75
PUMP-2 - . 415V PWTP CP
43 ELECTROMAGNETIC
116 0.02
FLOWMETER A o . 415V PWTP CP
44 1 117 | FEED PUMP 54 b . 415V PWTP CP
45 | 20 | SOIL MIXER 11.00 s - 415V | SSB-3
46 2X4.00
5X1.00
21 | LAB I - 230V
1.50 LAB DB
0.25 -
47 | 49 | AHU-9 220 - - 415V AHU CP -1

Cont.— 7.
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Page -7
B 1 50 | AHU-10 2207] - -| 41sv__ | AHUCP-I
4 | 51| FILTER PRESS 550 7| - ~| 415V | AHUCP-I
01 98 | AHU-17 2.20 - ~| 415V | AHUCP 2
11 99 | AHU-18 2.20 - ~| 415V | AHUCP 2
52 | 53 | FIRE HYDRANT B L] I i
5.50 Panel-2
ALTERATION
I. Transformer with OLTC
Make : VOLTAMP Transformers Limited
SI.No : 15300/1
Rating : 500 KVA
Primary 1 22000 Volts
Secondary : 433 Volts
Amps : 13.12/666.69Amps.
II. HT Cable
1. 3Cx185Sqg.mm 22KV, HT Alu. Armd XLPE Cable
From LBS-1 to 500KVA Transformer.
ITI. APFC-1, 150KVAR
Incomer-630A TPN 36KA MCCB
Capacitors and controls
SL Bank Capacitor CONTACTOR POWER CONTROLLER
NO
| Capacitor | 5 KVAR Capacitor Duty Contactor 32 ATP MCB
2 Capacitor 2 5 KVAR Capacitor Duty Contactor 32 ATP MCB
3 Capacitor 3 20 KVAR Capacitor Duty Contactor 63 A TP MCB
4 Capacitor 4 20 KVAR Capacitor Duty Contactor 63 A TP MCB
5 Capacitor 5 20 KVAR Capacitor Duty Contactor 63 A TP MCB
6 Capacitor 6 20 KVAR Capacitor Duty Contactor 63 A TP MCB
7 Capacitor 7 20 KVAR Capacitor Duty Contactor 63 A TP MCB
8 Capacitor 8 20 KVAR Capacitor Duty Contactor 63 A TP MCB
9 Capacitor 9 20 KVAR Capacitor Duty Contactor 63 A TP MCB
> R\ SENIOR ELE%T‘!’Q)&:AL-MSPECTOBQCQ
’ ...@ _ % COIMBATORE.
af @ W g) | True Copy Forwarded / ekt
f// ASHS L v cLECTRICAL INSPECTOR
* ngi g\“‘.--‘ /2. The Senior Electrical Inspector

Coliuhame 641 818



SAVE ENERGY

Phone: 0422-2380223

From

GOVERNMENT OF TAMIL NADU

ELECTRICAL INSPECTORATE

THE SENIOR ELECTRICAL INSPECTOR,
Corporation Commercial Complex

Dr. Nanjappa Road,
Coimbatore 641 018.

Sub:

Ref:

Letter No : DGL 1798/SEI/CBE/TC/A2/2021-{

To

M/s.Hindustan Unilever Limited,
St.Mary’'s Road,

SAVE NATION

Mail: seicbe@tn.gov.in

Kodaikanal - 624 101

Dindigul Dist.

Dated 11.05.2021

ELECTRICITY - Electrical Installation of voltage exceeding 650 V and upto and

including of 33 KV — Installation at the premises of M/s.Hindustan Unilever
Limited, St.Mary’s Road, Kodaikanal - 624 101 Dindigul Dist. -Electrical
apparatus, cable, supply lines exceeding 650V Manufacturer's Test Certificates —
Accepted.

2 Your Letter No: Nil Dt. 20.4.2021 received on 3.5.2021

e e e e e e e e

1 This office letter No: DGL 1798/SEI/CBE/Drg/A2/2018 Dated: 13.3.2019.

Under Regulation 46 of Central Electricity Authority (Measures relating to Safety
and Electric Supply) Regulations, 2010, the manufacturer's test certificate of following HV
equipments are hereby accepted and the original test certificates are returned herewith duly

attested.

Sl ; Manufacturer's .
No. Equipment Make S| No. Voltage Capacity
Volt Transf 22KV/ Eol

oltamp Transformers Dvyn 11

1 Transformer JN 49078/1 y

Ltd., 433V with OLTC

800A,

25KA/

Megawin Switchgear 194019/ 139¢8 3Sec

2 VSB -P- Ltd., 5 5 24KV :

(2Nos) 191020/ 13989 anch 630A,

25KA/

3Sec.

. , 630A,

5 LBS Mega\n_:ga_?_:\gfchgear 201221 5 24KV O5KA/

( 2 Nos) 2019214 each 3Sec.

each

Cable :
1. ltis noted that 3C x 240 Sq.mm A2XFY 12.7/22KV Polycab India Limited make drawn
from Drum No.29AFG19065463 has been used in this installation.
2. Itis noted that 3C x 185 Sq.mm A2XFY 12.7/22KV Polycab Wires Pvt Limited make

drawn from Drum No.18-12AFG-144937 has been used in this installation.
(Sd) xxxxx

Senior Electrical Inspector (i/c)

/[True copy forwarded//

Encl: Original Test Certificates — 3Nos.
Copy submitted to: The Chief Electrical Inspector to Government/Chennai
Copy to: The Electrical Inspector/Dindigul

Assistant

Coimbatore

-

lectrical Inspector

nlfff“"‘/'
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Truck mounted excavator

Four wheel drive tipper
Wheel mounted loader
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Battery operated forklift
50 to crane
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Based on the recommendations of the SEC, the following instructions are issued to the unit of

M/S. Hindustan Unilever Limited (Thermometer Fatory), Kodaikanal, Dindigul District.
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The unit is permitied to commence the soil remediation work by installing and commissioning the
new improved version of soil washing plant and mercury vactum retort for the soil remediation
work.
The soil remediation work should be carried out as ‘per soil remediation up scaling plan,
recommendations and other directions/instructions issued by the Board from time to time.
The soil remediation work should be undertaken under the guidance of National Environmental
Engineering Research institute (NEERI), Nagpur and the Indian Institute of Soil & Water
Conservation, Udhagamandalam, NEERVs representative should be present throughout the
remediation period for monitoring the same.
Prior to commencing the remediation work, necessary approval and permission should be
obtained from the concerned authorities.
The unit should successfully demonstrate the performance of the soil washing plant as well as
the mercury vacuum retort towards fulfilling the objectives of remediation during a period of 3 to
6 months.
The performance evaluation report of the soil washing plan and the mercury vacuum retort
installed is crucial for taking further decisions. Relevant performance parameters should be
mqnitored with the involvement of National Environmental Engineering Research Institute
{NEERI } and the same shall be submitted to the Board.
During 3 to 6 months period as above, M/S.HUL should demonstrate the performance in respect
of the following :
a. Achieve the target remediation standard of 20 mg /kg.
b. Ensure that environmental parameters are monitored, recorded and compiled with during
remediation process.
c. Performance evaluation report of the soil washing plant and the mercury retort installed.
d. Soil erosion and rehabilitation measures to be implemented and demonstrated.
e, Occupational health measures to be implemented and ensure compliance.
f.  Provide detail of soil input and output including overflow and under flow in the sieves and also
demonstration of the mercury distribution in the process.
The unit shall carryout the following Civil works associated with soil remediation which are
required to be carried out prior to commencing the soil remediation work.
a. Terrace walls construction.
b. Access roads repair/new road for formgtion.
¢. Drains re-routing/new Drains constructions.
d. Silttrap upgradation.
e. Silt settling tank construction
Additional civil works comprising of

Vehicle tyre wash station
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10. weighbridge
11. Civil work for transformer
12. Foundation work for the equipment
13. Demolition of old buildings and walls inside the factory premises.
a. The unit is permitted to carry out decontamination and disposal of machinery and materials
by adhering to the protocol prepared by Dr.Shyam Asolekar, Indian Institute of Technology,
Bombay.
b. The unit.shall dispose of the hazaradous and contaminated wastes including building debris
as submitted to the authorized TSDF. In this regard, the unit should obtain the protocol from
the TSDF operated fro stabilization and disposal of the same. Prior to disposai, the protocol
should be recommended by SEC and approved by the Board.
yafl Ogmyflod FiI U whpid sl aiersgien eTaT )
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Recommendations

The area falls in Zone Il which is less susceptible for landslide and considering the location of
the site with reference to the slope of the field, less thickness of the soil followed by lateritic soil in
hardrock formation, the area is less susceptible for landslides. Hence the request of the applicant for
proposed civil work and soil remediation in HUL premises in R.S.N0.270 to 275, Ward-B, Block-21,
T.5.N0.5/2 in St.Mary’s road, Kodaikanal Municipality, Kodaikanal Taluk, Dindigul District may be compiled
with following conditions.

1. Toe cutting of the Earth should be avoided and all the Earth cut faces should be protected by

retaining walls with weep holes,
Retaining walls should be constructed before starting remediation works.
Proper drainage facility should be provided for easy flow of surface storm and flood water .
No soil should be transported out of the premises,

Prior permission should be obtained from the District Collector for the usage of machineries.

AN T i

Stream courses, Nallas, channels, storm water passing ways etc. should not be blocked by
construction activity .

7. The turffing of slope should be done in all the terraces to arrest soil erosion.

8. Terrace wall should be erected with strong foundation and trees should be planted along the

boundary and within the premises wherever possible to arrest soil erosion.
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S H5 Hoaalt ot sellal QUUSGILGT LT 19-60 Sl Glaingians Slpgld et HACA
2imog) Coumitiy BT 2arTaoliL) QeI , QFaTmer jeul & FioirIileSOUCL Gl

osmer QSTLTHE Uit 2- GemiL 20.02.19-b Ggghu 68mugl wensoufi @Gzl
U GISTUL] GUL S LIQUIT AT 6T500T 19-60 &1 tasemarisur 1) L S0 S &l & T Lomen 16 SLUL b6 o G

“Elaborate discussion took place in the meeting. The official representing the PCCF had agreed with
the report of the Chief conservator of forest, Dindigul and concurred No objection to this proposal.

. The HACA decided to recommend the proposal for Soil Remediation and Associated civil works
in Dindigul District, Kodaikanal Municipality ward-B, Block-21, T.5.No.5/2, over an extent 8.10.50 Hectatre,
‘ subject to the conditions imposed by the Agricultural Engineering Department. Forest Department, Geology
* and mining Department,

uniremey (20) -6 Sramih Fewt e wrew i oy Ful et seflar Gmiuy elILS6516)
S1P&SanTL aur gy GIIOUIL UL bet 6T gi.

The unit M/s. Hindustan Uni Lever Limited {Thermometer factory), Kodaikannal, Dindigul District has
requested to carry out soil remediation trials for a three months subject to certain conditions stipulated there
in and obtaining clearance from concerned authorities. In this regard the company has applied for NOC from
HACA committee and the committee also recommended for soil remediation and associated civil works
subject to the conditions imposed by various departments. Presently, the company has applied for the
approval of AAA commitiee to get concurrence from Kodaikannal Municipality to carry out the exercise.

In connection with the company’s request, the Scientific Expert Committee (SEC) made the soil
remediation up-scaling plan which is contains following conditions.

o The soil remediation work should be undertaken under the guidance of National Environmental
Engineering Research Instititute (NEERI), Nagpur and the Indian Instititute of Soil and Water
Conservation, Udhagamandalam. It is known from the letter of PS/Chairman (FAC), Tamil Nadu
Pollution Contro! Board’s Letter No.T2/TNPCP/F.36448/27568/DGL/2018, dated. 04.06.2018, the
representative of NEERI should be present throughout the remediation period for monitoring and the
same.

e The performance evaluation report of the soil washing plant and the mercury vacuum retort installed
and relevant performance parameters should be monitored with the involvement of National

Environmental Engineering Research Instititute {NEERI} and the same shall be submitted to the Board.
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e It is known from the soil remediation up-scaling plan, three type of wastes (Hazardous, Non-
Hazardous, Contaminated) are disposed through the appropriate containers and transported through
a manifest system to an authorized Treatment, Storage and Disposal Facility (TSDF) located in

virudhunagar Disrtict, Tamil Nadu.

As per the soil remediation up-scaling plant, On behalf of M/S. Hindustan Unilever Limited (Thermometer
Factory), Kodaikanal, Dindigul District, the Factory Manager Thiru. R. John George has submitted a declaration
for the strict adherence of above mentioned condition and objectives throughout the period of remediation
work , hence the company may be permitted to get the concurrence from Kodaikanal Municipality to carry

out the excersice.

CuipsmiL Huksmaramer (pugmowrs darupdl usiflsst CopGsmstar GarmL s srars

panTe &) gerelCatu g ayrigorn GsMalga Gerararuuba ng).

BpA+—

[ “Spr
Boi ool gme Gws@hi |,

e DGIEONT LOSUTL 6ULD .
Liveosu (1) iy (2) <0 sngb o1
B8 560Gl . o
60
The Factory Manager,

Hindustan Unilever Limited,
St. Mary’s Road,.
Kodaikanal - 624 101,
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\’){ Ay
DEPARTMENT OF PUBLIC HEALTH & PREVENTIVE MEDICINE
From - To
Or.K.R. JAYANTHI, MBBS, DPH, The Municipal Commissioner,
Deputy Director of Health Services, Kodaikanal Municipality
Palani. Kodaikanal ,Dindigul District.
R.No. 5599 /A3/2020 Date: .03.2021
Sit,

Sub:  Public Health and Preventive Medicine — Palani Health
Unit District — Hindustan Unilever Ltd., Request
Permission to Soil remediation and associated civil work at
Hindustan Unilever Site at Kodaikanal — NOC Issued-
regarding.

Ref: 1.R.N0:233/2017/F1, Dated. 29.01.2021 of the Municipal
Commissioner, Kodaikanal Municipality, Kodaikanal ,
Dindigul District.
2. R.N0:13920/Hyg./S2/2021, Dated. 25.02.2021 of the
Director of Public Health and Preventive Medicine,
Chennai - 6.

With reference to the letter 1* cited , the Commissioner, Kodaikanal
Municipality, Kodaikanal , Dindigul District is requested to give NOC to Hindustan
Unilever Ltd., to carryout Soil remediation and associated civil work at Hindustan
Unilever Ltd.,Site at Kodaikanal subject to the condition that the Hindustan Unilever
Ltd., company should follow the safety measures without any deviation as per the
reference 2™ cited.

Encl: NOC 4

/
opy to: Deputy Direcior of Health Services,

\/ The Factor Manager,Hidustan Unilever Ltd, (& Palani.
St.Mary’s Road, Kodaikanal.

g
EN

Copy Submitted :

Director of Public Health and Preventive Medicne Chennai-6
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NO OBJECTION CERTIFICATE

It is hereby certified that there is no objection to carryout Soil remediation of
and associated civil work at HINDUSTAN UNLIEVER LTD,, Site at Kodaikanal subject to
the following conditions .

Safety Measured to be Followed.

1. Soil remediation work should be undertaken by following the Tamilnadu
Pollution Control Board approved protocol.

2. Soil remediation werk cheuld be carvicd out under lhe guidance fo expert
agencies as specified in the remediation plan.

3. Industry should have an Occupation Health Centre with full time doctor and
other facilities

4. Pre - employment medical check - up should be conducted by a doctor and
only the employees found suitable should be engaged on remediation activities.

S. All workers and employees should be monitored in a systematic program of
medical surveillance that is intended to prevent occupational exposure.

6. Health Education should be provided to contractors and workers about work
related hazards and early detection of adverse health effects

7. Adequate number of toilets and washroom should be available as per the
Factories Act

8. Drinking water facility should be provided for workers

9. - Ambient air should be monitored regularly and should be below the prescribed
standard

10. Sufficient number of fire extinguishers and fire hydrant system should be
maintained

11. Moving parts of machines should be properly protected with machine Guards

12. All employees should follow hygiene practices such as hand wash before leaving
the workplace. All workers should required bathe before leaving the site.

13. permit to work (PTW) should be required for all non - routine activities carried
out at site. All high risk permits ( height and confined space should be
authorized by Safety officer and Project Manager.

14. Waste generated for the process should be cleared periodically

15. Industry should provide Face mask and necessary PPEs to the Workers.
Minimal PPE should be worn by employees and workers at all times.

16. Inhalation and absorption through the skin is an important source of exposure
of mercury. Potential exposure may also occur through incidental inhalation of
contaminated soil as dusts or through incidental ingestion of contaminated soil.
Therefore proper use of personal protective equipment and good personal
hygiene practices should be followed without any deviation.

17. Workers should be examined prior to employment and there after once in 3
months

18. Mercury in urine of the workers employed in soil remediation and associated
civil works should be analyzed Periodically as scheduled below.
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Category of employee Schedule

Employees working in retort section | Daily urine analysis
/soil remediation process

Employees in treatment process | Twice a week urine analysis
/associated civil works

Employees in excavation area and all | Weekly once urine analysis
other areas

Security personnel Monthly once urine analysis
Additional monitoring Prior to employment and foliowing
employment

19.Excavation of soil should be carried out safely and to prevent landslide,
necessary soil retaining walls should be constructed

20. In case the information furnished by the applicant in the remediation Plan
is found to be incorrect, the approval given will be invalid and Liable for
cancellation

21.Mercury that has been collected from the condenser of the retort Equipment
should be transferred into air tight containers. Mercury Containers should
have the appropriate labels and stored in a cool and secure place.

22.All Standard Operating Procedures, work instructions, Do’s and Don’ts
should be communicated to workers prior to initiation of the remediation
phase.

23.The Department shall inspect the unit any time regarding the adherences to

the above said conditions.

¥ &
v/
e Services

A
Deputy Dirm H
Palani.

S
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Wpsirsflenes— Slh.&. mromLesmer, Nsrevdl., st.dle., @awh d ;?, P2srre, =
He THE
1585616031, 233/2017 feris hreir. 25 ~3-2021

Glumser — wetwr sgHladiiy ~QansmLsorern saqm S-ari@ —B, Serrd 21, THEBIT6TIEY
o60r.5/2 Qleuflsin_ Gunfisin smsmen~ i gsogmstr wsfislout sAGLL,
Bmier iemEgSls 2 6Ter s s sigall sdHani Qadigen
{(Soil Remediation) udpid gsharer fald uamlsear { Civil Works)
CunGlsrerar gigmued) sugms Comflug — Gam_furs.

umisnei — afibgidvgrer ueflslan G Qarem sarere gamisefisr s
E6ir.31.05.2018 lafls uanflaer (Fafl g defv) Qg TLUren Sipgib,

2) (ssiteno Olswsutemt / Sensvaut SEHETH LTESSGUUT () aumfiueh
Gasrane geutsaflsir slpath staer. T2/ TNPCB/F-36448/27568/DGL2018
576T.04.06.2018.
3) auibgueivgimetr yieflstlout eSHAGL L Qsrenr Sonersd syurtamsfen s
BT 13-06~2018 s amer segell sbdlefiiny Qalisd QamiLmer Hipsi.
4) GewmEumdums 5. o o/Glur.o giiogsaearmys eupHanad Com Lib
Guflugid sieutaefisT s sam.427/nd/GuiQa o2/Car 13/2018
BHE.05.10.2018.
5) 2 g6l @lus@e, Lel Ggmflom L s S EéEs0 ST Spgh
6155, 38/2018(GTC) mirsiv. 11.10.2018.
6) gevsvenn Gurgluremt (EonQumCsarreiorenis Quirfiurend sy, Gasirensor
SieuTsafsT SipHib eTever. .. o1 (147962 Eme/23/01/2019.
7) LT L suetr Syeisus, GamenlSamari SieutsafisT SleSib 1.5.5Te.
"5725/2017 leuVprer.25.01.2019.
8) 68eug wemeuiiil. LITGISTUY @pioid o 1 (G TR 6Ta80T. 19 HTeT.20.02.2018.
9) et 2styenialn) gvemT GIISGHT, GeHT WL st Sartsaflsr Segib
[5-8.676001.762/2019, mmeir.31.05.2019.
10) @eusugpnses Sl spsb sram. @8 misr.15.10.2020.,
1) 2 gefl BusErt, ssrgmmiusfis, Lpef st sipgb

steior.R. 5599/A3/2020, 15s11.8.3.2021, o
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sumi(p) B, Gemmés 21, BaTeTey erever.5/2, Qauflsir Guoflshy smeneoulisd o eirer aufitgevgner gyeflsiiar

SWAGLL. Pmsusrddldr LTsreh sahg wansmer suell sSsLEESEN (Soil Remediaton)
wpyeh sieherer dalld vesfiaer (Civil Works) GumGsTsatstan o)guodl aipme ComyirL &

uMtene 260 Grgmib GODETG wra &N G arfiugdstr spassin Gohuly G Sl
ussoflssetr Cuph@amsier BLbssmemustr suuedl eupmeiu Desirsrgl. CuDSTEID SRS Sl
Gamfiberess Hliglih erarudlesme mgusmflsr o SCoeddlsmis SpsaarL gempofe HEoHS]
Qum) Lesmeouii.. LTGISTUL GUeTsT GLLSNSE NN meSEILCL G

Si@etruly Umienal 86 Sramib wemeul LrgISTil @b Shorearddkl o §GaensEnsE
Simied SeNée0U L gL Cuaud umime 4 dpge 7 eusnT 2_eter gopaafler SeoLullsrenis smsmis
GOl Geirer Pk smeasmst  (pupsonwirs  eubl 5GBS urgien  oUTHISEGL6T
usnflger CumQamsramiuL. Gousdrpid eirn HLbGeneoty 6, Lmenea 960 STEDIE HHT 2sTTEmLOL
DT GIUEGET, gD LML SjastaslisT GipssEih, gy memmuTent CETmL ST HHITL.J)
SjarrsGar sysund suynigs Qurml G Gefiallsaiu g

ureme 86 amemph  wemeul  umgienl @egwd  Siwrend  (MACA)  Ted.68
s7.20.02.20196hru. suersgenm, yslufwed whmis srmssgkon, Gosmreamems Gumilulugienn
whpd  Qurgdusfigseon  oudGurisr g fldtmo  smanfied @Ol ouc Gsier
Butsmarserse ot ( Cuduy Bubsmersmer wugmuowrs Astupl SGEES UTSIGTIY

FhuTGsEHLe Leiaer CubGsrsteriu Gasimdid srarn Ogfieiisaiuc Gereng.

urtensy 1060 sremih Gususuncs oG spsSHT b, gmssrg Hyaerd
or5.17,72,240/ -5 (uiGomryp @eo =55 srpuss) Birsirmilysd @aminmd Broug) 19.01.2021 gem
urgrel saEs wename swell HSEILESSH (Soil Remediaton) wigh Ederer Al
ussfigemst (Civil Works) GuiQaresr gmaeme SEsermdullsd Qegubsiu Hererg st
Gsfeflss SN,

Gompd umiey M6 srgord 2 sefl @usEET, sorgmiue, sl et
s ilgrenn  sratied  GHLACGerer  PuksmateEnée e lul B Gupuy fubsmeraseT
pugmwuTs Sl sEhe uesTiy apurGeehLd usefledr Cohbsredrr Cosmhid 6TSOTEILD
Qafefsbsin Hersrg.

Gupsrgpd umimar 2 gl 4 WSO 9 wdmid T sTEmh Sesusall sevrbeTeT
AubsmaeEhsGLul( Oamm ssram e am@ B, dems 21, peyers esr.5/2, el
Guiflsto srensuniles Hemeoufled 2 direm aufisasvsre waflsdar ehAGLL Bunwmmider Lrgred sabs
ustramar Sl sdsiuBEs® (Soil Remediaton) whpd spbenar Hald vanfllsende (Civil
Works) oysmind) supmsiiBSng.
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umismey 2 Ldmid 4 e 9 whpd T aeor o gomseaflsir genlullshenin amsimsifics
Gipfieflsgirer Andy Hukssmamasmer Wisdl Gelwinn CaamGin{pen Bsvsour &alu@eTsTs).
uswaflessir Gopblansiousiig e LTS ahLTESHT ©f5a 2 nif) Qe CrustGid. Guogund Bis
E(Zﬂg;rn_r'n_l:msa ofs glomd o SeTaisaviluLsmaraame Smindisenss sigmemuyh Semibpu
Ceousvor(pid.

Sidl sl - GEs o Serey Nniiss prefleblbhan 3 sumLd sreddhgs Lashser

BiemmGaubminn. Cosdsib. ~

> jwk
- L\"l . L4sts]#
%mwwnﬁrﬁ‘# .

Glasmoni_Samsred maym. &

Qs :
M/S Hindustan Unilever Limited 9,

St.Marys Roaod
Kodaikanal

E&80

Vst eamrenioln| genevar @de i,
s1eanr. 4. SiSAlh oyeniosd smetr emens
Slsirsor Qamdedigemid,

LOGlemy
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RS Lwaur . geltGurd wenlp Heey GFaflGumb
ugle| SiEhFed GUIUMB DI DL UL &I

SDIGILBT OLIBIBIT

TT(WHEHFT, 6ILD.6].,61D.LT6v.,11.6160.,19.1L1.61LD., BHT DEATHOLL] HIeNeH BUISHGHT,
sevemnuTent / Hell  DIgieuevT, 4,0mBHHD SwsvETear Gy,
CBTenL. HHTe60 BB, Hleiiem Ganha @GHenib,
OsmemLsemaed - 624 101. WHIT-6250012.

b.&.ot601. 233/2017/en1.1 Bmei1.31.01.2019

QUTEHET : SI@ILEH — LEBTENLSETas0 HEIMLF - Sbdedsrar WweleleuT
LG, Geuian. Guofled sTemev — Bimeuet suenTHSHed
2 eiten WewIGemeT Hapell HHHULBSHIFHL (Soil Remediation and Civil
works prior to soil Remediation) wBmib oiFbBoETa U9l Geuensvsser
Signid) eupils Gamflug — G HTLTLITS.

Lrirened : 1.@bHSHHGVSTE WeietauT LG L, O@TenLsmmend SairsaiEr SHigaHmd
BreT : 31.5.2018.

2. @hsaengiear WweletsuT eI CLL, C@Tent dHBTamnmd SieTseaiem
BIHI> BT 13.06.201.

3. sOpeprl wrsslGUULEG eurflub, OF@ETmRT DEind HlgHID
etewr. TNPCB/F.36448/DGL/2018 ®meir.04.06.2018,

4. QewBeurpslwrenT,Beyo),6urugl, wehFemim Gsm b, Gufiwugent,
SenL_uleitentn Fneain SgHID elenn:427end/suy Beusi2/Bsmr.13/2018
Beit 05.10.2018.

5. 2 el BWaHGHT, Uyal CemicBIlL emiound, HaHosed, SQHD 616wl
RC.No0.38/2018(GTC), Date : 11.10.2018.

6. WIAILL 6U6T SigDIeuevT WBMID euen o _ullfler srlLTaTT,
OxmenL_damamey auam o _ulflar syammeuld, OFTenL HEHTaT6.

SQBID, [5.5.6681.5725/2017/eul Beir : 25.01.2019.

7. Sanevento Gummluirent Geusnmesitento Grmluiwed Hiens, CFaiand
SPGB GI6RIOUT. S(H)1/47962/2018, ®Ie : 23.01.2019.

utTensy 1 wBEID 2-60 STEmid weNSHTYflar elewiemInBissT CETaml_daTeamed
B&HID, i@ 11, ilenms 21, maEgena eewl. 5/2, Gouiear Guiled FTapeoulsd
mleneoulled o eiten  @hglevstear wefelewT IBOLL Bmeuenr aenTEHHN ©_6iten
weisamen  Hpal S#HSULBHFHL  (Soil Remediation and Civil works prior to soil
Remediation) wmpd  oiGsten  slgL Gaenevsel  Sigitnd  eupEIG
Gammylii_Beireng).
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2.

umirenel 3 (p&Hed 7 oUed] STEID BB 5 SPF SnBsellal SmLwlaenio
greip wipb Furfa sysriseiar Boed Eaneutobslul (BaTeng.

paiEmfel o 855 syl GmibBsTme SLigLlb aaIuSETed anldHan
o _glxsmamaial 165 SRmengd  Seopwar  GBmMO)  BICL  S(HSHIEH)HENEI
GUIDRIEGLDTI S|6ITLL_60T Gl (B QismeitallentBment. B SHSHIL_681 LOGISTIT60
gFuifssiul L &), AUCTIBIBENGTILILD SHEIH6YTI6H Lif & svememtu et CuTBLB
BaaHSDINNT meudbaiUCBeTengl eaLmd DL Oafalssis OeraidaGner.

-

SLEEIUIT GT(HHETE
Benentiy :

QBTN B&HTET60 [HBHJTL I
A
‘% Ay
1. cuemJuLLD ¢pedT

2. utfiemey 1 (PGS0 7 eueD] STEDID [HBHELBEIT.

(BEH6L:
The Factory Manager,
Hindustan Unilever Limited,
St Mary’s Road, Kodaikanal.
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BULIETG e s gison
S5 Quyysi . :
oTer0.57607. Cgoardef], @B.asu, (LPS6OTOLD SHemasmLD CUSITLILIT S ST 660N
LOTRILL QIS Syaimicui inMmeh (Glemm semevait)
auere Whfleor srlumery, Len&e) wireflmes,
GlasmemL sismenrsh susor o uSifler I EUCTTS0ILILD, aFSTIGLL smy
GlsrsoL damered 624101, Glssremar - 15,

(Smsusin SUSTILLTEGSToueuT, Sewrpisae
wasTL sulh, dlenrHlgae0 PLABILOT S )

IE-5.67685.5725/2017/6u 1 esit25.01.2018.

ST,
@urmer - eyemind) - Clarem_sarard mommd - urt@® 1 - Serms 21
E&rare) e 5/2 Gaswn. Cuofieh gienew, M/s. Hindustan Unilever
Boyengded et Lrhpes  (Soil Remediation)  iaiguth
Sigparer urmwfiy usellset Giopllararer sy Gamflug
S WSTents Emairgy SULEIS BT S0 - QBT iU
umTemey - 1) oy smemmiwTaTTY, GlEmenL desmersd meaym &
&.L0.618001.233/2017/6101.1 Brreir 03.08.2018.
2) Guowurrerit, Mys, Hindustan Unilever, QsmsnL ssmers Bl
Bret 31.05.2018 & 13.06.2018. |
-3) Gusumenit, M/s. Hindustan Unilever, QansnL éamars g5
mreir 05.09.2018. }
Az
Guhsrgmd Qurmear GlamLfine, urimer 160 e GlsmonL_ssmarsd pamm
SLIDALITGT  ehip GGHeD Hlowrldansd Lomau L 1h QEran._ssmesd UL L_th, Gsram_dsmsrs

X =

ami® 8 Sevrs 21 Bsuaey e 5/2 Qo Cuflad srma M - Hindustan Unilever
Bimieuer Sdlso LoswT THEIH6d (Soil Remediation) WRmS SiFhemer dijsmemt. urmofling wimin
sLbwrer usfsst  QuhCsmsiar st Sgimmudicsr  Qumflsd gL SGSGmT  Cal
oflemramniug oSt emmi.

1) edibgaisnet wyaflelar snEushsr 2 Lugddis) 6 samranfdmauSiooner Lyl
SO0 s (Terrace wall) SL(Gb L,

2) eMipgsbara:  weliar  sn@uchtE 2 Lugdlaliss  aunssmS Gleretimy
RIGISHETS Q&S Solpus G sTenaSlamesr GLobur® Qelnpd s,

3) edigwbgrer wefsdini ssLbGILssfhulsor Guugiia smmilsmha) UG Loanyfir wodmpd
Pupeaurs  wanp G L adh oy SEEdmmrds  QaTmiE sy
SULGETD Sevsiai e (RR masonry) &L (Guh uewfl.

4) afbgvgrer wafsar sHeusfitt 2 VUGSl s syflismL SOUUSHsTE
SLLUL[Dsiiem 4 srevrensié:masuSieorsor Gabion Structure (Silt Trap up gradation Four
Silt Traps) &L Guorergams Guibum( Geduh Lsvfl, :
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8) afibgevgrer weldlefr suCueto Gupsmd. vl CupRsreiErusbie
LURTLESSUUGD Cum Lt surssmsisst QoafiGn Gasdgud Gurg  syeubifls
LulitEemen S$s GswaighHE@ vehicle tyre wash station iemingge. :

7) efigsgrer walsui sn@uafilld BraGsmmibd adgin QeuniEid et
Sismeysetlesr stemL_ufismeer Biswnud Gladn yFugne Weigh Bridge Qieminggeb.

8) suikgisrbsment wyenfleSlausir sutunfitis ~  Guheamnic usuoriudismenr
QeusuBssmsnsre ossitualse Gemaumer faiers  ausdkiaer
giuGSsH Qenster ydlugns wrreredumiied (Civil work for transformer)
SlILGHE &Hset b (RR masonry work) Semingge0

9) afpgebgrer wefledlanr  swOUeflid wersmer  SHSE  LelnsHETE
LURTUGSSILIGN  s@alsst (Foundation for the equipment’s) SI@UILSDHE
speTmmuls sigl b (Reinforced Cement Concrete work) i6mis5se0.

10) adlGgsbsrar wefldlai sntuafiullsd snhsaran sl il Slipt tsmen Gig St
&&sh G@bugh (Demolition of Building) uenf) Guopblsmsiere.

Guomaseoi. wg,g;smgrrm werfleSlont  &Quef), CarmLdareaen LT @I6r
Sigisse HpILb auar o oy emOLITeTT i CSTLSSTETE QISTEETS DG wHprh
serluslLTaTisEELaT 30.08.2018 oy sofidms Qelwuiuilg. o06ung wamy BT
wohmis wew wMpmsH uef Qewg ysss Tany SoLssssmpw By CaliGubneis
Gifss Cworerfiib Gal sl Lgn@ @ams o flu s Ggh eflurbesi urima 360 Seor.
Siggilh apod aily sifideme switilissiu. erag).

GuhamiL HiCyrmean Cadl shpiELHoD QUi syomiéd sowwb ErHLT wHp
@i B whmib Hlend UTSISTLIL GOLOLILD, 2 SeLm_ob uisaiiear aifiemn Qsoder Ly
Cupsmin uefl urgistiuLar Cup@stsoriu efmafing. GSgiai Cubawin. HCTTme
ofiisabsmsr weflsad sbQuafitiormmd gurflésiull. Usseh Gmemdsiin Gerars.

GuipsmiL LgSullmer (afitgeigter weflbiat sn6uefl) sgmfldme Gl Gurg
aimakgieier sppGent uGHISmEe 6@ LsSD) GLOLSED ST GTMR WLHIILD
saflumi ellgL SeEnh st 80 Wik Qarsmaailss CammLssTars auearFsrssHinEG ul L
umbGu  Gamer sriussTE omubgetarg. 65 Cumd & usesd (GghE LEELD)
snEuaRter giga) sma UGHSES G aGUTD gion s EUTLeHEL Fomset
SILoGIeTeTRT. SbBlmSaT Winh ILiTHs LBRIGET DL MBS STHETTS Seniamhg5ieT oSl
arngdumapp efley ugdurs sramiuGEng. CGubsam sibGussfuller sy emsemey
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Tamilnadu Pollution Control Board
From To
Thiru. R. Mathivanan, M.Tech., The Commissioner,
District Environmental Engineer, Kodaikanal Municipality,
Tamilnadu Pollution Control Board, Kodaikkanal,
Collector Office Campus, Dindigul District.
Dindigul - 624 004.

Letter No.DEE/TNPCB/DGL/F.No.100/2019 Dated: 15.02.2019

Sir,

Sub: TNPC Board — Industries — M/s. Hindustan Unilever Limited -
Kodaikkanal - Soil Remediation and associated civil works — Reg.

Ref: Your letter N0.233/2017/F1 Dated: 03.08.2018.

With reference to the above, I am to inform that the Board has already given
permission to the unit M/s.Hindustan Unilever Limited, Kodaikanal for carrying out soil
remediation and associated civil works vide its letter No: T2/TNPCB/F.36448/ 27568/
DGL/2018 Dated: 04.06.2018 (Copy Enclosed).

Hence, the application received from the unit of M/s. Hindustan Unilever

Limited may be considered to carryout the above works.

The receipt of the letter may be acknowledged.

Encl: Board’s letter dated: 04.06.2018.

£ Ty
District Environmental Engineer.
C% TNPC Board, Dindigul.

\

o2)\9
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From To oy Legivnd Fﬁ
3@1 \ 5 PPl A
V.Sasikumar, M.Sc, The Commissioner, AR
Assistant Director,i/c Kodaikanal Municipalit, e ’W
Geotechnical Centre, Kodaikanal. '“ U
Kodaikanal Scheme, \t f \ y
Dindigul.

o]
Rec. No.38/2018(GTC), Date:11.10.2018.

Sir,

Sub:  Dindigul District, Kodaikanal Taluk - R.S.No.270 to 275, Ward B,
Block 21, T.S.No.5/2 in St.Mary’s road, Kodaikanal Municipality,
Kodikanal Taluk, Dindigul District ~ Geotechnical opinion
Requested -~ proposed civil work and soil remediation in
Hindustan Uni Lever premises - Report Sent - Reg

Ref:  1.Commissioner of Kodaikanal Municipality no.233/2017 / F1,
Dated: 03.08.2018.
2.Assistant Director, Geo Technical Centre inspection dated:
04.09.2018

In the reference cited, the Geo-Technical opinion requested on proposed civil work
and soi! remediation in Hindustan Uni Lever premises in R.S.No.270 o 275, Ward B,
Block 21, T.S.No.5/2 in St.Mary’s road, Kodaikanal Municipality, Kedikanal Taluk,
Dindigul District. Accordingly, the site was inspected and the report is enclosed herewith

for further necessary actions.

The receipt of the report may be acknowledged.

Sy
Assistant Di or,ifc

Geo-Technical Centre,
Kodaikanal Scheme,
Dindigul.

Encl: As above.
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File No.38/GTC/2018

Geo-Technical Report for the proposed civil work and soil remediation in Hindustan
Uni Lever premises in R.S.No.270 to 275, Ward B, Block 21, T.S8.No.5/2 in St.Mary’s
road, Kodaikanal Municipality, Kodaikanal Taluk, Dindigul District.

1. | Reference received from : | Commissioner of Kodaikanal Municipality.

2. | Letter Ref. No. and date : | Letter no.233/2017 /F1, Dated: 03.08.2018.

3. | Purpose for which | : | The application is for the proposed civil work and

clearance is requested soil remediation.

4. | Details of the applied area

a) | Taluk : | Kodaikanal
'b) | Village ' : | Kodaikanal o
5 | Location : | The site is located at Kodaikanal. It is located in

the survey of India Topo Sheet 58F/8, the area
is located at the intersection of longitude
77028°50” and latitude 1091345~

— | =,

Geotechnical Parameters

o]

6.1 | Slope of the area : | The proposed Ia§ out is aligned East - West. The

slope angle of the proposed site is 109,

6.2 | Soil Thickness : | The top soil of the applied area is covered by humus
and had a lateritic soil with thickness of 0-4m.

followed by weathered ocutcrop.

6.3 | Drainage Pattern : | The proposed site falls in the drainage pattern II.
The pattern of the drainage is rectangular with sub

dendritic having coarse texture as per the drainage

map Phase 1 report prepared by this Office.
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i: 6.4 | Land use | The appi'iecl area is _suffoi}ﬁ_déa__ﬁfsfﬁ"%g

8. l' Landslide Susceptibility |

ary’ s rou)
the North, forest plantations in the East, West an
South. |

Geology of the area ¥ ?-’I‘;}'ié“i;l»i,lni—srér_é'}-;_&)lored coarse grained charnockite is

i seen m the applied area. It is capping by lateritic

| ; .
| formation which was weathered and occurred

i | concealing the fresh rocks.

1 Slope - 8.00

| Index Soil - 250
Drainage - 8.00
Land use - 0.50
EC e e - | Total - 18.00 _
Landslide Susceptibility | : | The proposed application of proposed civil work and
zone

soil remediation in Hindustan Uni Lever premises in
R.S.N0.270 to 275, Ward B, Block 21, T.S.No.5/2 in
St.Mary’s road, Kodaikanal Municipality, Kodaikanal
Taluk, Dindigul District is having gentle slope, less

soil thickness, sub dendritic drainage and the area is

surrounded by forest plantations. Hence, the area is
having LSI of 18.00. Therefore, it falls in Zone [I.
Hence, the area is having less parameter landslide
susceptible values and it comes under less

susceptible to zones.

10

feo i

Recommendations :

The area falls in Zone II which is less susceptible for landslide and considering

the location of the site with reference to the slope of the field, less thickness of the soil I

followed by lateritic soil in hardrock formation, the area is less susceptible for

i ivi k and soil
Hence, the request of the applicant for proposed civil work an |

landslides.
SRR Block 21,
remediation in Hindustan Uni Lever premises R.$.No.270 to 275, Ward B, Bloc j

ici 1 Fl i [ k. Dindigll.{

] : ith following €
District may be complied e ould be ;f

/

oided and all the Earth cut faces sh

1. Toe cutting of the Earth should be av i :
- g .__.,_,_._.—_,__.._-...-...._._-_.._.....-
protected by retaining walls with Weep 7 e

—

e
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2. Retaining walls should be constructed before starting remediation works.

3. Proper drainage facility should be provided for easy flow of surface, storm and

flood water.

4. No soil should be transported out of the premises.

5. Prior permission should be obtained from the District Collector for the usage of

Machineries.
. .Stream courses, Nallas, Channels, Storm water passing ways etc. should not

be blocked by construction activity.

7. The turffing of slope should be done in all the terraces to arrest soil erosion.

8. Terrace wall should be erected with strong foundation and trees should be

planted along the boundary and within the premises wherever possible to arrest

s0il erosion.

~ !
\Wn
eoteelinical Centre,

Kodaikanal Scheme,
@Dindigul.

| e 4/

oY
ASSISTANT DIRECTOR

GEOLOGY AND MINING
DINDIGUL.
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Extract of the Subject No.19 of the Minutes of the 68™meeting of the

Hill Area Conservation Authority held on 20.02.2019 at 11.00 A.M. in the

Old Conference Hall of the Main Building, 1" Floor, Secretariat, Chennai — 600 009.

Agenda
No

Subject

Decision taken in the Meeting

19.

Hill Area — Building — Dindigul
District — Kodaikanal Municipality —
Ward-B, Block-21, T.S.No.5/2, over an
extent 8.10.50Hectare -  Soil
Remediation and Associated Civil
Works — HACA clearance requested -
Regarding.

4727/2017/BAl
Hindustan Unilever Lid.,

Elaborate discussion took place in the
meeting. The official representing the PCCF
had agreed with the report of the Chief
Conservator of forest, Dindigul and
concurred No Objection to this proposal.

The HACA decided to recommend the
proposal for Soil Remediation and
Associated Civil Works in Dindigul District,
Kodaikanal Municipality, Ward-B, Block-21,
T.S.No.5/2, over an extent 8.10.50Hectare,
subject to the conditions imposed by the
Agricultural Engineering Department, Forest

Department,  Geology and  Mining |
Department : I
{Sd/-) Rajesh Lakhoni {8d/-) 8.Krishnan
Member Secretary, Chairman, Hill Area Conservation

Hill Area Conservation Authority /

Principal Secretary / Commissioner of Town

Authority / Principal Secretary,
Housing and Urban Development

and Country Planning(FAC), Department, Secretariat,
807 Anna Salai, Chennai — 600 002. Chennai — 600 009.
/Forwarded / by order /
A L '; J‘V\\j\
Deputy Direc OW C(yantry Planning
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QuoyET

S ¢p.wghor et , U1.G)., S, ETITIINGITIT,
ST 2e0FemnliL SI6oeuT GUS SIHT , QETenL & Srars KEHTTL &1,
LOGIE0T LDEEITL VLD ,

@G0T b G560 LOMeuL_ L LD,

4, &b Sshwsarer Crmb,

&laot arGlan s sl@em, ingenry - 625 002,
QzeneGLe sTemr 0452 -2521589,
Website :www.tn.gov.in/dtcp

mail ID : dydtcpmdurgn@gmail.com

I5.6.6T6007.762/2019 10103, mreT 31.05.2019.

S,

S eusiT gheuT DLemr b 2049, eflsri) aupLLd  oeuste] lhisar 17 - Qb Hrer

Gl perr

UITIT sT61

weoaull il UGl - SlmTpSed Wi Ld - QermLs ST

BSITL & - it b-tl, Ularns -21, parerey erewr . 5/2, Qaufleri. Guorled

sremen - @i geograr weflsfarm eSO, Klmaer sasTTaggln -

LTSTED SOES 06T SHener S igall &5 B1bS SiEe, (Soil Remediation

Trails) wemr KiFlyss wHmed Civil works GlofGlsTsTen i@iwg) anomis

GamriulLgl - HACA Guallat @msey LHmb AAA @Gugud @mae

QUi Lg - Glsmirurs.

/1 E&T eapemwliy Sy enemnul, QFaTamer ST seallar Sl

,r_r,.as.srsnui' 4727 2017 /HSBA, !Brl‘ﬁﬁ'.27.02.19

72 68ugl wemoull LTHISTUL GugL o LOQuITre  eTemT. 19,
e . 20.02.19.

3 osnenenr eTewi. 49, oflb uFS) LHOID HSTUM eusTT &G
Slemm e . 24.03.2003.

4 paeymid  Gurpflumetd  wdprd gy soeerwmari (Glur),
QanmLsaTare BSIMLS SHpHd [5.5.606m . 233/2017/601
IT6I . 31.01.2019.  (@eaupgenssgld  Gumiuce
[HIT6T.14,02.2019.)

.5 @hgeograr waleSeut Ltd., SeuTset aflewtewrid b6l .

13.06.2018, . .
A6 smwemin Qurpurert (Geu.Our), Casrrentsniwl  GLTglufued
g, Q61T emeor Sjeunt el lgor Slg S 6T 60T .

LoLIm 8y, (8)1/47962/2018 wwei . 23.01.2019,

A ygaten QFwerer/Smeat, SUIHHTG 008 S biurl.a
aurflue, — QFersnem ST 61 leor Slp.BID 6TV .
T2/TNPCB/F.36448/27568/DGL/2018, dated:04.06.2018.

i [8 2 gafl Qu& T, sl GamfldEliu ewwbd, 6w bhe s
St Gafla SlaGld eTewr. 38/2018/(GTC) Date:. 11.10.2018.
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1

Y 9 UFQILL il S|Qieel, QSIS STard et serlet 5Iy.g>l.l]
STEUIT . 5725/2017/sut, LF,II’b‘IT 25.01.2019,
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427611d founr/ @eu 212/@5T13/2018, HweT. 05.10.18.
11 2 gefl  GeupQurghurert,  QuruginmpaTEgl  aipmlo
/ ouBsmliib, FloaGam L.  goufsealer  Sigsd
& 676007 .818/2018-2/Ca.35, mirer .25.09.2018.
12 Gsaioner 2.WIKE) wearm LGOS Hewer oSS sremr.
< W.P(MD) No. 4686/2006 2.5 8Ty ErsT. 06.01.2017,
13 glemtbéssd meu’ L gy " S, @afliy Erer.16.05.2017,
14 p&i emyemwoiy gyememnuT, Cleearamer oyeuirssflar S5t
.6 .6Temr .427/2017 /w@lgall, Frei.09.05,2017.
/15 59ug woaufll UTgsTiILY GUIW Sal L LD GTLOMGTLD 6TemT .6,
ETéir .20.04.2017,
16 leinmiaing sSesh RI6E e . Hret.17.5.2017
)7 QaremLSsremed FEITLS) gy memTuT  QFwe ey  Sigsth
I5.8.6Tew .233/2017 /61001, mweit .06,06.2017.
18 gleawrbdssd wran Y o Flur geirsafior @oliy elyse
Eeit .15,02.2019. /i
19 E&T  empspuolil] gGemewr @ISEGET, LGe0T WL eulh
Dieuit Sl SHlgHLD 6.5 .6T6mT . 762/19/ W03, HT6T.15.02.19.
20 glawrpsa® wrellL g Fr geuitsalar iy elygs
ETeiT,24.04.2019,
sk o o okok

Slewr b EHD TR LD, QsTmLssTemed FHID, aribfl, Yerrs-21, ey et
5/2, Qeuflwir. Curlad ermoufed Blweuflsh o aier @FgIevsTar wefleSam e OLL Klmeusr
BUOTT S S 160 2.6 6T LTSTSLD S6vfS T Hener &6l &S SUL LS SIeyd Ughu wewt Elriueytd, (Soil
Remediation Trails) npmid  Civil uswflser GumGaTeater umiTensy (1) -6 S6wr\beTer BT eaTanly
SLEORTIT, e e S sl Slpslh WHMID UTTme (2)- ST beter eneoufl i UT SIS
Gy Frorarsglaiuy  S@ud) sefésiubatarg. oFmar GETLihg Qs iy
suerr S gieny, yafluflued whgb-areiss gmn whon Causrrett Qurifiiiumn gemy Spalimeumfler
geolullareping  sraifled @GUWOUILOU (beiter sl Bluf seeramer | pgentowrs e LHo)
BGBS UTFSTUY FOUTGSELaT Ul CuhQsrareriuL Gt b  atm BlusbsmaryL e
SpeeTmentT, QoL sarard FeIT.) euiratar gmuog) ehiEn GUTELy WL
APSETR| &MY S gisar (AAA) Blnse) aybis urime (20) -6 samrbeiar Goidlar ulg

BT \be:&6) Lmeu” L. oy’ FSHemeait Hjeutsartsd Gy QUG QIPEISIUL b em Gl
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€

Gauarment sowolt Guriflufiued sienm sent_wilet soiwod emer m)

g  Qurdlurert  (Go.Qur), Qeatmer  geisaeT  spgl et
Loum o) (8:)1/47962/2018  pmat. 23.01.2019. Coglu SuFsSd ‘BlyeeT  oETas Sk UT&IT &
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GOIILEDT & L) SEWTLOUT Y UPRISLIL &M ).
1. @hgebgrar werlaflem sAOLL Floyeernd gepiof gieTeT GILb Qeranls srears ESTTL &,

eurmyb U), Nemmss 21, mesimemey eTemr.5/2-60 20.30 676 i ugtiy QeTemT b6iT 6 .
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UTLLD Sliglth oW gerer uGSlsefld 3 % e 15 % e Up ugglsala 15 %
S0 50 % @ Seyid o eifer .

3. et Ggrawiy bl HSSSMiY QU o &G SaIUL botar UTUY 3 TE&T G,

4. CupemiL 250586800 L QL smas sphlgud sreufl_mamrea, Wi st UL &
UGS SeTHERID 2 617 61F i

5. plooggigyerer 2 Uifl wangEi QausfGLD eupsred emoliugsT 2 6rarg).

6. 'mmnm,&,ﬂ@ﬂ’rm sl misalelmhg st urgsriurs QasiCupn  smuliysar
2 6T emg.

7. owemaSFlgeter sl msefld wewt ofliy qOULTS susuled sutgsTed MM Losnye T
Yopwns Gesilss sl aume SublLme. wh i s Cesmiy senwliysst o arerer,

8. Blwggld wewt guflomerd HwHGh amsulld Ld Sor wHgh wemt Y Subliy
Qivwiitser 2 etemsor, G EOUlgID W CHTaRTLUILL 2 6T argmsd Wewer S TS 08 S b
WS wewr wHoh Birewr urgsriy gurmisel whad Lifha) wleneows Ll )i Gewiy S
B SmaTsHmTs ouprSiLbaEngl. Spubmp seiomosd aTudpioe Cemer b 6T6mT L
ausll i SUIL b3S

Bk gemarser

1 wemr Ggmewibld uswll wLHOWL et I uswsl  wenipullebeonrd S Serls
GupOsTareriiu Goussr bid.

2 WIBS@mSE ybSTmoulls e Ggmemrbid L) GuihGsmer gbCurg urgismiurs
GuohClaerariiu. Gossmt bib. Cogih et CamaTipw G &am e L G Wghu swr Ggmenar b

HITOL U Gevr Bsmwns; Sl (Bmm'rLbLb.
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Shpwtd €1 uGgiled 0.35 F gpoumd LHMD C2 LGHuNlad 0.60 1f Y WYSSDEG st
| Logwor GmeveT bLh wemel) Grod Qe i Galemmr plb.
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| Il SULL Gaemt bib.

6 “B” ugglllar FPiuGFued SO LT g SrEGauT 150 WLLT ForssheE
SIsmé SLILL. GouemT (biD.

7 AT wpgb “BY uGglein e arer @oLuwler CuhuGslufie sbiflamend gwﬁummrﬂjl.ﬁ
SYOLGuilsd F1GemTL S bliusmemmuyh St (UL GalsRT(bib.

8 “A" upgih “B” UGZISaNe Mb&SILWLD Wi &HSEMIY Qebwinc L et C1 wHmeh €2
UGBS BIFiIU LG LichE SemLE

9 C1 upgih C2 uggleellsd war BIFiLD CuTE STEIEGEQUBLET Sulp Liglol LEIGETTES
SDUEHOTD. STaTS SblL L amesaTar Guatemala wHED  Kikyu Uigo’ L Hsefler
Gued BLOUL GaiemTbid.

10 C1 uGglile) 2 drer RupETOS 0 2 Gifl HNES S bUUmSTT 3 sTewr &6 H1LOUL Caiam bl .

11 Guand GuhsaiL vl FEsSSaTMD CSTERIL UTSTEID SMfE WewT e CLT AL
Qeirg) wrHmd Qsinyd v erarusra efiflurear L glémaus GEIHLIUL Gbetar
SiWTS G LTHSTIY SHDSHSEHD SPHTG wis sl buur’y amflub  eipsiehyeter
UTSISTOY Sb&mSERn (Wwepwurs Mearupmiu Gatewr bib.

CupaaT.  Flufsmarsams algissiul betar LSS LHWG Fiaer) urgsTiy
rmisd Mygaarsglet uilbsmrsst Natuipiubd aer  weagmrr - @ik B St
werfleSeur  eAGL  plaeuerd  oeflsgeter 2 miglGumd  sueliusmLullgi ipsd gru
B gevgrer weflefaur ad@LL Mgeer asrssSld wel &6y Lo MILB  Lo6wT
wrHmd Qb uselullmer QewediybGSapd RIaTTESSgIeTar i ipL Kisafia U 08l K & (S
usfl - GupGsmateran  wooull UTEISTIY GUYL JEes) ks  CormeTamio
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SUUPET S WSS S biLme b surflu vl sjenr
Based on the recommendations of the SEC, the following instructions are issued to the unit of

M/S. Hindustan Unilever Limited (Thermometer Fatory), Kodaikanal, Dindigul District.
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The unit is permitied to commence the soil remediation work by installing and commissioning the
new improved version of soil washing plant and mercury vactum retort for the soil remediation
work.
The soil remediation work should be carried out as ‘per soil remediation up scaling plan,
recommendations and other directions/instructions issued by the Board from time to time.
The soil remediation work should be undertaken under the guidance of National Environmental
Engineering Research institute (NEERI), Nagpur and the Indian Institute of Soil & Water
Conservation, Udhagamandalam, NEERVs representative should be present throughout the
remediation period for monitoring the same.
Prior to commencing the remediation work, necessary approval and permission should be
obtained from the concerned authorities.
The unit should successfully demonstrate the performance of the soil washing plant as well as
the mercury vacuum retort towards fulfilling the objectives of remediation during a period of 3 to
6 months.
The performance evaluation report of the soil washing plan and the mercury vacuum retort
installed is crucial for taking further decisions. Relevant performance parameters should be
mqnitored with the involvement of National Environmental Engineering Research Institute
{NEERI } and the same shall be submitted to the Board.
During 3 to 6 months period as above, M/S.HUL should demonstrate the performance in respect
of the following :
a. Achieve the target remediation standard of 20 mg /kg.
b. Ensure that environmental parameters are monitored, recorded and compiled with during
remediation process.
c. Performance evaluation report of the soil washing plant and the mercury retort installed.
d. Soil erosion and rehabilitation measures to be implemented and demonstrated.
e, Occupational health measures to be implemented and ensure compliance.
f.  Provide detail of soil input and output including overflow and under flow in the sieves and also
demonstration of the mercury distribution in the process.
The unit shall carryout the following Civil works associated with soil remediation which are
required to be carried out prior to commencing the soil remediation work.
a. Terrace walls construction.
b. Access roads repair/new road for formgtion.
¢. Drains re-routing/new Drains constructions.
d. Silttrap upgradation.
e. Silt settling tank construction
Additional civil works comprising of

Vehicle tyre wash station
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10. weighbridge
11. Civil work for transformer
12. Foundation work for the equipment
13. Demolition of old buildings and walls inside the factory premises.
a. The unit is permitted to carry out decontamination and disposal of machinery and materials
by adhering to the protocol prepared by Dr.Shyam Asolekar, Indian Institute of Technology,
Bombay.
b. The unit.shall dispose of the hazaradous and contaminated wastes including building debris
as submitted to the authorized TSDF. In this regard, the unit should obtain the protocol from
the TSDF operated fro stabilization and disposal of the same. Prior to disposai, the protocol
should be recommended by SEC and approved by the Board.
yafl Ogmyflod FiI U whpid sl aiersgien eTaT )

2 gafl Qs @nT(@ur), yal! Gamfldpiiu muowd, Gt bEsa IjeuTsailar Sps
.8 .6Temr . 38/2018/(GTC) Date:. 11.10.2018 Cxglu SipHS55k0 Soil remediation wiguh Proposed Civil
work  QamLiurer uewllseast CuhGlsreTer spssIL  BIUG SR Ui Sienr
Qumﬂuﬁwa’rmg,
Recommendations

The area falls in Zone Il which is less susceptible for landslide and considering the location of
the site with reference to the slope of the field, less thickness of the soil followed by lateritic soil in
hardrock formation, the area is less susceptible for landslides. Hence the request of the applicant for
proposed civil work and soil remediation in HUL premises in R.S.N0.270 to 275, Ward-B, Block-21,
T.5.N0.5/2 in St.Mary’s road, Kodaikanal Municipality, Kodaikanal Taluk, Dindigul District may be compiled
with following conditions.

1. Toe cutting of the Earth should be avoided and all the Earth cut faces should be protected by

retaining walls with weep holes,
Retaining walls should be constructed before starting remediation works.
Proper drainage facility should be provided for easy flow of surface storm and flood water .
No soil should be transported out of the premises,

Prior permission should be obtained from the District Collector for the usage of machineries.

AN T i

Stream courses, Nallas, channels, storm water passing ways etc. should not be blocked by
construction activity .

7. The turffing of slope should be done in all the terraces to arrest soil erosion.

8. Terrace wall should be erected with strong foundation and trees should be planted along the

boundary and within the premises wherever possible to arrest soil erosion.
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“Elaborate discussion took place in the meeting. The official representing the PCCF had agreed with
the report of the Chief conservator of forest, Dindigul and concurred No objection to this proposal.

. The HACA decided to recommend the proposal for Soil Remediation and Associated civil works
in Dindigul District, Kodaikanal Municipality ward-B, Block-21, T.5.No.5/2, over an extent 8.10.50 Hectatre,
‘ subject to the conditions imposed by the Agricultural Engineering Department. Forest Department, Geology
* and mining Department,

uniremey (20) -6 Sramih Fewt e wrew i oy Ful et seflar Gmiuy elILS6516)
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The unit M/s. Hindustan Uni Lever Limited {Thermometer factory), Kodaikannal, Dindigul District has
requested to carry out soil remediation trials for a three months subject to certain conditions stipulated there
in and obtaining clearance from concerned authorities. In this regard the company has applied for NOC from
HACA committee and the committee also recommended for soil remediation and associated civil works
subject to the conditions imposed by various departments. Presently, the company has applied for the
approval of AAA commitiee to get concurrence from Kodaikannal Municipality to carry out the exercise.

In connection with the company’s request, the Scientific Expert Committee (SEC) made the soil
remediation up-scaling plan which is contains following conditions.

o The soil remediation work should be undertaken under the guidance of National Environmental
Engineering Research Instititute (NEERI), Nagpur and the Indian Instititute of Soil and Water
Conservation, Udhagamandalam. It is known from the letter of PS/Chairman (FAC), Tamil Nadu
Pollution Contro! Board’s Letter No.T2/TNPCP/F.36448/27568/DGL/2018, dated. 04.06.2018, the
representative of NEERI should be present throughout the remediation period for monitoring and the
same.

e The performance evaluation report of the soil washing plant and the mercury vacuum retort installed
and relevant performance parameters should be monitored with the involvement of National

Environmental Engineering Research Instititute {NEERI} and the same shall be submitted to the Board.
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e It is known from the soil remediation up-scaling plan, three type of wastes (Hazardous, Non-
Hazardous, Contaminated) are disposed through the appropriate containers and transported through
a manifest system to an authorized Treatment, Storage and Disposal Facility (TSDF) located in

virudhunagar Disrtict, Tamil Nadu.

As per the soil remediation up-scaling plant, On behalf of M/S. Hindustan Unilever Limited (Thermometer
Factory), Kodaikanal, Dindigul District, the Factory Manager Thiru. R. John George has submitted a declaration
for the strict adherence of above mentioned condition and objectives throughout the period of remediation
work , hence the company may be permitted to get the concurrence from Kodaikanal Municipality to carry

out the excersice.
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The Factory Manager,

Hindustan Unilever Limited,
St. Mary’s Road,.
Kodaikanal - 624 101,



BEFORE THE NATIONAL GREEN
TRIBUNAL (SOUTHERN ZONE)
CHENNAI

ORIGINAL APPLICATION NO. 161
OF 2021 (S2)

IN THE MATTER OF:

Tribunal on its own motion Suo-Motu based On
the news item published in Deccan Chronicle
newspaper Chennai Edition dated 24.06.2021,
under the caption ‘“Penalise Company for
dumping toxic waste in Kodaikanal: Activists and
the New Indian Express newspaper Chennai
Edition dated 25.06.2021 Under the caption
“HUL Begins Solid-Remediation works in
Kodaikanal”

... Applicant
Versus

The Chief Secretary to Govt. of Tamil Nadu
and Others

... Respondents

Joint Inspection Report in compliance of
Hon’ble National Green Tribunal, Southern
Zone, Chennai order dated 30.07.2021 in OA
No. 161/2021 (SZ) regarding remediation of
mercury contaminated soil at M/s Hindustan
Unilever Limited (HUL), Kodaikanal

Advocate D. S. Ekambaram

COUNSEL FOR CPCB



